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Be aes A ABDUL GHANT, MGULYI MUHAMMAD— 
कै - “ABDOOLA HAROON, SETH HAJEgIR—| १०९४४ 
= Indian Finance (No. 2) Bill— Question re—contd, 

= Motions to consider and: to ‘circulate, 
344, 

ra é ABDUL GHANT, 

Berar Laws Bill— 
Motions to consider, circulate, and refer 

ULVI MUHAMMAD— 

Central Tuberculosis Clinic, Delhi. 909- 16 : 3 

Emergency Commission in the Land and 
Air Forces of His Majesty’s’ Govern- 
ment in India. 976-79. 

Income-tax. Officers and Examiners in 

Nilambur in the Mala- 
1090-91 

Closing of the Chandpur-Siau-Bijnor 
section of the Gajraula Muazzampur 

bar District. 

Question re— 

Age limit of candidates for the ug it of 
Station Director, All-India Radio, 

cently advertised. 1018-19. 
Arrangement of through railway jour- 

ney from Dacca and Shillong to Cawn- 
pore and Lucknow. 1018. 
es of deviations in the construction of 

dings reported by the Building 
Delhi Improement Trust 

to Select Committee, 941-42, - 947, the’ Company Distri at Calcutta. 

948 के 60. 
> के So aes hie nein ) Ne and e of certain 
— जे ६ staff in the Railway Clearing Accounts 

हर 3 : E Office. 1019-20. 
pipiens te tofer to Select Committee. Non-transfer of certain members of 

Indian Railways (Amendment) Bill— Ww 
ti fe Select Commi of certain officers of the Non or 

~ Central Public Works Department. 
910. 

Proportion of different communities in the 
Department of Education, Health and 
Lands. 49. y 

Provision of tumbler switches for con- 
trolling lights in intermediate class 
carriages. 1017-18, 

Recruitment of relations of empoyees in 
the Income-tax Department, Punjab, 
North-West Frontier and Delhi Pro- 
vinces. . 59-60. 

Reservation of Government bungalows 
- and quarters for particular officers or 

staff in New Delhi.or Old Delhi. 911- 
12. iz 

Question (Supplementary) re— 

Alleged rude behavionr of the Quetta 
Railway Station officials at the wel- 

a 

come to the President-elect of the = 
Baluchistan. Muslim League Session, 
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idl, 
Question (Suppl tary) १ 

Discrimination in the matter of pai 

and privilegesticket orders between 

Padopted and, step-son on State 
Railways. 355. vs 

Resolution re— 

Appointment. ofa Committee, of the 

= est Legislature regarding economy 

in war expenditure. 54884, [ हु 

ः Appointment of a permanent Muslim 

Pilgrim Officer in the Secretariat of the 

Government of India. 195-96, 507-08, 

ABDUL QAIYUM, MR.— 

Indian Finance (No.2) ‘Bil— 

Motions to consider and to circulate. 

345-47, 368-73, 376, 481, 

/ _ Motion for adjournment re prohibition of 

visitors from entering the Khyber 

Pass. 437, 438, 
Question (Supplementary) re Punjabi de- 

tenus confined inthe Deoli Detention 

Camp. 777. 

ABDULLAH, MR. H. M— 

Question re— ss मे 

Allegations of corruption 
in the Divisional Office, 

~» 27-28. 

Clerks, employed in certain sections of 

the Railway Divisional Office, Lahore. 
68-69. ee Es 

against a clerk 
Rawalpindi. 

md 190: of journey 
appointed in certain. shops on the 

North Western Railway. 58. 

Dearth of Muslims in the Rawalpindi | 

Division of the North Western Rail- 

_ way 92-33. = 2 

Engineering Subordinates working as 

Assistant Engineers on the North 

Western Railway. 44. 
Increment in the percentag of promo- 

tions. ofvroutine clerks in grade IL 

by the Chief ‘Accounts Officer of the 

North Western Railway. 860-61. 

Muslim Traffic Inspectors on the North 

Western Railway. 82. =e > 

Won-submission of names of Muslim can- 

didates for selection to lower gazetted. 

service from Howrah jsion of the 

Fast Indian, Railway. 1023. 

Promotion of a record lifter 88-38 clerk 

North Western Railway. $60. 
in the Chief Accounts Office on | 

ABDULLAH, MR. प्. M.—contd. 
Question re—conid. 

: Promotion of clerks in the Headquarters 
ts Office of the North Western Railway. 

40-49. 
Qualified Muslim Inspectors of Works not 

allowed to officiate as Assistant Engi- 
neers on. the North Western Railway, 

514, 

ere RASHEED CHAUDHURY MAUL. 

Indian Finance (No. 2) Bill— 3 
Motions to consider and to circulate, 

487, 
Question re— 

Accidents to the Dacca Mail in 1939 and 
1940, 382-53, 

Averted accident at Salap Railway 
Stati 564: >> 

and Assam. 563-64, 
Diversion of carriage of postal mails 2 

eport of the officer on special duty: 

appointed to investigate into certa.n 

Q (Supp ) 
Defence of India, 280, 

ABOLITION— Se a 
Question re— soe 

__— of train vending on the Assam Ben- 
gal Railway: 849-50. 

‘Loss of prospects of guards in'grade Fand 

YI by the ——of grade Ty on the 

___ North Western Railway. 862-63. 

AGCIDENT(S)— 
s 

Question re— -5 
10 raons at or ee 

Shahdara Railway Statio 
‘Western Railway. 881 

4 असल 
-.. Sélection for appointinent—to. selection > 

posts in the Departments of the Bast 
Tndian and Eastern Bengal Railways, 
1021-23, ५5. ् 

Resolutions ae appointment ६ 8 permanent 
अब Pilgrim Ofer in ०-४९ fa 
riat of the Government 6: 183-82, — धर — 

matters affecting sexo repre. 

sentation in railway pee. oS 

ion (Supple ere-steps for the 

चलन 

छः < 
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~ है ० NT (S)—contd, ADJOURNMENT(S)— i 

Question re—contd. 

eg to the Daccan Mail in 1989 and 
X= 1940. 352-53. 

= = A Averted at Salap Railway Station 
ew 564. 
= 6 Bee Ta ACCOMMODA: 

Question " 
erved ia-the Imperial Motel for’ 

the delegates of Hastern Group Con- 
ference: 697i sain 

Steps for imerease and distribution Of 
me the shipping 655-57. 

= Agricultural Produce Cess — 

if - Certain papers re the (laid on the 
table). 83-88. 

Defence of India— 
Question re— 

German and Italian detenus in India 
and Punjabee detenus under the 

= ——.. 968. 

Persons prosecuted or detained under 
= the and Rules. 974. 

Persons tried, convicted or detained 
7 without trial under the ~ 914- 

17. 

Resolution re appointment of «a Com- 
i mittee to examine the conditions of 

350+ 

tion of सा tions for 
= Gi or eral under section 
so = = 270 of the ——, 1985. 698-97, 1109. 
es «* ——‘Tndian Railways Amendment— 

os Question re “Hours of Employment 
Regulations ” incorporated in the 
1930, not made &pplicable to British 
portion of Jodhpy way. 866-67. 

Payment of Wages— 
Question re working of the 

the State Railways. 700, 
~ United Provinces— 

Question re certain congress workers 
arrested in Delni under the ——, 
970-73. 

~ ADDITIONS)— 

6, on 

“perfunctory manner in certain 
type orthodox quarters in New 

ACT(S)— | 

Motion for te— 
Alleged embezziement in. the Multan 

Division of the North Western Rail- 
way. 1109-11. 
Ruled out of order. 1111. 

Alleged occupation of the Muslim 
idgah at Burhanpur by the Military. 
708, 784-25. 
“Disallowed. 785. 

Banning by the Government of Bengal 
publication of news of hunger strikes in 
jail, eto. ८ 1112-13. 
Disallowed. 1118. 

Closing down of the branch line between 
Shoranur and Nilambur in the Mala- 
bar District, 1026-27, 1080-95. 
Withdrawn. 1095. 

Closing of tle Chandpur-Siau-Bijnor 
section of the’Gajranla Muazzampur 
Narain branch of the Mast Tndian 
Railway. 917, -982-83 and 996-1011. 
Negatived. 1011. 

Dacca Mail disaster. 73, 105-126. 
Negatived. 126. 

Delay in holding the Session of the 
Legislative Assembly. 155. 
Leave refused. 155. 

Disallowance of a motion for —— by the 
Governor General after it was allowed 
by the Chair. 210. 
Disallo 40. 

H. 12. The Viceroy’s Exe- 
cutive Council and the constitution of 
War Advisory. Committee. 73-75: 
Leave refused. 75. 

Failure of Government to enable Mr. 
Subhas Chandra. Bose to aitend the 
Session of the Legislative Assembly. 
148-49. 

Ruled out of order. 149. 
Failure of the Government of India to 

evoke whole-hearted enthusiasm in 
the nation to fight the totalitarian 
States. 71-72 
Leave refused. 72. 

Failure to call a Session of the Legisla- 
tive Assembly between the period April 

~ 9 te October 1940. 145-148. 
Ruled out of order. 148. 
Fall in prices of ground-nuts. 608-09 

Disallowed. - 609. 
Financial arrangements with His Majes- - 

ty’s Government re payment for the 
purchase of materials from India. 
152-53 
Ruled cut of order. 153. 



| 

= 

4 INDEX. TO LEGISLATIYE ASSEMBLY DEBATES, & 

ADJOURNMENT S)—conid. 
Motion for-—re—cantd. 

Huge’ expenditure ‘without. sanetion of 
the Legislature. 155-56. 
Disallowed. 

Tawlessness in Sind. 149-50. 
_ ‘Disallowed. 150. 
Non-associaion of non-official represen- 

tative Indians with the Haste’ Group 
Conference. 75-76. 
Disallowed... 76. 5 < 

Non-holding of the Session of the Legis- | 4 
lative Assembly for a long time. 156- 
57. 
Disaliowed by the Goyernor’General 

it 
Opinions’ of the Honourable Member for 

vs and 0, tions on the 
D'Souza Report. 
Disallowed. 154. 

Placing of large orders of purchases with 
a few individuals. 150-62. 
Ruled out of order. 152 

Prohibition of visiters from entering the 

53-54. 

ACE LIMIT(S)— 

Qestion re— 

—-— of candidates for the post. of Station 
Director, All-India Radio; recently 

31 advertised, 1078-19. 

Maximum —— for all kinds of training 
courses at the Walton ‘Training 
School. V1, 

AGRICULTURAL PRODUCE ( 
0५% “ Act (s).” 

AD NAWAZ KH 
R= 

Indian Finaneé (No, a ae 
Motions to consider 

Bilk— 
dato circulate. 

645. 

ATRCRAFT(S)\— 

Question re encouragement to Indian. 
enterprise 107 - manufacturing © —— 
motors or for building ships. <967- 
68. 

ATR FORCEH(S)— 

Khyber Pass. 
Leave to move refused.’ 488 

Refusal of permission to Mr. Bhulabhai 
Desai and to) Mr, Asaf Ali to visit 
Waziristan. 76-77, 
Leave refused. 77. 

“Rustication of Mr. M Faroqui and Mr. 
D, Sanghi from the University of 
Delhi. 1111-12. 

ADMINISTRATION REPORT— 

Question re non-inclusion of review on the 
working of the State Railway regula- 
tions re dismissal of non-gazetted staff 
in the Railway. 876. 

ADMINISTRATOR(S)—- 
nts of the Question re duties and emolun 

Civil Kamaran.+ 349-50. 
ADOPTED SON— 

fee “ Son(s) ”. 

ADVISORY COMMITTER 
Motion for Adjournment ve expansion of 

H.E. Viceroy’s Executive Council and 
the consitution” 13- 
75, £ 

Question re— 

Emergency Commission in the Land 
and—— of His Majesty’s Government 

< 
th the Indian ——. 

— of bribery against: the N 
Question EGS the Medical Stores Depot, Lahore. 7 Se 

AGE—~ Feed 10५ =a 
™ ~ Question re limiting of the “re- —— of corruption against a a i 

fresher courses to the 45. Divisional: Ra: 
876-77 cit 27-28. cs 

Ed 
fd 

eh ee = 3 

Training of Indian Pilots and Mechanics £ न 
for the ——. 273-76. me 

ATR FORCES” HEADQUARTERS— e. 

Question ve contribution by, officers . 

Army and towa - 
Sas P and. Defences-_ > 

4 
ALLAHABAD— ee 

Question re— _—= 

Cooly contract’ in 22 22220" 0 ०५3 वि 
and Allahabad. Hast’ In- 
dian Railway. 881. ee 

Model housing =,scheme in’ thes —— oes 
Cantonment. 1108 ea 

ALLEGATION(S)— / / eae 
Question ve= ee 
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ALL-INDIA RADIO— AMIR-UL-HAJ— ¢ 
Question re appointment of committees of 

pilgrims and by Port Haj Com- 
mittees on pilgrim ships. 140. 

AMRITSAR— 
Question 7e— 

Fruit vending contract at —— Railway 
Station. 606. 

Notice of a suit on behalf of Mir Maq)ool 
Mahamood of: against the North 
Western Railway. 879. 

ANEY, MR. M. S—= 

Berar Laws Bill— 
Motions to consider, cirenlate and refer 

to Select Committee. 942-44. 
Cantonments (Amendment) Bill— 

Consideration of clauses. 244. 
Excess Profits Tax (Amendment) Bill— 

Motion to refer to Select Committee. 
888. 

Expressions of regret on the deaths of Raja 
Sir Vasudava Rajah and Mr. Suryya 
KumarSem. 70-71. 

Finance Member's statement on the finan- 
cial position. 101. 

Hindu Women’s Rights to Property 
Amend Bil— : 

न Question re— 
bis Age limit of candidates for the post of 
se Station Director, > recently 

355 advertised. 1013-18. Fra 
eee a Authors of dramas broadcasted by th 
ee —— . 36%; 6 

Bio = ALL 10914 SERVICE— 
= Question ze communal composition of 
ताजा Tidian” Civil Service and other —— 
e . Officers brought on to the Government 
= हि of India Secretariat. 963-64 

ALLOTMENT— 
न दे 

Question re— 
—— of duftries’ quarters in New Delhi. 

136-137. 
3 —— of peons’ quarters in New Delhi. 

°. 2 137-38. 

ALLOTMENT OF QUARTERS RULES— 
कष्ट See “ Rute(s).” 

: ALLOWANCE(S)— 
- e Question re— 

a Grant of —— to non-resident members 
of the. Port Haj Committees for 
attending meetings. 144. 

Grant of summer to the ‘ial 
establishment of the Government of 
India Secretariat, detained at Delhi 

2 last summer. 688. 
: Lower rates of consolidated travelling 

“3 for van sorters of the North 
tern Railway. 875-76. 

a Nomerant of separation —— to the) 
Indian Medical Department. 66-67 

Rules in respeet of pay and Pro- 
ae vident Fund, ete., on the Oudh and 
i; * “*~ Rohilkhand Railway before and 

oo. afteramalgamation. 591. 
ie 58 ALTERATION(S)— 
aoa Question re additions and —— carried 

. -—out in perfunctory manner in certain 
“1D” type orthodox quarters 

— Delhi. 663. : 
हे AMALGAMATION— 

Qnestion re— 
of Government of India Presses at 

Simla and New Delhi. 702-03. 
—— of Sudder Bazar, Ambala, with 

Ambala Cantonment. 207. 

Saddar of Spe 3 1 ai 

Motion to refer ‘to Select Committee. 
989-90, 993, 994. 

Indian Finance (No. 2) Bill— 
Mot ider and to 

382, 420, 454, 468, 487, 488, 489, 492 
623, 624, 632, 727, 740, 743, 804-16, 
823, 826. 

Indian Merchant Shipping (Amendinent) 
Bill— 
Motion to’ refer to Select Committea 

217, 219, 220. 
Indian Navy (Discipline) Amendment 

Bill— : 
Motion to consider. 240, 241. 

Indian Railways (Amendment) Bill— 
Motions to refer to Select Committee and 

to circulate. 926, 927, 929; 933- 
84. 

alates 

Motion for Adjournment re— 
Banning by the Goyernment: of Bengal 

publication of news of hunger strikes 
~ in jail, ete. 1112, 1113 
Closing down of the branch line” be- 

tween Shoranur and Nilambur in the 
Malabar District. 1088-89, — 1094. 

Closing of the Chandpur-Siau-Bijnor 
section ‘of the Gajraula Muazzampur 
Narain branch of the East Indian 
Railway. 1000, 1003-05. 
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ANEY, MR. M. S.—conid. ANEY, MR. M. $.—coneld. i 

Motion for Adjourament re—conéd. Resolution re— — है उ 

Dacea Mail disaster. "108, 111, 112, Appointment of a Committee of the Cen- = 
114-115, 125. tral Legislature regarding economy ¥ 

Non-holding of the Session of the Legis- in war expenditure. 544-45. i 
lative Assembly for a long time. Appointment of a Committee toexamine ~ - sem 
156. the conditions of Detenus wider the S| 

Prohibition of visitors from entering the Defence of India Act. 668," 557- = = 
Khyber Pass. 437, 438 (te ee Re " 

ppointment of a permanen uslim Sen. 
Asn gases opie 702 is the Pilgrim Officer in the Secretariat of the - oO 

Department of Supply. 921 Government of India. 187). 508-09. o s 
S she lees 510. 3 

Question re— Fiseal Policy of the Government of ~ 
Burglaries and dacoities in New Delhi. India, 180. a 

974-75 “Scrapping of the London Goficg Market <3 
Nomination of —— to the Pancl of Pixpansion Board by the Indian Coffee = 

Chairmen. 211 — Committee. 522, 824, 528, 4 

७) re— पु d 
के (Supplementary) ee New ; War Donations and Investments (Compa- 

Burglaries and dacoities in New Delhi. 
O30, nies) Bill— ae 
५ i ider. 269, 262. 

Commission charged hy the Government aie oe te Soe et 40052 
of India on articles purchased by His ANDLO-INDIAN GUARD(S)— = * 
Majesty's Government for the mainte- ce“ Guard(s)”. - 
meee of the Supply, Department. ANIMAL(S)— a 

Desirability of recruitment of Indians} Question re— , — ge 
stes and erceds to the Indian ae 

: es 
India and| fo mid for dead 

Punjabee detenus under the Defence | Bagh, Delhi. 907. = 

Hinde a. fica of theo ee - pose cee aun Serengeti “ot “the Question re instances in which mandatory 3 - 
Ta Indian Navy. 966. feats provisions of Tules regulating, discipline — 

Port 1५ ee ion in, the and rights of —— of non-gazetted em- पे 
Tndigni one sees erties ri कल in ployees on the North Wes 

South Africa. 138. 1 अल = 5. 3 
Neglect of planted trees and maintained ee 

Jawns in the 1). 1. 2. area of New Delhi.| Question re desirability of enlarging the . 5. ७ 
665. . of the Federal Court. 189-40) . 

Non-observance of the principle of sub- 282-83: i न... 
letting of railway contracts in the case APPLICATIONS)—. sears 
of a certain contract. at. the Delhi} 1 ~~ aS pare 
Railway Station. 866. Question re— : 

Quota of Muslim candidates at the fly- for sanction of. the. Governor 
ing training schools, 1102. General under section 270 of the Gov- - 
eservation of the posts of enquiry ernment of India Act, 1935. 698 - 
clerks, etc.; for guards with. defective 99, 1109.. . 

vision on the North Western Railway. Loi al intervening between mak- ge” 

864. aie Beg ing for and allotment of Gov- sg 

Steps for increasing the export trade of ernment quarters. 70: oe 

India. Withholding of of Muslim clerks of 3 
Reserve Bank of India Third Amendment) ». the Railway Clearing no oe 

Bill— 2 for posts of Guards on North 
Motion to consid Western Railway. 600. 

e 
बा है - = aaa 

=
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-4 APPOINTMENT(S)— 
Question re— 

eee Advisability of withdrawing the Gov- 
érnment Resolution on communa’ 

(one reservation of —— in public services. 
205-06. 

Oe made in Connection with war work. 
: = : : 
_ = —— of candidates in the Posts and 

न — Telegraphs subordinate service in the 
: . Sind and Baluchistan: circle without 

the production of valid domicile certi- 
3 ficates. 359-60, 
मम of Muslim staff on Indian pilgrim 

g ships. 141. 
a —— — of unqualified persons in the Sind 

and Baluchistan Postal Circle. 569- 
70. 

Certain restrictions on —— to subor- 
- dinate seryice posts on North Western 

Railway. 882. 
> Communal reservation both on and 

confirmation of new recruiis on the 
; North Western Railway. 7-8. 
z Delay in making of candidates suc- 

3 cessful_ in the Indian Audit and 
“4 Accounts Service Examination of 
ig 1939. 201. 

Delegation of power to make first —— 
in non-gazetted posts on certain State 

ee Railways. 12. 
an _ Eligibility of the night. vision failed sta-|_ 
a लक -अ staff for certain 

° 
oR Muslims in certain eateories of offi- 

ciating against permanent vacancies 
के ०. onthe North Western Railway. 

peas Oe Muslims selected for direct recruitment 
to certain categories of on the 

eo = North Western@Railway. 580-81. 
Procedure for making 

: tions in non-selection 

> selection grades after the initial —— 
- on certain Staté Railways. 14. 

Retrenchment in the higher grade 
हैँ था डफक 7 of Yard Foremen and Yard Supervisor 
as on the North Western Railway. 
7 857-59. 

es Resolution re of a Permanent Mus- 
— lim Pilgrim Officer in the Secretariat 

है| टी of the Government of India. 183-96. 

— APPRENTICE(S)— 

हु 2 Question re Train Examiners on the 
North Western Railway. 53.5 

ARBITRATION BILL— 
See © Indian ——*” under 6 Bill(s).” 

AREA(S)— : 
Question re lay-out of the Improvement 

Trust plots in certain in Delhi. 
35 

AREA 8011001,(8)-- 
Question re scope of exemption of staff 

from attending refresher courses at Area 
Schools on State Railways. 17. 

ARM LICENCES— 
See “ Licenco(s).”” 

ARMY(IES)— 

Question re— 
Desriability of recruitment of Indians 

of all castes and creeds to the Indian 
. 779-80. 

Grant of leave to the East Indian Rail- 
way employees serving in the yolun- 
teer forces when required to join 
the 

Knowledge of Hindi and ability to write 
it in Urdu of Roman seript for recruit- 
ment to Indian ——. -83. 

Quotas of candidates for emergency com- 
missions and as privates for the —— 
fixed for different provinces. 780- 
81 

Raising of the new —— in India, its 
is for training of 

the additional officers. 202-05. 
“Selection of candidates for emergency 

commissions and as privates for 
the ——. 781-82. 

ARMY HEADQUARTERS— 
Question re— 

Contribution by officers of the and 
Air Forces towards the Defence 

Provident Fund and Defence 
Certificates. 496. 

Moye of the ——to Simla and back. 
_ 279-80. 

ARREST(S)— 
Question re of a gang of thieves of 

Bauriya criminal tribe. 981. 

ASA¥F ALT, MR. M— हक धर 

Indian Finance (No. 2) Bill— : 
Motions to consider and circulate. 

377, 378, 381, _- 384, 385, 
4652, 457—60, 461—66, 467-70, 474, 
478, 482, 485, 486, 487, 627, 634, 
727, 128, 7199, 731, 732, 738, 742, 
743, 745. 



& INDEX 70 LEGISLATIVE ASSEMBLY DEBATES, 

ASAT ALI, MR. M.—condd. 

Motion for adjournment re refusxl of per- 
mission to Mr. Bhulabhai Desai and to 

to visit Waziristan. 76-77. 

ASSAM— 
Question re distances of Indo-China from 

Bengal and 68-64. 
ASSAM BENGAL RATLWAY— 

See “ Raihyay(s) ” ,-- 

ASSESSMENT — 
Question re— 

value of honses snd shops in the 
Kasauli Cantonment. 63 

Collective —— of water rates on Postal 
and als 
Government 
8698-99. 

ASSET(S)— 
Question ve assignment by the A. E. G 

India Bleetrie Company, Limited 
eorporated in Germany, of their business, 

etc., to certain’ parties in. Bombay 
127-30. 

quarters’ in Simla. 

ASSIGNMENT— 
Question re ——hy the A. 10. G., India 

Hectic Compan, ORPUD Ys ited, incorpo- 
in Germany, en business, 

hay. - 127-30. 
ASSISRANT(S)— 
Question re 
»——and clerks in the cash branches 

of the Government, of India Ofices. 
42-43, 

Posts offered to the CGoyernment. of 
India Seerctariat in the Fueome- 
tax Service, Class 11. 1087. 

ASSISTANT ENGINEER(S)— 
Question re-— 7 

Engineering Subardisates working as 
the North Western Kail. 

way. 44, 
Qualified Muslim Inspectors of Works 

not allowed. to officiate as —— on 
2 the North Western Railway. ‘44, 

ASSISTANT INSPECTOR(S)— 
See * Inspector(s)".e ie a 

ASSISTANT OFTICERS—. - 

‘See *+ Officer(s) 7 = 

North 
“See also ander’ “Station Master(s) ” 

i f 
to certain parties m Bom-} —— 

ASSISTANT. SURGEON(S)— 

Question re on the North Western 
Railway. 19. 

ASSISTANT TRAIN 7 EXAMEINER— 

Question ve extra expenditure incurred 
hy not appointing an ——to officiate 
as Head Train Examiner. Barvilly.— 
601-05. 

ASSOCIATION (S)— ab 
Motion for adjournment re non—— of 

official representative Indians with the 
Eastern Group Conference. 75-76, 

Question re recognition of the ——- of 
Railway Guards at Lucknow. 871-72 

Officer’s Establishment, of 

and ministerial staff of the 
of Edueation, Health 

Officers 
Department 

ATTACHED AND SUBORDINATE : 
“OFFICE(S}— ‘ 

Question re officers and ministerial staff | 
of the Department of Communications — 
and its who moved up to Simla 
last summer and expenditure incurred 
in the Move. 578. = ft 

ATTACHED OFFICE(S)— के 
Question re— a 

Appointment of a Sikh Officer t> : pp ane. 

and Lands and its and Subor- == 
repent ner 

See also under “ Office(s)”. SS = 

ATTENDANCE spas 

Question re —— 00 employees’ fas milion meee 
the Metical by nurses employed i” 

Western Department of the North 
Railway. 9: 

AUDIF AND ACCOUNTS AS 
Question re delay in making Appointmonts ८... 

of candidates successful in the Indian 
——examination of 1939. 201. 

AUTHOR(S)— 

Question re authors of dramas broadcasted 

py: the All-India Radio, 367 a -_ 

AUTUMN SESSION— 
See’ Session ””. 
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" » MRC SW— 

Excess Profits Tax (Amendinent) Bill— ae 
. Motion to. refer to» Select Committee 
=e 889. 890. 3 
x Consideration of clauses, 1123. 
SS ID Oath. of Offices 1.) 

AYURVEDIC MNDICINE 
“7 “e See “Mer 

, — ° AMYANGAR, MR. M. 3 
न 10७ ७४-- 

है शक it lish + t Quost'on (Suppl 
of'a Paper Heonomy Department by the 
Government of India. 435. 75 

AZHAR ALT, MR. MUHAMMAD— 

Cantonments (Amendment) Bill— 
Consideration of clauses. 49. 

Excess Profits Tax (Amendment) Bill— 
Motion to consider. 1117. 

Tndian Railways (Second Amendment) 
Bill— 

: Motion for leave to introduce. 222. 
“Thdian Sale of Goods (Amendment) Bill— 

Motion to consider. 1061, : 
Motion for Adjournment re— - 

losing down-of the branch Sine between 
Shoranur and Nilambur in the 
Malabar District. 1089-90. 

Closing of the Chandpur-Siau-Bijnor 

248- 

AZHAR ALI, MR. MUHAMMAD—condd, 
Question re—contd. : 

Burelaries and dacoities in New Delhi. 
980-81 

Calculation of peirod of sick leave on 
State Railways... 878-79 

Certain quarterly statement forwarded 
by the Divisional Superintendent, 
Moradabad Division, on the 19886 
Indian Railway. 878 

City Booking and Parcel Offices worked 
by Messrs. Thomas Cook and Son, 
5-46. 

suit by an employee decreed 
against the North Western Rail- 
way. 591-92 

Collective assessment of water rates on 
Postal and Telegraph officials ocenpy- 
ing Government. quarters in Simla. 
598-99 

Contract for beok stalls given to Messrs. 
Wheeler and Company, by the General 
Manager, North Western Railway. 
597 

__ Cooly contracts in Moradabad, Lucknow 
isions, Bast Indian 

Railway. 
‘Detention of vehicles at stations in the 

Moradabad Division, East Indian 
Railway. 594. ; 

ts fer verifiation of leave 
“section of the Gajraula Mi pur 
Narain branch of ‘the East न 2 

5 idents to p at or near Delhi- 
5 Bd ara Railway. Station, North 

ear = Railway. 881. 
a ७ of used railway fickets. 

कि 2०.९ 4% i 4 

~~ 5 god 
~ Khalasis by 

5 Improvement: Tre oe 
908 == 

Allotment of quartérs'to 
of non-gazetted railway servants on 

fei State Railways. 594.0 «| 
2 Applications for sanction of the: Goyernor 
ewe General mnder section 270 of the 

नह. 5५ Government of India. Act, 1935. 
693-99, 1109. 

a gang of thieves of Bauriya 
tribe. 981. 

ee ae on the North Western 
Railway. 19. 

ined on State Rail- 

Du ies of Assistant Officers and ‘Trans- 
portation Inspectors on State Rail- 
ways. 

Expenditure incurred by the Govern- 
ment onthe Indian Listener. 600-01 

Txtension 6f Messrs. Wheeler and Com- 
pany’s contract for book stalls on 
the North Western Railway. 599- 
600. 

Government Service Rules applicable 
to the staff of the Delhi University. 
699. 

_ Incorporation of the Delhi Electricity 
authority, 909. 

_ Information given to the Karol Bagh 
Police: Station, Delhi, about the pre- 
sence of a gang of criminals called 
Bauriyas...981..., 

Irregularities 19 the 
trains on the North | 

} 
8 of special 

tern Rail- 

Lay-out of the Improvement ‘Trust 
plots in certain areas in Delhi. 35. 

. 
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AZHAR ALT, MR. MUHAMMAD—conld.- | azar ALT, MR, MUHAMMAD—<conid. 

Qsestion re—contd. Question re—concld. Sin 5 

Lien on his post allowed to a certain Railway prosecution case in the Court ; 
employee of the Delhi Improvement of the Resident Magistrate, Delhi. ८ 
‘Trust. 908-08. 596-97. = 

Limiting of the railway refresher Railway quarters at Moradabad and * - 4 
courses to the age of 45. 876-77. staff oceupying them. 594. 

Location of a tuberculosis clinie in Recruitment of temporary clerks in 9 - ऋण: 
Karol Bagh, Delhi. 62. the Office of the Chief Operating Ki 

Move of the Army Headquarters to East Indian “Rail- - 
Simla and back. 979-80, 

Mutual guarantee fund of the Old East 
Indian Railway Company. 44 

Non-gazetted railway servants charged 
with offences in the Moradabad Divi- 
sion, . Hast Indian Railway. 878 

Non-grant of separation allowance to 
the Indian Medical Department. 

66-67. 
Nou-inchusion of réview on the work- 

ing of the State Railway Regula- 
tions re dismissal of non-gazetted 
staff in the Railway Administration 
Report. 876. 

North Western Railway ban on hats 
_ *sainst certain employees. 592-93. 
Notice of a suit on bekalf of Mir 

Maqbool Mahamood of Amzitsar 
against the North Western: Railway 
879. 

Numbers and character of non-gazetted 
posts oncertain State Railways: 877. 

Officers and clerks in the Railway Board 
igradnated: in “Mathemati 3 

Prevalence of tuberculosis amongst 
the staff of the Railway Cloaring 
Accounts Office. 585. 

Prior sanction by the Railway Board 
to revisions of scales of pays affecting 
a whole class or grade of employees on 
certain State Railways, 590. 

Procedure of reporting the work after 
the expiry of the probationary period. 
877. 

Proceedings of the Selection Board 
held at the Divisional Office, Howrah, 
East Indian Railway for filling vacan- 
cies of Luggage and Parcel Super- 
visors. 593. 

Quarters Committee, Moradabad Divi- 
sion, East Indian -Railway. 593 

way. 597, 

Report of the Railway Enquiry Com- a 
mittee on corruption in railways. 
592. कै 

Report re the representation of Muslims ° 
and other minority communities in 
the Subordinate Railway Services. : 
861. 

Rules governing the publication of 
matters in Railway Gazettes. 877, = 

Rules in respect of pay and allowances, 
Provident Fund, ete., on the Oudh 
and Rohilkhand Railway before and ~~ */ 
after amalgamation. 59t- 

Rules or bye-laws of the Delhi Joint 4 
Water and Sewage Board. 699. = 

pled ie ert Selection board or committe 
in radabad 1) 

posts or selection grades on 
State Railways. 20-27. 

Steps to reduce the number of thefts 
and other erimes in Delhi.—51 ८ 

Subordinates and clerks who worked 
under the Build = 

ae through Delhi-Shahdara on a = 
the North Western Railway. 880. 

Transfers. of _ non-gazetted..gailway 
servants in the Mor; 100 कक moe रख 
of the East Indian Way and the 
Delhi Division of the North Western 
Railway. 590. ae 

Withholding of applications of Muslini = 
clerks of the Railway Clearinge  — - 
Aceounts Office for posts of Guards 3 
on the North Western Railway. ea 

-Workirig of the Payment of Wages Act aks 
1936, on the State Railways. 700. 

Railway pxsses allowed to Messrs, Workings of the trains between Hardwar ~ 
VYhomas Cook and Son and their Rikhikesh on the East Indian as 
stale 45 «& Railway. 1103 कल 3 

Z 
% बम, 

i E “a
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AZWAR ALI, MR. MUHAMMAD—¢oneld. 

-% Question (Supplementary) re— 
Assignment by the A. E, G., India 

Hlectric Company, Limited, ineor- 
porated in Germany, of their busi- 
ness, assets, etc., to certain parties 

in Bombay. 130. 
Delay in holding the Autumn Session 

of the Legislative Assembly. 134 
Expenditure by the Indian Coffee: Cess 

BALUCHISTAN—contd. 
Question re—contd. 
Appointment of unqualified persons in the 

Sind and —— Postal Circle. 569-70. 
Permission to Boy Mi acting 

as Packers in the Sind and —— Posta 
Circle to appear for clerical examina- 
tions. 568-69. 

Recruitment of postal clerks in the Sind 
and —— Circle. “63. 

Scheme for preventing raids into Sind a = tee 

ee ee 2 eee from —— and Kalat. 230-231. 
. = Fees collected from Haj pilgrims for BAN— = A 

कं meeting expenses in conn ith} Qi re North Western Railway —— 
gic Port Haj Committees. 692. on hats against certain employees. 

i Quota of Muslim candidates at the 592-93. ay 
> > flying training schools. 1102. BANERJEA, DR. P. N.— 

‘Training of Indian Pilots and Mechanics| Berar Laws Bill— 
, for the Air Force. 276. Motions to consider, circulate and refer 
i Relinguishment of Simla for ‘sittings of to Select Committee. 946-47. 
= the Legislative Assembly. 104. Election of —— to the Governing Body 

Resolution re Fiseal Policy of the Govern- of the Indian Research Fund Associa- 
ment of India. 169-70, tion. 1113. 

2 Finance Member's statement on the 
Y B financial position. 100. re 

8 Ri, to ert; BADIN— Hindu Women’s Rights to Property (. 

mn ve representation for construc- 
tion of a trunk road from Hyderahad 
(Sind) to Bombay via and Viram 
gam. 358-59. 

BAJORIA, BABU BALINATH— 

Finance Member’s statement on the fin. 

policy of the Goyern- 

War Donations and Investments 
panies) Bills. Motion to consider. 

BAJPAL, - THE HONOURABLE 
GIRJA SHANKAR— 

Resolution re appointment of a permanent 
Muslim Pilgrim eer in the Secre- 
tariat of the Government of India. 
193-94, 195, 509, 510-11 

BALUCHISTAN— 

Question १6९-- 
- Alleged rude behaviour of the Quetta 

Railway Station officials at the wel- 
come to the President-elect of the 

Muslim League Session. 583-84. 
Appointment of candidates in the Posts 

and Telegraphs subordinate service in 
the Sind and circle without the 
production of valid domicile certi- 
ficates. 359-60. 

(Com- 
260. 

pores SIR 
ta 

. 

endment) Bill— 
Motion to refer to Select Committee. 

988-89, 994. 
Indian Finance (No. 2) Bill— 

Motions to consider and to circulate. 786. 
Indian Railways (Amendment) Bill— 

Motions to refer to Select Committee and 
cireulate. 925, 926. 

“Motion for Adjournment re— 
Banning by the Government of Bengal 

publication of news of hunger strikes 
in jail, ete. 1112, 1113. 

Dacca Mail disaster. 105-08, 109, 110, 
IIT, 124: 5 

Motion re election of three members: for 
the Standing Committee attached to the 
Department of Supply. 920, 923. 

Question re— 
Calculation of period of sick leave on 

the State Railways. 17-18. 
Certain quarterly statement forwarded 

by the Divisional Superintendent, 
Moradabad Division of the Hast Indian 

- Railway. 16-17. 
Certain record of non-gazetted railway 

servants in the Moradabad’ Division 
of the East Indian’Raikway. 14-15. 

Circular instr for grant of gratuity 
a aioe. 

Division of the Hast Indian Railway. 
18-19, 

== SSA = 
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BANERJEA, DR. P. N.—contd. 
Question re—contd. 

Delegation of power to make first 
pointments in non-gazetied posts on 
certain State Railways. 12, 

Desirability of enlarging the appellate 
jurisdiction of the Federal Court. 
139-40, 282-83, 

Disadvantages of the staff of company- 
managed section of the Hast Indian 
Railway trained at the Railway 
School of Transportation, Chandausi. 
17. 

Grades for which direct recruitment is 
considered desirable on certain State 
Railways. 12, . .. ‘ 

“ Letter Post Delivery ” from post offices 
in the Delhi Province. 15. — 

Numbers and character’ of non-gazetted 
posts on certain State Railways. 12. 

Procedure for confirmation on the expiry 
of probationary period on State Rail- 
ways. 13. 

~ Provedire for making appointments and 
promotions in non-selection posts or 
hon-selection grades after the initial 
appointment on certain State Rail- 
“ways, 14. 

Publications of the rules and regula- 
tions governing the non-gazctted rai 
way servants on State Railways. 11- 
12. . 

Republication of Indian Railways (Am- 
endment) Bill (No. 28 of 1940) in 
certain State Railway Gazettes. 12- 
Breet ts 

Scope of exemption of staff from attend - 
ing refresher courses at Area Schools 
on State Railways. 17. = 

Selection: posts or selection grades speci 
fied by the General Managers on cer- 
tain State Railways. 13. 

Seniority of certain subordnate staff on 
‘the East Indian Railway. 16, 1104. 

- Seniority of frayelling ticket inspect- 
~_ors‘on the Hast Indian Railway, 18. 

ubsidiary rules made by the General 
Managers of certain’ State Railways 
and, relaxations or modifications’ in 
00971; - 37% ५:86 sii qatemes Pe 

Withholding of mem petiti 
sete). of non-gazetted railway serv- 

» ants by the -Divisional Superititend- 
ent, Moradabad Division of the East 
Indian Railway. 16. : 

orial: 

BANERJEA, DR, P. N.—tonclil. 
Question (Supplementary) re— 

Delay in holding the Autumn Session 
of the Legislative Assembly. 183, 

Resolution re— है 
Appointment of a Committee to examine 

the conditions of Detenus under the 
Defence of India Act. 554-56. 

Fiseal Policy of the Government 
India. 168-69; 175. 

BANGALORE— 

Election of a Member to the Coi 
Institute of Science, ¢ 

Motion कह election of a Member on the 
Council of the Indian Institute of Science, 

~ 88:89. हे 

of 

BANK(S)— 
Question re— 

Non-employment of Indian brokers by 
the Calcutta Port Trust for purchasing 
telegraphic transfer of the Local Ux. _ 
change to the United Kingdom. 
229-230. 

Non-employment of Indian —— Indian 
Brokers for short dep 

: of the Caleutta ont Cass 

BAREILLY— = 
Q ré extra ‘exp dit e incurred iy 

Assistant ‘Train 
Head. Train 

not appointing an 
F Examiner to officiate as 

Examiner, ——, 604. 

BASAKHA SINGH, BABA— 

Question dition, of hi Master 
~ Mota and ot ane detabicd 

“in Deol éntion camp. 778. 
BATTALION (S)— 

Question ve expansion of the 1000 (Nagpur) 
, University Training Gonps. 7898-53 

84. — 
BAURIYA(S)— 

Question r¢ information given to the Karol 
., Bagh Police Station, Delhi, about, the 
presence of a gang of criminals call 

BAURIYA CRIMINAL TRIBE— 
See “ Criminal Tribe ”. 

BENGAL— : ae 
Question #6 distances of Indo-Ghina from 

and Assam, 563-64, — 

- 

a 

——_ 
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ty BENGAL, GOVERNMENT. 0४: 

Motion for adjournment ve banning by 

the —— publication of news of hunger 

strikes in jail, ete, 1112-13. 

BERAR LAWS BILL— 7 
See / Bill(s)” i 

* BITNOR— 

Motion for adjournment re. closing of the 

Chandpur-Siau- —— section of the 

Gajraula Munzzampur Narain branch of 
the East Indian Railway. 982-983 and 
896-1011. 

BILL(S)— 
‘Agricultural. Produce Cess— 

‘Assent of Governor: General. 

Berar Laws—= 
Introduced. 234-35. 
Motions to consider, circulate, and refer 

to Select Committee. 939-49. 
Referred, to Select Committee. 949. 

Cantonments (Amendment) — 
Introduced. 92 
Motion to consider. 

“Consideration of clauses. 

18, 

०. 

243-44. 
243-47. 

Passed. 7 
Passed by the Council of State: 1028. 

ines Safety (Stowing) Amendment— 
Assent of Governor» General. | 78. 

Motion to 
Passed 
Rassed by the Council of State 1028. 

Code of Criminal Procedure (Amendment) 

* Introduced. 90... 
Motion to consider. 237-58, 
Passed. 258. 
Passed by the Council of State. 

Code of Criminal Procedure (Amendment) 
(Amendment of section 

Introduced. 221. कु 

Cede ‘of Criminal Procedure (Am t) 
—— (Amendment of Section 250)— 
Introduced, 221 ‘ 

Defence of India (Amendment)— 
of Governor General. 78. 

Assent ernor General. 78. 
Excess ene 

Assent of Governor General. 78. 

dmi 

i§ 

BILL ($)—condd. 
Excess Profits Tax 

Introduced. 235. 
Motion to refer to Select Committee 

886-90. 
Referred to Select Committee. 890. 

Presentation of the Report of the Select 
Committee: 1059. 

Motion to consider. 
Consideration: of clauses. 
Passed. 1124 

Factories (Amendment)— 
Assent of Governor General. 78. 

Foreigners— 
Assent of Governor General. 78. 

Hindu Judicial Separation and Divorce 

Bill— 
Introduced. 995-96: 

Hindu Married Women’s Right to Sepa- 
li and 

(Amendment) — 

11 16-10: 
1119224. 

te —B 
Introduced. 996 

Hindu Women’s Rights to Property (Am- 
endlment) — 
Motion to refer to Select Committce.— 

983-994. 
Negatived. 995. 

Taw < 

Assent of Governor General. 
Tndian Arbitration— 

Assent of Governor, General 
Indian Coinage <(Amendmi 

Assent of Governor General. परत 

Indian 0 Companies ~~ (Amendment) — 
Ttroduced. 91 
Motion to consider. 258. 
Passed. 259 
Pagsed by the Council of State. 1028. 

Indian Emigration (Amendment)— 
Assent of Governor General. 18. 

Indian Evidence (Amendment) ~ — 
Introduced. 221 3 

Indian” Finance— 
Assent of Governor General. 78: 

Indian | Finance (No. 2) — 
Introduced. 101-102. 
Motions to consider and to circulate, 

208-347, 367-422, 439-92, 610-53, 709- 
63, 786-840. 5 

Message from H. 10. the Viceroy aslkin; 
for the passage of the 
Legislative Assembly in the: form: re- 
commended 882-83. ee 

Motion for leave to introduce in the 
form recommended, 883-86. 

Negatived. 886. Ps 
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BILL(S)—coned. 
Indian Income-tax ( Aniendment) — 

Introduced, 99 
Motion to consider. 949-57, 
Consideration of clauses. 957-59. 
Passed. 959. 

Indian Merchandise Marks (Amendment) 
Introduced. 91 
Motion to refer to Select’ Committee, 

270-71. 

Referred to Select Committte. 271 

Indian Merchant Shipping (Amendment)— 
Motion to refer to Select Committee, 

211-21, के 
Referred to Select Committee. 221. 

Indian Mines (Amendment)— 
Assent of Governor General 78. 

Indian Navy (Discipline) Amendment— 
Introduced. 90. 

Motion to consider. 237-241, 
Consideration of clauses. 241-242, 
Motion to pass. 242. 
Passed. 242. 
Passed by the Council of State. 1028. 

Indian Navy (Discipline) Second Amend- 
ment 
Introduced. 90-91. 
Motion to consider. 
Motion to pass. 242. 
Passed. 242. 

Passed by the Council. of State 

Indian Railways (Amendment)— 
Introduced. 235. 
Motions to refer to Select Committee 

and to cirenlate. 890-903, 924-39 
Referred to Select: Committee, 939, 

Indian Railways (Amendment) (No. 28 of 
1940)— 

242. 

1028, 

Question re republication of—in certain 
State Railway Gazettes. 12-13 

Indian Railways (Second Amendment)— 
Introduced. 222. 

Tndian Registration (Amendment) — 
Introduced, 89. 
Motion to consider. 
Motion to pass: 256. 
Passed. 256. 

Passed by the Council of State. 1028. 

Indian Sale of Goods (Amendment)— 
Introduced. 439 
Motion to consider. 1060-62. 
Passed. 1062 

254.56. 

BILL(S)—contd. 

Indian Tariff (Amendment)— 
Assent of Governor General. 78. 

Indian Tariff (Second Amendiment)— 3 
Assent of Governor General. 78. > 

Indian Works of Defence (Amendment)— 
Introduced. 90. nad 
Motion to consider. 236-37. 
Passed. 237. wg 
Passed by the Council of State. 1028. 

Insurance (Amendment)— : 
Assent of Goyernor General. 78. 

Land Acquisition (Amendment)— है 
Introduced. 995. = 

Motor Spirit: (Duties) Amendment— ¢ 
Introduced. 92. q 
Motion to consider. 268-69. < 
Passed. 269. 
Passed by the Council of State. 1028. a 

Motor Vehicles (Amendment)— 
Assent of Governor General. 78, ; q 

National Service (European British Sub-- 
jects)— 

Assent of Governor General. 78. | 

New Delhi Mosque— cea 
Introduced. 235.0 j= = ao 
Motion to move not made. 1062, ae 

Offences on Ships and Aireraft— 
Assent of Governor General. 78. ~~ 

Parsi Marriage and Divorce (Amend- . = | 
ment)— ™ 

Assent of Governor General. 78. a 
Petroleum (Amendment)— 

Assent of Governor General. 78, + 

‘Legislation (Emergency Powers)— ee 
Assent of Governor General. 78. —— 

Registration of Trade Marks.— { 
Assent of Governor General.. 78. pa 

Repealing and Amending— 
Introduced. 89. 
Motion to consider. 248-54. 
Motion to pass. 2654, 
Passed. 254. 
Passed by the Council of State. 102% 

Reserve Bank of India (Amendment)— 
Assent of Governor General. 78. 

Reserve Bank of India (Closing of Annual + - 
Accounts)— 
Assent of Governor General. 78. 

Reserye Bank of India (Second Amend- 
ment)— 
Assent of Governor General. 78. 

Tae 

2 



Pei. ० हर 

‘= 
5 INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 15 

ss =a. 

BILL (S)—coneld. BOMBAY— 

-° Reserve Bank of India (Third Amend-| Question re— 
. ment)— Assignment by the A. E, G. India 

- Introduced, 92. ; Electric Company, Limited, incorpo- 
5 Motion to consider. 263-68. rated in Germany, of their business, 
aS Motion to pass. 268. assets, etc., to certain parties in 

कक b i Couneil of State. 1028. Ai Passe e Council o} 28. = के fi 

Leia Rag tee Mary (Sateson ot] Papmantatn fx csrrition of» 
_ Renvicare to———via Badin and YViramgam. J _ Assent of Governor General. 78. Cat 

> Specific Relief (Amendment) Bill— 
Introduced. 995 

War Donations and Investments (Com- 
panies)— 
Tntroduced. 91. 
Motion to consider. 
Consideration of Clauses. 
Motion to pass. 262 
Passed. 262. 
Passed by the Council of State. 

BINDING BRANCH— 
Question re seniority list of the —— of 

the Government of India Press, New 

Delhi. 701. 

BIRTH DATE(S)— 
Question re vagarics in the exercise of 

power of allowing alterations of —— by 
employees on the North Western Rail- 
way. 231-232: 

BLOCK— 

59-62. 
262. 

1028. 

re steps for relieving the hardships 
ads: on grade I on the North 

Western Railway. : 

BLOCK MAINTAINER(S)}— 

Question re— 
Disallowance of the privilege of rent free 

quarters to certain Block Mistries 
recruited as on the North West- 
ern Railway. 872°73 

Provision of rent-freé quarters to —— on 
the North Western Railwi 

BLOCK MISTRY(IES)— 
See. “* Mistry(ies) ”. 

QBOARD(S)— 
Question re— 

Expenditure by the Indian Coffee Cess 
Committee on salaries and propaganda 
activities of the London Market 
Expansion ——. 42: 

Riso in the’salary of the Director of the 
London Market’ - Expansion 
424-25, 

ny 

Working of the—— Multiple Unit 
Service on the Great Indian Peninsula 
Railway by certain drivers. 64, 

BOOK(S)— 
Question re— 

or syllabus prescribed for promotion 
courses on State Railways. 868. 

BOOK STALL (S)— 
Question re— 

Contract 6 given ‘to ~ Messrs. 
Wheeler and Company by the General 
Manager, North Western Railway 
597. 

Extension of Messrs. Wheeler and Com- 
pany’s contract for ——on the North 
Western Railway. 599-600. 

BOOKING OFFICE(S)— 

Question re— ‘ 
Question re city ——and Parcel Offices 

worked by Messrs. Thomas Cook and 
Son. 45-46. 

BOSE, MR. SUBHAS CHANDRA— 
Motion for adjournment. re failure of 

Government to enable to attend the 
Session of the Legislative Assembly 
148-49, 

BOY MESSENGERS— 
See “ Messenger(s) ”. 

BOYLE, MR..J. D.— 
Excess Profits Tax (Amendment) Bill— 

Consideration of clauses. 1119-20 
Indian Finance (No. 2) Bill— 

Motions to consider and to ciretilate. 
615, 619. 

Question ve assignment by the A: E. G. 
India Electric Company, Limited, in- 
corporated in Germany, of their business, 
assets, ete, to certain parties in 
Bombay. 127-30, 

BRAKE-VAN(S)— j 
tion re laints of d f 

eye-sight from Goods ‘Train Guards for 
want of electric lights in 23: 
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BRANCH(ES)— 
BROKER (8)-—contd. 

Questi nid. 
Question re reversion of per # men of 

higher grade to lower posts in certain 

——— of the Government of India Press, 

New Delhi. 705. 

BRANCH LINE(S)— 

Motion for adjournment re closing down 

of the between  Shoranur and 

Nilambur in the Malabar District. 

1026-27, 1080-95. 

Question re intervals for washing of the 

passenger carriages running on of 

the North Western Railway. 9-10, 

BRIBERY— : 

Question re allegations of —— against the 

Manager of the Medical Stores Depot, 

_. Lahore... 775. ; 

BRIDGE ENGINEERING WORKS— 

Question re disabilities of the subordinates 

of the at Manmad, Great Indian 

Peninstla Railway. 50. 

BRIDGE STAFF— 

- Question re holding in abeyance orders in 

respect of certain memorialists of 

the North Western Railway. 874-75. 

BRITISH GOVERNMENT— 

Question re departures in the working’ of 

the financial adj (# between. the 
Government of India and tho —— 

961. 
BRITISH PORTION— 

Question re ©Hours of Employment 

Regulations’ incorporated in the Indian 

Railways Amendment Act, 1930, not 

made applicable to ——of Jodhpur 

Railway. 866-67. 

BROADCAST— ; के 

Question re——of Sikh religion and 

history by the Lahore, Peshawar and 

‘Delhi Broadcasting Stations. 861. 

BROADCASTING SPATION(S)— 

_ Question re— 
Broadcast of Sikh religion and history 

by. the: Lahore, Peshawar and Delhi 

ie ५ 

Sikh religious programmes: in. certain 

BROKER(S)— 

r 

Non-employment of Indian by the 

Calcutta Port Trust for purchasing 

telegraphic transfers of the Local 

Exchange Banks to the United King: 

dom. 229-30. 

BUDGET— 

Question re— नं 

for the Beelesiastical Department. 
209. 

Votable and non-yotable expenditure 
sanctioned outside the ——. 197-200, 

BUILDING(S)— 

Question r2-— 

plans received by the Delhi Im- 
provement Trust. 52. 

Cases of-deviations in the construction of 

reported by the Inspector, 

Delhi Improvement Trust. 912. 

BUILDING BYE-LAWS— 

See “ Bye-law(s)”’. 

BUILDING INSPECTOR(S)— 
Question re conrplaints 
the Delhi Improvement 

See also * Inspector( 
BUKHTIARPUR— 

a 

Question re want of shunting facilities a! 

Junction of the East Indian Rail- 

way. 349. 

BULLION(S)— 
Question re weight of eilver and 

dn the possession of Govern: 

Question re reservation of Governnient —— 

and quarters for particular 6! yfficers or 

staff in New Delhi or Old Delhi. 911-12, 

BUNYAD HUSSAIN, KHAN BAHADUR 

SAYAD— 

Oath of office. 2 g 

BURGLARY(IES)— 
estil 

‘Delhi, 974-75 and 980-81, 1099-1100, 

BURHANPUR— 
= 

Motion for adjournment re alleged occu- 

pation of the Muslim Jdgak at—— by 

the Military. 708, 784-89. 

23: eS ee eee ae 

हि
 

४ 

हक अं िललरट 1 

Question “ye —— and dadcoities in New . ~ * 



INDEX TO LUGISHATIVE ASSEMBLY DEBATES. 17 

= BUSINESS(ES)— 

: *~ Question re— 

है 5 Assignment by the A. को, G. India 

ee lectric Company, Limited, incorpo: 

J) rated in Germany, of their ——, 

: er 7 assets, etc. to certain parties in 
bay. 127-30. 

*2 +  Non-employment of Indian Banks and 
Indian brekers for short deposit 
of the Galeutta Port Trust. 5280 

+” See also “Statement of Business’. 

BUSS, MR. 15 G— 
Appointment of ——to the Committee on 

* ०, Petitions. 489 

Expressions of regret. 01 the deaths of 
4 Raja Sir Vasudava Rajah and Mr. 
1 Suryya Kuniar Som, 71 

Indian Finance (No. 2) Bill— 

नहा Motions to consider and to circulate. 

316-19. 

Nomination of to the Panel of 
-. Chaitmen. 211: 

BYE-LAW(S8)— 
Question re— 

Cases of infringement of building —— of 
the Delhi Improvement Trust. 907, 

of the Delhi Joint Water 
699. 

Rules or 
and Sewage Board, 

Question re private houses in New Delhi 
regerved for acc ommodation of the 
extra members of the Viceroy’s proposed 

@ expanded . 697-98 
5, a 
CALCUTTA— — 

Question re— 

Different scales of pay for Officers of the 
Preventive Seryice at Chittagong and 

as ce 

771-72 

= Inad te Indian repre: ti 
os Port Trust. 229 
4 ° — fncome-tax Officers and Examiners in 

the Company Districts at 60. 
* Muslim officers employed by the —— 

Port Trust. 582. 
<Non-employment of Indian Banks and 

Indian brokers for short deposits 
businesses he —— Port Trust 
230. 

CALCUTTA—contd. 
Question: re—contd. 

Non-employment of Indian brokers by 
hi Port Trust for purchasing 

telegraphic transfers of the locat 
Exchange Banks to the United King- 
dom. 229-230. 

Scholarships for special training, given 
by the Government of India or the 

Port Trust. 582-83. ~ 

CANDIDATE(S)— 

Question re— 
Age limit of —— for the post of Station 

Director, All-India Radio, recently 

advertised. 1018-19 
Appointment of in the Posts and 

Telegraphs Subordinate service 40 the 
Sind and Baluchistan Circle without 
the production of valid domicile certi- 
ficates. 359-60. 

Delay in making appointments of 
successful in the Indian Audit and 
Accounts Service Examination, .of 

1939. -201. 
Non-submission of names of Muslim 

for selection to lower gazetted service 
from Howrah Division of the Hast 
Indian Railway. 1023 

Quota of Muslim —— at, the flying 
training school. 1016, 1101-02. 

Quotas of for emergency commis- 
‘sions and as privates for the Army 
fixed for different provinces. 780- 
81. 

Selection of —— for emergency com- 
missions and as privates for the army, 
781-82. 

Selection of for the Technical School 
connected with the Indian Air Force, 
1017. 

CANTONMENT(S)— 
Question re— : 
Amalgamation of Sadder Bazar, Ambala, 

: with Ambala ——._ 207. 
Assessment value of houses and shops in 

the Kasauli 6. 
Model housing scheme in the Allahabad 

Tonzas permitted to run from the 
Meerut —— Railway — Station, 
58. 5 

CANTONMENT (AMENDMENT) BILL— 
See Bill(s).” 
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CARCASE(S)— 
Question re dumping of —— of animals 

near Karol Bagh, Delhi. 65. 

CAROE; MR. 0. K.— 
Motion for adjournment re refusal of per- 

mission to Mr. Bhulabhai Desai and to 
Mr. Asaf Ali to visit Waziristan. 77. 

CARRIAGE(S)— 
Question re— 

Diversion of —— of postal mails between 
Sylhet and Shillong from Road to 
railway. 353-54. 

Intervals for washing of the passenger 
running on Branch lines of the 

North Western Railway. : 9-10. 
itches for con- 

trolling lights in intermediate class 
——. 1017-18 

CASH BRANCH(ES)— 
Question re assistants and clerks in the 
—— of the Government of India 
Offices. 42-43. 

CASTE(S)— 
Question re— 

Desirability of recruitment of Indians 
of all and creeds to the Indian 
Army. 779-80. 

Issue of instructions re entries in —— 
column of the Census Returns, प्र72-1 
14: 

CATERING— 

Question re— 
—— as a source of income to Railway 

administrations. 360-61. 
Indian —— made a source of income on 

+ the Assam Bengal Railway. 586. 

CATERING CONTRACT(S)— 
Question re policy observed by the General 
Ma Railway, in the 

See also under “ Contract(s).” 

CATERING SYSTEM— 

Question re— 
esirability of uniformity as to the 

on all Indian Railways. 

, 
Demand for Excess Grant in respect of 

1076-77. 

CENSUS RETURN(S)— 
Question re issue of instructions re ef- 

tries in “Caste” column of the ——. 
—72-74. 

CENTRAL CONTROL ROOM— 
Question re establishment of a —— at ~ 

Kalyan. 64. 

CENTRAL EXCISE DUTIES— 
Demand for Excess Grant in respect of 

——. 1076: 

CENTRAL LEGISLATURES—, 
See * Legislature(s).” 

CENTRAL PUBLIC WORKS DEPART- 
MENT— 
See “Public Works Department.” 

CENTRAL TUBERCULOSIS CLINIC— 

See “ Tuberculosis Clinic.” 

CERTIFICATE(S)— 
Question re— 

Appointment of nl in the Post, 
and Telegrap! 
the. 

391 
« 359-60. 

Contribution by officers of the Army and 

Defence Savings Provident Fund and 
Defence Savings 406. 

CHAIR 
Motion for adjournment re disallowance 
of a motion for adjournment by the 

by the 210. 

See“! Pancl of Chairman(en).” 

CHALIHA, MR. KULADHAR— 

Question (Supplementary) re— 
Desirability of uniformity as to the 

Indian catering system on all Indian 

Air Forces Headquarters towards the ~~ 

Governor General after it was allowed =, - 

Distances of Indo-China from Bengal — 

CHAIRMAN, PANEL OF— _. pee oy 

.. 5844 ies Railways. 
Improvement in Indian —— of 

the Assam Bengal Railway. 586, and Assam. 564. se 

sane CHANDAUSI— j 
CAWNPORE— : ५ Question re disadvantages of ea * 

Question re arrangement of h section of ast 

railway journey from Dacca and Shillong: Indian Railway trained at the Railway sy 

to—and Lucknow. 1018. न School of Transportation, bi a 

~s 
. 

—— 

=;
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CHANDPUR— 
Motion for adjournment Fe closing of the 
——Siau-Bijnor section of the Gajraula 
Muazzampur Narain branch of the Hast 

' अं Indian’ Railway. 982:88 and 996-1011. 
= « GOHANDPUR-SIAU-BIJNOR SECTION— 

Motion for-adjournment re closing of the 
a of the Gajraula Muazzampur Na- 
Ps rain Branch of the East Indian Rail- 
Paes way. 917%. 

. *CHARACTER— 
Question re numbers and_ of non- 

gazetted posts on certain State Rail- 
o ways, 12, 877. 

= CHARGE(S)— 
x ki ~ Question re procedure for enquiry into —+— 
‘ against railway servants. 869-70. Ss 
3 CHAUDHURY, MAULVI ABDUL. HaA- 
H LiIM— 
iz Oath of Office. 197. 

CHETTIAR, MR. T. 8. AVINASHILIN. 
AM— 

. Indian Finance (No. 2) Bill— 
Monee to consider and to circulate. 

834. 
Question (Supplementary) re— 

Creation of new industries or workshops 
on permanent basis and Government 
subsidy thereon. 428, 

Desirability. of uniformity as to the In- 
dian catering system on all Indian Rail 
ways. 5. 

ture by the Indian Coffee Cess 
Committee on propaganda activities in 
India. 426, 427. 

Instructions for charging rent for use of 
- _ Railway refreshment rooms and _ stalls 

* 362, 363. 
>> Issue of one rupee notes 
e # ०-०७ * ५ 

766. 

Officers and ministerial staff of the Ex- 
ternal Affairs Department who moved 
up to Simla last summer and ex- 
penditure incurred in the Move. 
572. 

= Reservation of the posts of enquiry 
clerks, ete., for guards with defective 

isi North Western Railway. 
. 

2 Steps for increase and distribution of the 
oe meses accommodation. 656. 

THDEX TO LEGISLATIVE ASSEMBLY DEBATES. 19 

CHETTY, MR. 8307  VENCATA- 
CHELAM— 
indian Finance (No. 2) 801-- = 

Motiens to consider aud to circulate. 
153. ; 

Motion for Adjournment re fall in the prices 
of ground-nuts. 608, 609. 

CHIEF ACCOQUNTS OFFICER— 
Question re— 

Increment in the percentage of promo- 
tions of routine clerks in grade Ii by 
the of the North Western Reil- 
way. 860-61 3 

Promotion of a record lifter as a clerk 
in the on the North Western Rail- 
way. 860, 

CHIEF OPERATING SUPERIN- 
TENDENT— 

Question re recruitment of temporary 
clerks in the Office of the ——, Kast 
Indian Railway. 597. 

CHILD(REN)— 
ion re educational to the 

+— of emlpoyees on the North West- 
ern Railway. 588. 

CHITTAGONG— 
Question re different scales of pay for 

Officers of the Preventive Service at —— 
and Calcutta, 771-72. 

CHOWKIDAR(S)— 

Question re use of Government furniture 
yecertain engaged by the Central 

Publi¢ Works Department. 664. 
CHRISTIAN(S)— 

Question ve recruitment of Indian 
to the Subordinate and Superior Ser- 
Vices of the State and Company-managed 
Railways. 561-63. 

CIRCULAR(Sj— 

Question re —— instructions for grant of 
gratuity to non-gazetted staff in Luck- 
now Division of the Hast Indain. Rail. 
way. 18-19. 

CIVIL ADMINISTRATOR— 
See “ Administrator(s)}.” 

CIVIL. PROCEDURE (AMENDMENT) 
BILL— iiss 

See code of —— under “ Bill(s).” ae ps for increasing the export trade of 
Indie. 658. न 

५ «Suggestions made by the Port Haj} 7017, SUIT— sine 
- २1 ५ Committees, | Question re by an employee decreed 

3 Training of Indian Pilots and Mechanics against the North Western Railway. 
5 for the Air Foree. 276. 591-92. a 

= ६७-१७” 311 81.49 
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CLASSIFICATION— 
Question re re- —— of Works Mistries as 

“Labourers” on the North Western 
Railway. 564-66. 

CLASSIFIED LIST— 
~ Question re publication of a of a cer- 

tain class of subordinate staff of all 
branches of Railway service on the North 
Western Railway. 588-89. 

CLERICAL EX AMINATIONS— 

_ See “ Examination(s).” 

CLERICAL POST(S)— 
‘See “* Post{s).” 

CLERK(S)— 

Promotion of a record lifter as 

~ Promotion of 

Question re— 
Allegations of corruption against a —— 

in the Divisional Office, Rawalpindi 
27-28. 

Assistants and in the cash branches 
of the Government of India Offices. 
42-43. 

—— employed in: certain sections of the 
Railway Divisional Offices, Lahore. 
68-09. 

Desirdbility of relax: sles 
ation’ of allotment of 
the case of low-paid 

Filling up of 0 
recently occurring in the Karachi 1): 
sional Office of the North Western 
Railway. 587-88 

it in’ the per 28 of promo- 
tions of routine in grade If by the 
Chief Accounts Officer of the North 
Western Railway. 860-61 

Muslim in the Imperial Veterinary 
Research Institute, 696, 1108, 

Officers and —— in the Rail w: 
graduated in Mathemati 

को +-20 
बचा the Chiof’ Accsunts- Office on the 
North Western Railway. 860. 

in the Headquarters 
Office of the North Western Railway. 
46-49 

Recruitment of postal —— in the Sind 
and Baluchistan Circle. 63 

Recruitment of temporary —— in ‘the 
Office of the Chief Operating Superin- 
tendent, East Indian Railway. 697. 

Reservation of the posts of enquiry 
ete., for guards with defective vision 

ee ail 
COALFIELD— = 

CLERK(S)—contd. 
Question re—contd 

Subordinates and -—— who worked 
under the Building Inspector of the 
Dethi Imp; t Trust and 
90! 

Withholding of applications of Muslim 
—— of the Railway Clearing Ac. 
counts Office for posts of Guards on the 
North Western Railway. 600. 

CLINIC 
Question r¢e— 

Location of a tuberculosis in Karol 
Bagh, Delhi. 62. 

Shifting of the tuberculosis —— from 
~~ Karol Bagh, De 6a. 

CLOW, THE HONOURABLE ~ SIR 
ANDREW— 
Certain papers re Motor Vehicles Rules 

laid on the table. $5. 
Indian Finance (No. 2) Bill— 

Motions to consider and_ circulate. _ 
406. 

Indian Railways (4 
Motion for leave to introduce. 235. 
Motions to refer’ to Select Committee 

and . to circulate. 

Alleged embezzlement in the Multen 
Division of the North Western Rail- 
way. 1110 

Closing down of the branch line between 
Shoranur and Nilambur in the. Mala- 

10 

‘of fhe Chandpir-Si 
section of the Gajraula Muazzampur’ - 
Narain branch of the Hast _ Indian 
Railway. 917, 982, 933. 997,_ 998, 
1001, 1005-07, 1008, 1 010 

Dacca Mail disaster. 73. 
116, 121, 122-25. 

Opinions of the Honourable Member 
for Railways and (१0 cations en: 
the D'Souza Report. 153, 164. 

Motion to consider the Report of the Public 
Accounts Committee, 1074. 

2, 113, 114, 

Statement r¢ net earnings of new railway ~ 
lines. 81-82. 

nies re. GO} 

Sudamdih Area -Coll : 
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COAL-MINE DISASTER— 
fee “* Disaster(s) ”’. 

COAL MINES SArETY 
AMENDMENT BILL— 

See “ Bill(s) ”. 

CODE OF CIVIL PROCEDURE (AMEND- 
MENT) BILL—~ 
See ‘ Bill(s) ”. 

CODE OF CRIMINAL PROCEDURE 
(AMENDMENT) BILL (AMENDMENT 
OF SECTION 4)— 
See “ Bill(s)?”. 

CODE OF CRIMINAL PROCEDURE 
(AMENDMENT) BILL (AMENDMENT 
OF SECTION 250)— 

See “ Bill(s)”. 

(STOWING) 

COFFEE— 

Question re— 
Expenditure by the Indian —— Cess 
Committee on propaganda activities 
in India. 426-27. 

Expenditure by the Indian —— Cess 
Jommittee on salaries. and propa~ 
ganda activities of the London Market 
Wxpansion Board. 424. 

Jm>orts and consumption of Indian —— 
in the United Kingdom, 423-24. 

Resolution rescrapping of the London — 
Market Extension Board by the 
Tndian— Cess Committee. 514-31. 

COIN(S 
Question re total weight of silver bullion 

and silver in the possession of 
Government. 776. 

° 
COINAGE (AMENDMENT). BILL— 

See ‘Indian ” under “ Bill(s) ”. 

COLLECTIVE ASSESSMENT: 
See “ Assessment ' | 

COLLIERY (IES) — t 
Question ve continuing fire in the , 

in Sudamdih Area ——. 286. 

COMMERCE DEPARTMENT— 
Question re— ; 

Conferences, committees or sub-commit- 
tees held at Simla last summer under 
the control of the ——. 681-82. 

Officers‘and tministerial staff of the 
who moved up to Simla 189 summer 
and® expenditure incurred in the 
Move. 680-81. 

COMMISSION(S) 
Question re— 

charged by the Government of 
India on articles purchased by His 
Majesty’s Government for the main- 
tenance of the Supply Department. 
61-63. 

Emergency in the Land and Air 
Forces of His Majesty’s Government 
in India. 976-79. 

Mission of the Roger 
Quotas of candidates for emergency 

and as. privates for the army 
fixed for different provinces. 780- 
81. 

Selection of candidates for emergency 
——— and as privates for the army. 
781-82. 

COMMILTEE(S)— 
Appointment of the —— on Petitions, 

Election of a Member to the Standing 
Finance » 234, 297 

Motion to consider the Report of the Pub- 
lic Aecounts * 1062-75, 

Question re—— | + 
Appointment of —— of pilgrims and 

Amir-w-Haj by Port Haj on 
pilgrim ships. 140. 

Conferences, ———or sub- ——— held at 
Simla last summer under the: control 

of the Commerce Department. @81- 
82. 

Conferences, or sub- held ab 
Simla 1886 summer under the control 
of the Defence Co-ordination Depart- 
ment. 668. 

Conferences, or sub- held at 
Simla last summer under the control 
of the Defence Department. 606. 

Conferences, or sub-'- held at 
Simla last summer under the control 
of the Department of Communica- 
tions. । 579. 

Conferences, or sub- held at 
Simla last summer under the control 
of the Department of .. Education, 
Health and Lands... 670-76) 

Conferences, or sub: —— held at 
Simla last summer under the control 
of the E | Affairs Dade 
572. 

Conferences, —— or sub- held at 
Simla last summer under the control 
of the Finance Department. 502-04. 

in India. 913. |- 
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COMMITTEE(S)—contd. 
Question re—contd. 

Conferences, oF sub- held at 
Simla last summer under the controt 
of the Home Department. 498-99. 

Conferences, —— or sub- held at 
Simla. last summer under the control 
of the Labour Department. 661-63. 

Conferences, or sub: —— held at 
Simla last summer under the contre! 
of the Legislative Department. 677-78. 

1 Conferences. —— or sub- held at 
Simla last summer under the control 
of the Political Department. 679-80. 

Conferences; or sub- held at 
Simla last summer under the control 
of the Railway Department... 576-578 

_ Expenditure by the Indian, Coffee Cess 
- >> ७1 propaganda activities in 

Tndia. 426-27. 
Expenditure hy the Indian Coffee Cess 

on salaries and propaganda. 
activities of the London Market 1%- 
pansion Board. 424 

Fecs collected from Haj pilgrims for 
meeting expenses in connection with 
Port Haj ——.- 691-92. 

Grant of allowances to non-resident 
members “of the Port: Haj for 

ectings. | 144i. itending mi 
Personnel of the Roger —— from .Over- 

séas Dominions and States and its 
mission. 429-34. 

Proj da andexpenditure thereon 
by the Port Haj 284-85 

» Quarters —— , Moradabad Division, 
East Indian Railway. 9693 

Recruitment of officers in the Supply 
Department through the National 
Service - 905-06. 

Savings due to setting up of the Port 
Haj 691 

6 Selection hoard or —— assembled in 
Moradabad Division on the East; 
Indian Railway. 880-81. 

Snggestions made by the Port Haj ——. 
5692-98. 

Resolution re— 
‘Appointment of a —— of the Central 

coistiture regarding economy i war 
expenditure. — 

1 Appointment of a 
conditions of Detent 
fence of India Act. 550-f 

Scrapping of the London Coffee Mar 
pansion Board by the Indian Coffee 

55६ 06859 ——, 614-31. 

= ment Resolution’on 

»| COMMUNAL BASIS— 
Qustion re orders in fores for promotion 

of servants on the North Western Rail- 
way था 8 872. 

COMMUNAL COMPOSITION— 

Question re— 
+= of Indian Civil Service and other 

All-India Service Officers brought on 
to the Government of India Seere- 
tariat. 963-64. 

—— of journeymien appointed in certain 
shops on the North Western Rail- 
way. 58. 

of the staff of ihe Imperial Veteri- 
nary, Research: institute. 695, 1107. 

Recruitment, —— salaries; etc.; of cer- 
tain staff in the Supply Department 
and Allied Offices. 287-95. 

COMMUNAL CONSIDERATION(S)— 

Question re— 
—— in the promotion of guards from 

grade TI ‘to grade TIE on the North 
Western Railway. 357-58 

—— in the promotion of guards on the 
1014-15. North Western Railway: 

COMMUNAL GROUND(S)— 
Question re discharge of certai 

Mistries in the Rawalpindi 

CK 
Question re report of the officer on special 

duty appointed to investigate into 
certain matters affecting —— in 
tailwayy services. 223)°225 -2265 

COMMUNAL RESERV ATIO} 
Question re— ane on 

the Govern- 
of appoint- 

ments in public services. 205-06. 
—— hoth oa appointment and confirm: 

tion of new recruits on the No 
Western Railway. 7-8: 

“| COMMUNICATIONS, DEPARTMENT 

Question re— “ait 6 
Conte mittees or sub- it- 

‘ma last summer under 
७ +928:655% 

summer बाएं. expenditure incurred in 
the Move. 578. हे 
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COMMUNITY UES)— 

Question re— 
Proportion of different += in the 

Department of “Hducation, Health 
and Lands, 49. 

Report 7e the tepresentation of Muslims 
and other minority in the sub- 
ordinate railway services. 861, 

COMPANIES (AMENDMENT) BILL—: 

See “ Indian —— ’* under “ Bill{s) ”. 

COMPANY DISTRICTYS)— 
Question re Income-tax 

Examiners in the at Calcutta. 

COMPANY-MANAGED RAILWAYS— 

* Railway(s) ', 

COMPANY-MANAGED SHCTION— 
Question re disadyaniages of the staff 

of the East Indian Railway trained 
at the Railway School ef ‘Transporta~ 
tion, Chandausi, 17. 

COMPETITIVE EXAMINATION(S)— 
See “ Wxamiratisn(s) ५ 

Officers” and 
60. 

See 

; 
b, COMPLAINT(S) 
be . on re— 

about the treatment of patients 
in the Irwin Hospital, New Dethi. 

. 435-36. 

=: Inspector of 
हर the Delhi Improvement Trust, 53. 
— of deterioration of eyesight from 

Goods Train Guards for want of elec- 
tric lights in brake-vans. * 232, 

° 
fas COMPOSITOR(S)— 

Question re differential treamtment meted 
ont in the Government of 
India Press, NeweDelhi. 

CONFERENCE(S)— * 
हि Draft Convention and Reéommendations 

adopted by the International Labour 

702. 

"ब Conference (laid on the table). 1028- 
pre 
im Question re— j 

ges Fe. or. sub. 
a held at Simla Tast summer under the 

rs ° control of the Commerce Department. 
~ 681-82. 

रा आ or sub-committees 

‘at. Simla last summer under the 
control of the Defence 

CONS ERENCE(S)—conid, 
Qiestion re—conid. 

—<—, committees or Sub-Committees 
held at Simla last summer under tho 
eentrol of the Defence Department, 
506. 

itt or sub 
yeld at Simla last summer under the 
control of the Department of Com- 
munications. 579, = 

——, commitiees or sub-committees 
held at Simla last summer under 
the control of the Department 
of Education, Health and Lands, 
670-76. 

--—, Comniittees ot Sub-Committees 
held at Simla Jast summer under the 
control of the External Affairs De- 
partment, 572, : 

, Conimittees or Sub-Committees 
held at Simla last summer under the 
control of the Finance Department. 
502-04. 

=," ttees or’ ittees held 
at Simla last summer under the con- 
trol of the Home Department. 498- 
99. 

——, committees or sub-committees held 
at Simla last summer under the con- 
trol of the Labour Department. 661- 

b: 

~ ——, committees or sub-committees held 
at Simla last sammer under the con- 
trol of the Legislative Department. 
677-78. 

——, committees or sub-committees held 
at Simla last summer under the con- 
trol of the Political Department. 
679-80. 

» committees or sub-committees 
held at Simla last summer under the 
control of the Railway Department. 
576-78, 

CONFIDENTIAL REPOR'TS— 
See “ Report(s).”. 

CONFIRMATION— 

Question re— ¥ 
Communal reservation both on appoint= 

ment and —— of new recruits on the 
North Western Railway. 7-8. 

Procedure for —— on the expiry of 

Department. 668. 
Pp 
13. 

period on State Railways. 
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CONGRESS WORKHR(S)— 

Question १8 cortain —— arrested in Delhi 

under the United Provinces Goonda 

Act. 970-73. 

CONTRACT(S)— 
Question re— 

for book stalls given to Messrs. 

Wheeler ‘and Company by the General 

Manager, North Western Railway. 

597. 

Cooly: in Moradabad, Lucknow and 

Allahabad Divisions, East Incdian 

Railway. 881. i 

Fruit vending —— at Antritsar Bail- 
way Station. 606. 

Non-observance of the principle of sub- 
Jetting of railway i in the case of 

a certain —— at the Delhi Railway 
Station. 864-66. 

Policy observed by the General Manager, 

ast Indian Railway, in the matter 

of catering ——. 4105. 

GONTRACTOR(S)— 

Question re —— for the War Purchas- 

1 €8.. (287, 

CONTROL ROOM— ~ 

Question re establishment of a central —— 

at Kalyan. 64. - 

CONTRIBUTION(S)— 

Questicn re —— by. officers of the Army 

and Air Forces Headquarters. towards 

the Defence Sayings Provident Bund and 

Defence Savings Certificates. 496, 

CONVENTION(S)— : 

Draft —— and Recommendations adopted 

by the International Labour Conference 

(laid on the table). 1028-29. 

CONVICTION(S)— 

Question 7e persons tried, ¢onvicted or 

detained without trial under the Defence 

of India Act. 914-17. 

COOLY CONTRACT(S)— 

Question re —— in Moradabad, Lucknow 

and Allahabad Divisions, East’ Indian 

Railway. 881. हि प्र 

Blection of a Mcinber to the —— of the 

Institute of Science, Bangalore. 367. 

COUNCIL OF STATE— 

€ Jivered to the —— and the 

eee ee 

COUNCIL OF THE INDIAN INSTITUTE 
OF SCIENCE— f 

Motion re election of a Member on the —— 
Bangalore. 88-89, 

CORRUPTION— 

Question ve allegations of —— against a 
clerk in the Divisional Office, Rawal- 
pindi. 27-28, 

CREED(S)— 
Question re desirability of recruitment of 

Indians of all castes and —— to the 
Indian Army, 779-80, 

CRIME(S)— 
Question re— 
—— in Delhi. 67. 
Steps to reduce the number of thefts 

and other —— in Delhi. 

CRIMINAL(S)— 

Question re information given to the Karol 
Bagh Police Station, Delhi, about the 
presence of a gang of —— called Bauri- 
yas. 981. 

GRIMINAL PROCEDURE (AMENDMENT) 

BILL— 

See *' Code of ——” under “ Bill(s} 

CRIMINAL TRIBE— | + 
Question re arrest of a gang of thieves of 

Bauriya ——. 981. 

D 

D. 1.2. AREA— 
‘Question ve neglect of planted trees 

New Delhi. 664-65. 
D'SOUZA— 

Motion for Adjournment re opinions of the 
Honourable Member for Railways and 
Communications on the Report, 
153-54. 

“D” TYPE ORTHODOX QUARTER(S) 
See * Quarter(s) ””. 

DACCA— 
Question re-— 

Accidents to the 
1940. 352-53. 

Arrangement of through railway journey 
from and Shillong to Cawnpore 
and Lucknow. 1018, 

Non-transfer of certain telephone opera- 
tors in —— Division. 1017. 

Relief given to the victims of the —— 
Mail disaster. 351-52. 

Mail in 1989 and 

the Viceroy. 841-848. 

and maintained lawns in the —— of _ 
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= DACCA MAIL— 
2 See  Mail(s)”. 

fs DACOLTY (ES) 
poe Question re burglaries and —— in New 
a on Delhi. 974-76 and 980-81, 1099-1100. 

DAS; PANDIT NILAKANTHA— 
हक... Plection of —— to the Standing Committee 
ee for the Department of Supply. 1113. 

= Jixcess Profits Tax (Amendment) Bill— 
3 + | Consideration of clauses, 1122: 
= . Thdian Railways (Amendment) Bill— 

Motions to refer to Select Committee and 
to circulate, 929-33, 935, 937. 

DATTA, MR. AKHIL CHANDRA— 
Hindu Women’s Rights to Property 

(Amendment) Bill— 
Motion—to refer to Select Committee. 

3-88, 989, 990, 998 and 994, 
Indian Finance (No, 2) Bill— 

Motions® to consider and to_ eirculate. 
618-23, 

Question १९ model housing scheme in the 
Allahabad Cantonment. 1103. 

of Pandit Jawahar Lal Nehru. 973. 
DAUGHTER— 

" Question re repatriation of Mr. L. N. 
Khanna’s wife and -—— from Sudeten- 
land, Germany. 775-76. 

BEAD ANIMALS— 
See “Aninial(s)”. - 

DEATH(S) 
Expressions of redret on the —— of Raja 

Sir Vasudeva Rajah and Mr. Suryya 
Kumar Som. 70-71 

+ DEDUCTIONS)— 
AR Question re — made from the salaries of the 

ng on Jacobabad—Kashmore 
a Section. 359 

© DEFENCE BOND(S)— न 

Question re enactment of legislation enab- 
ling Insurance Companies to buy 
Defence Bonds, 776 

DEFENCE CO-ORDINATION DEPART- 
MENT _ 

Question re— 
Conferences, committees or  sub-com- 

ittees held at Simla last summer 
ler the control of the ——. 668. 

and ministerial staff of the 
Who moved up to Simla ae 

DEFENCE DEPARTMENT-= + 

Question re— 
Conferencés, Committees or Sub4iom- 

mittees held at Simla Isst summer 
the control of the 506 

Officers and ministerial staff of the —— 
who moved up to Simla last summer 
and expenditure meurred in the move. 
505. 

DEFENCE EXPENDITURE— 
Question re 965. 

DEFENCE OF INDIA— 
Question re steps for th 

DEFENCE OF INDIA ACT— 
See Act(s)”’. 

DEFENCE OF 
BILL— 

See _ Bill{s)”’. 

DEFENCE OF INDIA RULE(S)— 
Question re persons prosecuted or detained 

under the Defence of India Act and 
974. 

280-82- 

INDIA (AMENDMENT) 

fe DEFENCE SAVING CERTIFICATE(S}— 
Question re contribution by officers of the 
Army and Air Forces Headquarters 
towards’ the Defence Savings Provident 
Fund and ---- 496. 
FENCE SAVINGS PROVIDENT FUND 

See** Provident Fund(s) ”. 

DELEGATE(S)— 
Question re accommodation reserved in 

the Imperial Hotel for the —— of 
Eastern Group Conference. 697. 

DELHI— 
Motion for Adjournment re rustication of 

Mr. M. Faroqui and Mr, D. Sanghi from 
the University of ——. 1111-12. 

Question re— 
Affairs of the —— Improvement/ Trust. 

59. 
Alleged ‘utilisation of the services of 

Kkalasis by the officers of the 
Improvement ‘Trust for private work. 
907-08. ¢ 

Broadcast of Sikh religion and history by 
the- Iahore, Peshawar and 
Broadcasting Stations. 861. 

Building Inspector of the —— hn- 
provement Trust. - 66. 
‘din by the: —— summer and expenditure i in 

the Move. 667-68: 
S 

Improvement Trust. 62. 
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Question re —contd. 
Cases of deviations in the construction 

of buildings reported by the Building 
—— Imp ‘Trust. 

912. 
Cases of infringement. of building bye- 

laws of the Improvement Trust. 
907 

Central -Tubereulosis Clinic, ——. 
909-1 

Certain congress workers arrested in 
under the United Provinces 

Goenda Aet. 970-73. 
Gomplaints against the Building Ins- 

pector of the Improvement Trast. 
53. 

Connecting of drains with sewers in 
Karol Bagh, ——. 707 

67. 
Dumping of carcases of animals near 

Karol Bagh ——. 66. 
Easement rights infringed by construc- 

tion of open storm water drains in 
Karol Bagh, —. 708. 

Enhancement of atmual premium of 
Nazul plots in Karol Bagh, ——. 
707-08. 

Failure to name or light streets in the 
Naiwala area of Karol Bagh, 
689. 

Government Service Ruler applicable 
to the staff of the ——— University. 
699. 

Grant of arms licences to special Police 
_ Officers in 67. 
Grant of summer allowance to the miniz 

torial establishment of the Govern- { 
ment of India Secretariat detained at 

last summer. 688. 
Incomplete sewerage in Karol Bagh, ——. 

706-07. 
Incorporation of the —— Electricity 

authority. 909. 
Tnerease in the rent of Nazul Land 
in——. 52-53. 

. Information given to the Karol Bagh 
Police Station, ——, about the pre- 
sence of a gang of criminals called 
Bauriyas. 981 

Lay-out of the Improvement Trust 
plots incertain areas in ——. 35 

Lien on his post allowed to a certain 
employee of the —— Improyement 
Trust. 908-09. ६ 

Location of a tuberculosis clinie in Karol 
Bagh, ——. 62. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

DELHI—conid, 

Question re—contd. 

Metsiling of roads, ete., in Karol Bach 
ae by the Emprovement Trast 

106-0" 

Non-naming of certain roads in Karol 
Bagh, 4, 

Non-observance of the principle of sub- 
letting of railway contracts in the ease 
ofa certain contract at the —— Rail- - 
way Station. 864-66. 

Notices issued for contravention of the 
terms of sanction granted by the —— 
Improvment Trust. 53. 

Officers and staff of the —— Improve- 
ment Trust, 689-91 

Playing of music through loud speakers 
during prayer time at ——. 

Prosecutions sanctioned by the —— 
Improvement Trust, 52. 

Providing of electric lights in Karol 
Bagh 08. 

Provision of lights on certain roads in 
Karol Bagh, 54. 

Provision of parks in Karol Bagh, ——. ee - 
if goes 

Railway prosecution ease in the Court 
the Resident Magistrate, ——. 

596-97 = 
Recruitment of relations of employees 

in the Income-tax Department, 
Punjab, North-West Frontier and 

Provinces. 59-60. 

Resignation of staff of the —— Im- 
provement Trust. 53: _ “ 

_ Shifting of the dumping ground for dead 
animals from Karol Bagh, ——. 907 
Shifting of the tuberculosis clinie from 

Karol Bagh, ——. 84. 

Staff of the —— Improvement Trust. 
62 

Steps taken by the —— Improvement 
‘Trust for planting trees and shrubbery 
in Karol Bagh, ——. 

Steps to reduce the number of thefts and 
other crimes in ——., 

Subordinates and clerks who worked 
under the Building Inspector of the 

Improvement Trust and resign. 
ed. 908. 

Unsatisfactory condition of Naiwala in 
Karol Bagh, ——, 51. 
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DELHI DIVISION— 
re sf of 

railway setyants in the Moradabad 
Division of the Hast Indian Railway and 
the —— of the North Western Railway 
590, 

DELHI JOINT WATER AND SEWAGE 
BOARD— 
Question re rules or bye-laws of the ——. 

DELHI RROVINCE— 
Question re— 

“Letter Post Delivery ” from port 
offices in the ——. 1 

‘Telegraph offices in the ——- making 
deliveries of messages. 606-07. 

DELHI-SHAHDARA— 
Question re— 

Accidents to persons at or near —— 
Railway Station, North Western Rail- 
way. 881. 

Trains run through —— on the North 
Western Railway, 880 

DELIVERY(IES)-- 
Question re“ Letter Post * from post 

offices in the Delhi Province. 15. 

DEMAND FOR- EXCESS GRANT 
« RESPECT OF— 

Census. 1076-77 
Central Excise Duties. 1076 
Tnterest charges. 1079. 
Legislative Assembly and — Legislative 

Assembly Department. 1076. . 
@pen Line Works. 1079. 

Stores and Workshops—Expenditure not 
charged to Revenue. 1079 

Working Bxpenses—Bspenses of Blectrical 
Department. "1078 

Working Expenses—Maintenance and stp- 
ply of Locomotive Power. 1077 

Working Expenses—Maintenance of Carri- 
age and Wagon Stock. 1078. 

Working Expenses—Miscellaneous Expen- 
ses. 107: 

IN 

.« DEOLI— 
Question re— 

Conditions of health of Master Mota 
. Singh, Baba Basakha Singh and others 

tained in —— Detention Camp. 778 
Punjabi detenus confined in the De- 

tention Camp. 776-78 

DEPARTMENT OF EDUCATION, 
HEALTH AND LANDS— 
866 *' Education, Health and Lands, De- 

partment of ५ 

DEPARTMENT OF SUPPLY— 
See “ Supply Department ”. 

DEPUTY PRESIDENT, MR.— 
Observation by —— that if an Honourable 

ber makes an tion, he ought 
to explain, in all fairness, what that insi- 
nuation is, or say that he did not mean 
any insinuation, 744. 

DESAI, MR. BHULABHAT J.— 
Indian Finance (No. 2) Bill— 

Motion for leave to introduce in the form 
recommended. 883-84. 

Motions to consider and to circulate. 
878, 447, 481, 488, 489, 790-804, 814, 

825, 898, 
Motion for Adjournment re refusal of per- 

mission to —— and to Mr. Asaf Ali to 
visit Waziristan. 76-77. 

DESHMUKH, DR. 6. V.— 
Hindu Judicial Separation and Divorce 

Bil— 
Motion for leave to introduce. $96. 

Hindu Married Women’s Right to Separate 
Residence and Maintenance Bill— 
Motion for leave to introduce. 996. 

Hindu Women’s Rights to Property 
(Amendment) Bill— 
‘Motion to refer to Select Committee. 

993. 

DESHMUKH, MR. GOVIND Y.— 
Berar Laws Bill— 

Motions to consider, circulate and 1efer 
to Select Committee. 945. 

Indian Finance (No. 2) Bill— 
Motions to consider and to circulate. 

$22, 396-403. 
Motion for Adjournment re failure of the 
Government of India to evoke. whole- 

- hearted enthusiasm in the nation to fight 
the totalitarian States. 72. 

Question re— 
Defence Expenditure. 965, 
Desirability of recruitment of Indians of 

all castes and creeds to the Indian 
Army. 779-80. 

Eligibility of Indians for the Royal Air 
Foree in India. 967. 

Encouragement to Indian enterprise for 
manufacturing aircrafts, motors or for 
building ships. 967-68. 
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DESHMUKH, MR. GOVIND V.—contd. DETENU(S)— 

Question re—conid. Question re— 

Expansion of the 10th (Nagpur) Battalion, German aid Malian —— in India and 
University Training Corps. 788-84 Punjakee —— under the Defence 

High School Volunteer Corps and Rifle India Act. 968. हर 
Clubs. 1101 Persons tried, convicted or detained 

Hindu and Muslin strength of the Indian without trial under the Defence of 
Navy. 965-6 of India Act. 914-17. 

Indignities. suffered by Indian Lascars Punjabi —— confined in the Deok De- 
in South Africa, 135 tention Camp. 7768-78: 

Knowledge of Hindi and ability to. write 
itin Urdu or Roman script for re: 
cruitment to Indian army. 782-83. 

Quotas of candidates for emergency 
commissions and as privates for the 
Army fixed for different provinces. 
‘780-81. 

Selection of candidates for émergency 
commissions and as privates for the 
army. 781-82, 

Training of marksmanship by the Nag- 
pur University. 1100-0 

Question (Supplementry) re burglaries 
and dacoities in New Delhi. 980 

DE SOUZA, DR. F. X= 
Question re— 

Expenditure by the Indian Coffee Cess 
Committee on propaganda activities 
in India, 426-27 

Expenditure by the Indian Coffee Cess 
Committee on salaries and propaganda 
activities of the London Market 
Expansion Board. 424, 

Imports and consumption of Indian 
oe in the United Kingdom. 423- 

Recruitment of Indian Christians to the 
Subordinate and Superior Services of 
the State and Company-managed 
Railways. 561-63. 

Rise in the salary of the Director of the 
London Market’ -Expansion Board. 
424-95, 

Resolution re scrapping of the London 
Coffee Market. Expansion Board by the 
Indian Coffee Cess Committee, 514-19, 
520, 528, 529-30, 531. 

DETENTION— 
Question re of Alama Mashrigi. 208. 

DETENTION CAMP— 
Question re— 

Condition. of health of Master Mota 
Singh, Baba Basakha Singh and others 
detained in Deoli ——. 7 

Punjabi detenus confined in the Deoli 
—. 1776-78 हर 

Resolution #९ appointment of a Committee 
to examine the conditions of —— under 
Defence of India Act. 550-60, 

DEVALUATION— 
Question re —— of Assistant Station Mas- 

ters grades on the North Western 
Railway. 874. 

DEVIATION(S)— 
Question ve cases of ——in the construc- 

tion of buildings reported by the Build- 
ing Inspector, Delhi Improvement Trust. 
912. ; 

DIFFERENTIAL TREATMENT— 
Question re— 
—— meted out to piece compositors in 

the Government of India Press, New 
Delhi. E giles 

—— meted out to the Indian Medical 

Department. 66. ; 
DIRECTOR(S)— 

Question re rise in the salary of the 
of the London Market Expansion 
Board. 424-25, 

DISABILITY (IES) 
Question re of the subordinates of the 

Bridge ing Works at Manmaed, 
Great Indian Peninsula Railway. 50. 

DISALLOWANCE— 
Motion for adjourment re of a Motion 

for Adjournment by the Governor General 
after it was allowed by the Chair. 210. 

DISASTER(S)— 

Question re— 
Dacea Mail 350-51 
Relief given to the victims of the Dacca 
Mail—, 351-52. 

Responsibility of the Manager in respect 
of the coal-mine —— at Kurhurvari. 
286-87. 

DISCHARGE—— 
Question’ re—of staff controlled by the~ 

General Manager by the sional 
Superintendent of the North Western 
Railway. 11, 19,857 s 

22
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7 DISCIPLINE— 
n° Question re i in which tory 

2 provisions of rules regulating an 
& rights of appeal of non-gazetted employ- 

¢ees on the North Western Railway were 
not observed. 867-68. 

ee = DISCRIMINATION— 

Question re— 
in the matter of passes and privi- 

= * lege ticket orders between an adopt- 
= ed and step-son on state railways. 

355-56. 
~ ——in the matter of scale of furniture 

न, and utensil in European and Indian 
Rooms on the North 

232-33. 
Guards Running 
Western Railway, 

DISMISSAL— 

Question re non-inelusion of review on 
the working of the State Railway 

| regulations re ‘of non-gazetted staff 
|; in the Railway Administration 
Ee ~_ 876, 
| DIVERSION— - 
fe Question re —— of carriage of postal mails 

? between Sylhet and Shillong from Road 
-. to railway. 353-54, 

DIVISION(S)— 

——on the motion for Adjournment re 
Dacca Mail disaster. 125-26, 

3 + ¢ Indian Finance’ (No. 2) Bill: ; 

4 ——— on the notion to consider. §39-40, 
cae on the motion for leave to intro- 

° duce in the form recommended. 885- 
86. ट 

Questin re relieving Guards in certain 
* +. of the East Indian Railway. 608. 

* *@ DIVISIONAL OFPICE(S)— 
Question re— 

Allegations of corrupti inst a clerk 
in the —— Rawalpindi. 27-28. © 

a Clerks employed in certain sect 
Railway —- Lahote. 68:69. ae 

F = Filling up of certain vacancies of clerks 
fe cently occurring in the (Karachi 
कक of the North Western Railway. 
oe , 587. 
& Proceedings ef the Selection Board held 

at the Howrah, East Indian Rail- 
away for filling vacancies of Luggage 
and Parcel Supervisors. 593. 

DIVISIONAL SUPERINTENDEN’ T(S)— 

Question re— 

Certain quarterly statement forwarded 
by the Moradabad Division, on 
the East Indian Railway. 16-17, 
878, 

Discharge of staff controlled hy the 
General Manager by the -—— of the 
North Western Railway. 11, 19, 857. 

Names submitted by the —— Morada- 
bad Division, for promotion of non- 
-gavetted railway servants to the lower 
gazetted service. 601. 

Non-Sindhi Muslims in clerical posts im 
the Office of the North Western 
Railway, Karachi. 851-52, 

With-holding of memorials, petitions, 
ete., of non-gazetted railway servants 
by the Moradabad Division of the 
East Indian Railway. 16. 

DIVORCE BILL— 
See“ Hindu Judicial Separation and ——” 

under“ Act(s)”. 

DOCUMENT(S)— s 

Certain Home Department laid on 
the table. 79-81. 

Question re for verification of leave 
tained on State Rail 

591. ि 

DOLLAR SECURITIES— 
_ See “ Security(ies) ”’. 

DOMICILE CERTIFICATE(S)— 

See ‘* Certificate(s)”’. 

DOMINION(S)— 

Question re personnel of the Roger Com- 
mittee from Overseas and States 
and its mission. 429-34. 

/DRAPT CONVENTION(S)— 
See * Convention(s) ” 

DRAIN(S)— 

Question re— i 

Connécting of —— with sewers in Karol 
Bagh, Delhi. 70 

Easement rights infringed by construc- 
tion of open storm water —— in 
Karol Bagh, Delhi. 708. 

Cs DRAMA(S)— 
—=* DIVISIONAL SELECTION BOARD— Question re authors of —— broadcasted 
|. 6९ “ Selection Board.” by the All-India Radio. 367. हट 
Rss = 
eee, SF 

Stead 

- 
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DRESSER(S)— 
Question re— 
Muslim —— promoted as | 

Assistants in the Imperial Veterinary 
Research Institute. 695, 1108. 

Muslim representation in other classes 
of service not to be affected by higher 
percentage of Muslims in the posts of 
——. 695-96. 

DRIVER(S)— 

Question re working of the Bombay Multi 
ple Unit Service on the Great Indian 
Peninsula Railway by certain 
64, 

DRUGS BILL— 
See “ Bill(s) ?, 

DUFTRY(IES)— 
Question re allot: 

New Delhi. 136-137. 
DUFTRIES QUARTERS— 

See “ Quarter(s)’”. 

DUMPING GROUND— 
Question re shifting of the —— for dead 

animals from Karol Bagh, Delhi. 907. 
DUTY (IES)— 

Question re— 

“——and emoluments of the Civil Ad- 
ministrator, Kamaran. 349-50, 
Report of the officer on special —ap) 

ed to investigate into certain matters 
repr in 

railway services, 223 

E = 

EARNING(S)— 
Statement re net —— of new railway 

lines, 81-82 

EASEMENT RIGHTS— . 
Question re infringed by construc- 

tion of open storm water drains in Karol 
Bagh, Delhi. 708. 

EAST INDIAN RAILWAY— 
See“ Railway(s) ”. 

EASTERN BENGAL RAILWAY— 
See“ Railway(s Be 

EASTERN GROUP CONFERENCE— 
Motion for Adjournment re non-associa- 

‘tion of non- representative 
Indians with the ——. 78-16 

€ odati eserved in 
the Imperial Hotel for the delegates of 
—. 697 

point. | 

ECCLESIASTICAL DEPARTMEN B— 
Question re Budget for the ——. 209. 

ECONOMY— 
Question re establishment of a Paper 

Department by the Government -of _ 
India. 434-35, 

Resolutionre appointment ofa Committee. 
of the Central Legislature regarding” 
—— in war expenditure. 531-51 

EDUCATION, HEALTH AND LANDS, DE 
PARTMENT OF— 
Question #e— 

Conferences, committees or sub-com- 
mittees held at Simla last summer 
under the control of the 670. 

Officers and ministerial staff of the 
and its Attached and Subordinate 
Offices who moved up to Simla last 
summer and expenditure inourred in 
the Moye. 668 

Proportion of different communities in 
the 

EDUCATIONAL ASSISTANCE— 
Question re —— to the children of em- 

ployees on the North Western Railway. 

ELECTION(S)— 
—— of a Member for the Governing Body 

of the Indian Research Fund Associa- 
tion. 1113 

——— of a Member to the Council of the « 
Institute of Science, Bangalore. 367. 

—— of a Member to the Standing Finance 
Committee. 297. 

—— of Members to the Standing Com- 

1k a 
Motion re— 
— of a Member of the Standing Fin- 

ance Committee. 234. 
—— — of a Member on the Council of the 

Indian Institute of Seience, Bangalore. 
88-89. 

—— of a Member on, the Governing 
Body of the Indian Research Fund 
Association. 918. 

——— of three members for the Standing © 
Committee attached to the Depart- 
ment of Supply. 918-23 

ELECTRIC COMPANY, LIMITED, A. 
E, G. INDIA— 
Question 7@ assignment by the 
—— incorporated in Germany, of their 
business, assets, ete., to certain parties 
in Bombay. 127-30, 

mittee for the Department of Supply. “ 



fe ० 
Seek See also “ Light(s) ”. Fe 

esi ELECTRICAL ESTABLISHMENT— 

: 

. « Admission of the inferior and labour 
on State Railways to 

S of the North Western Railway. 9. 

INDEX TO LEGISLATIVE ) ASSEMBLY DEBATES. 

ELECTRIC LIGHT(S)— 
. Question re complaints of deterioration of 

*  eye-sight Goods Train Guards for want 
of in brake-vans, 232. 

Question re non-transfer of certain mem- 
hers of regular —— on duty in New 
Delhi, 910; = 

ELECTRICIZY AUTHORITY— 
*Questin re incorporation of the Delhi ——. 

* 909. 
ELECTRICITY CHARGE(S)— 

Question re reduction of —— in New 
Delhi. 68, 

EMBEZZLEMENT— 

Motion for Adjournment re alleged 
in the Multan Division of the North 
Western Railway. 

EMERGENCY COMMISSION— 
See “ Comimission(s) as 

EMIGRATION (AMENDMENT) BILL— 
“See “ Indian —— ” under “ Bill(s) ”. 

EMOLUMENT(S)— 

Question re duties and 
Administrator, Kamaran. 

EMPLOYEE(S)— 
Question re— 

of the Civil 
349-50. 

EMPLOYEE(S)—contd. 1 
Question re —contd. ३ 

Graduate subordinate —— on the East 
Indian and Eastern Bengal Railways. 
1023-24. 

Grant of leave to the Hast Indian. Rail- 
way serving in the. volunteer 
forces when required to joi the army. 
67. 

Income-tax charged on gratuities paid. 
to the ‘non-gazetted State Railway 

206-07. 

Instances in which mandatory provis 
sions of rules regulating discipline 
and rights of appeal of non-gazetted 

on the North Western Railway 
were not observed. 867-68. E 

Lien on his post allowed to. a certain 
of the Delhi Improvement Trust. 

908-09. 

North Western Railway ban on hats 
against certain ——._ 592-93: : 

Option to State Railway —— to elect 
old or revised rent rules: 605. 

Pensions or gratuities granted to Govern= i 
ment at the Kamaran Quarantine 
Station. 283-84, 1104-05. — 

Policy of making promotions from 
amongst of the same branch on 
the North Western Railway. 875. 

Prior sanction by the Railway Board to 
revisions of scales of pays affecting 

service ० 
the privilege of contributing towards 
Provident Fund, 856-57. z 

Attendance on 7 families by nurses 
employed in the Medical Deprtment 

Classes 

870-71. < 
Denial of facilities 16 

prospects to Muslim pees 
on the East Indian Railway. 1024-| 
25. 

Educational assistance to the childre: 

the purposes of 
railway 

a whole class or grade of on cer- 
tain State Railways. 590. 

Prohibition of Railway to travel 
on privilege Ticket Orders by mail and 
express trains. 1020-21. 

Recruitment of relations of —— in the 
Income-tax Department, _ Punjab, 
North-West. Frontier and Delhi Pro- 
vinees. 59-60. 

G ded —— allowed to ap- 
pear as recruits for appointment as 
Guards on the North Western Rail- 
‘way. 1015-16. 

Vagaries in the exercise of power of allow- 

ano 0G on the North Western Rail- 
way. - 588: g 

~ Excess payments by the of the 
North Western Railway to the Rail- 
way Medical Staff. 8-9. 

¥xplanation of railway in case of 
enhancement of punishment already 
inflicted. 10: = 

al ions of birth dates by 
on the North Western Railway. ©231- 
232. 

EMPLOYM 

Question ve “ Hours of —— Regulations ? 
incorporated in the Indian Ruilwaya 
Amendment Act, 1930, not. made applin 
cable to British portion of Jodhpur 
Railway. 866-67. सैफ 
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ENGINEER(S)— 

Question re— 

Engineering .Subordinates working as 
Assistant —— on the North Western 
Railway. 44. 

Qualified Muslim Inspectors of Works 
not allowed to officiate as Assistant 
——on the North Western Railway. 
44, 

ENGINEERING SURBORDINATES— 
See “ Subordinate(s) ”. 

ENQUIRY— 
Question re procedure for into charges 

against railway servants. 869-70. 

ENQUIRY CLERKS— 
See Clerk(s) ”. 

ENTHUSIASM— 
Motion for Adjournment re failure of the 

Government of India to evoke whole- 
hearted —— in the nation to fight the 
totalitarian States. 71-72. 

ESSAK SAIT, MR. H. A. SATHAR H.— 
Motion for Adjournment re— 

Closing down of the branch line between 
Shoranur.and Nilambur in the Mala- 
bar District. 1026, . 1080-82, 1095. 

Closing. of the Chandpur-Siau-Bijnor 
Section of the Gajraula Muazzampur 
Narain Branch of the East Indian 
Railway. 983. 

Question ve-— 
Alleged rude behaviour. of the Quetta 

~ Railway Station officials at the wel. 
come to the President-clect of the 
Beluchistan Muslim League Session 
583-84. 

Fees collected from Haj pilgrims for 
meeting expenses in connection with 
Port Haj Committees. 691-92. 

Muslim officers employed by the Calcutta 
Port Trust 582 

Sayings due to setting up of the Port 
Haj Committees. 691. 

Scholarships for special training given 
“bythe Government of India or the 
Calentta Port Trust. 582-83. 

Suggestions made by the Port Haj 
Committees. 692-93. _ 

ESTABLISHMENT MATTER(S)— 
Question re’ Officers dealing with —— in 

~ the’ Government of India Offices. 
37-38. 

ESTABLISHMENT OFFICE(S)— 

Question re Muslim graduates in —— and- 
supervisory posts on the Bast Midian 
and Eastern Bengal Railways. 1024, 
1025. 

EUROPEAN GUARDS— 

See “ Guard(s) ”. 

EVIDENCE (AMENDMENT) ४ 1 0 ॥ 8 

‘ee “* Indian’ Pounder “ Bill{s)”. 

EXAMINATION(S)— हे 
Question re — 

Advisability of holding competitive —— 
for. tecruifment to the subordinate 
service on the North Western Rail- 
way. 226-27. 

Delay in making appointnients of candi- 
dates successful in the Indian Audit 
and Accounts Service of 1939. 

है. 18 
for recruitment to the Indian Army 

Ordnance Corps. 61. 
Local for Walton Training School 

qualified guards; 853-54. 
Permission to Boy Messéngers: acting 

as Packers in the Sind and Baluehis- 
ton, Rota 19 to appear for clerical oe 

Time for holding competitive for 
recruitment to Government services 
201-02. 

EXAMINER(S)— 

Question re Inconte-tax Officers and 
in the Company Districts at Calcutta. 

EXCESS— 

Question re instructions for reserva- 
tion for Muslims in the yagaticies of 
works mistries by the General Manager, 
North Western Railway. 363-64. 

EXCESS PROFITS TAX (AMENDMENT) 
BILL— 
See “४ Bill(s)””. 

EXCESS PROFITS TAX BILL— 
See * Bill(s)”. a 

EXCHANGE BANK(S)— 
See “* Bank(s) ”. 

EXCISE DUTIES, CENTRAL— 
See “ Central Excize Duties’. 

© 
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EXECUTIVE COUNCIL— EXPENDITURE—contd. 

Motion for Adjournment re expansi 
H. 08. The Viceroy’s: and the con- 
stitution of War Adyisory Committee. 
18-76. 

EXEM PTION— = 

Question 7% —= of the European and 
Anglo-Indian guards on Lahore division 
of North Western Railway from work- 
ing certain shunting and van trains. 
364, 

EXODUS— 

Question re savings due 10 Partial 
Simla. 200-01. 

EXPANSION— 2 

Motion for Adjournment re.— of H. 17 
The Viceroy’s Executive Council and 
the constitution of War Advisory Com- 
mittee. 73-78. 

EXPENDITURE— 

Motion for Adjournment re huge —— 
~ with sti of the Legisl: 

to 

155-56. 
Question re 

—— hy the Indian Coffee Cess Commit- 
tee on propaganda activities in India. 
426-27. 

tee on salaries and propaganda aetivi- 
fig किक! London Market Expansion 

oard. 424.0 a5 
incurred by the Government on 

the Indian Listner. 600-01. , 

» Officers and ministerial staff of the 
Commerce Department who moved up 
to Simla last, summer: and in- 
curred in the Move. 680-81. 

Officers and ministerial ‘staff of the 
Defence Coordination Department who 
moved up to Simla Jast summer and 

—incurred:in the Move. 667-68: 
Officers and ministerial staff of the 

Defence Department who moyed up 
७ -+ to! Simla 1856 summér and —— jn- 

curred in the: Move. 505. 

Officers and “ministerial ‘staff of the 
Department of Wducation, Health | 

~ and Lands and its Attached and 

Simla last summer and 
in the Move: 668-69. 

incurred 

Q r td. 

Officers and ministerial staff of the 
Finance Department and its attached 
and subordinate offices who moved 
up to Simla last summer and —— in- 
curred in the Moye. 499-501. 

Officers and ministerial staff ‘of the 
Home Depatriment and its attached 
and subordinate offices who moved 
up to Simla last summer and in 
the Move. 496-98. 5 

Officers and ministerial stafi of the 
Labour Department who=moved up 
to Simla last summer and —— in- 
curred in the Move. 660.61. 

Officers and ininisterial staff of the 
Legislative Departinent who’ moved 
up to Simla last summer and —— jn- 
curred in the Moye. 677. ‘ 

Officers and - ministerial — staff of the 
Political Department who moyed up 
to Simla last summer and in- 
curred in the Move. 678-79. 

Propaganda and thereon by the 
Port Haj Committees. 284-85, 

Votable and non-votable —— sanction- 
ed outside the Budget. 197-200. 

Resolution re appointment of a Commiftes © 
of the Central Legislature tegarding 
economy in war ——,- 531-50. | 

| EXPLANATION— ee 
Question re of Tailway employees in 

case of enhancement of punishment 
already inflicted. 10. 2 

EXPORT-TRADE— 

See’ “ ‘Prade(s)*. 

EXPRESS TRATN(S)— 

See “'Train(s) ”, 

EXTERNAL AFFAIRS DEPARTMENT— 

02206 re— 

& i or sub-commit- 
tees held at Simla last:summer under 
the control of the ——. 572. 

Officers and ministerial staff of the. 
who moved up to Simla last summer 
and expenditure incurred in the Move. 
570-72, st 

EYE-SiGHT— : 

Question re complaints of deterioration of 
मर from goods train एप्रछ्ा08. for want 

of electric lights in brake-vans. 232. 
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F AZL-I-HAQ PIRACHA, KHAN BAHAUR 
ae KH —contd, 

FACIL (TES)— Question re—conid. 
Question re denial of ——for bettering 

their prospects to Muslim graduate 
employees on the Hast Indian Rail- 
way. 1024-25. 

FACTORIES: (AMENDMENT) BILL— 
See “ Bill(s) ”.” 

FAMILY (IES)—= 
Question re attendance on employees’ 

ह  —— by nurses employed in the Medical 
Department of the North Western Rail- 
way: 9.7. 

FARE(S)— मु 
Question. re. shipping ——from Indian 

ports to Jeddah and low speed of cer- 
tain Pilgrim Ships. 142-44. 

FAROQUI, MR. M— 
Motion for adjournment re rustication of 

~ ——and Mr. D. Sanghi from the Univer- 
sity of Delhi. 1111-12. 

FAUJI. AKHBAR= 
Question re tenders invited for the print- 

ing of the gi4-75. 
FA7L-I-HAQ,: PIRACHA, KHAN BAHA. 
DUR SHEIK H— 
Indian Merchant Shipping (Amendment) 

Bill— 
Motion to refer to Select Committee. 

211-15. 
Question re— 

Appointment of committees of pil- 
grims and Amir-ul-Huj by Port Haj 
Committees on pilgrim ships. 140. 

Appointment of Muslim staff on Indian 
pilgrim ships. 141. 

Bduget for the, Ecclesiastical. Depart- 
ment. 209. 

“Delay in making appointments of 
candidates successful in the Indian 
Audit and Accounts Service Examina 
tion of 1939. 201 

Duties and emoluments of the Ciyil 
Administrator, Kamaran. 349-50. 

Grant. of allowances to non-resident 
members of the Port Haj Commitices 
for attending meetings. 14t 

Pension or gratuities granted to Govern. 
ent’ employees ab » Kamaran 

Quarantine Station, 283-284, 1104- 

Propaganda and ‘expenditure thereon 
by the Port Haj Committees. 284. 
85 

Quarantine station at Kamaran. 367. 
Ratification of the International Sani- 

tary Convention of Paris. 141-42. 
Shipping” arrangements for the next 

Haj pilgrimage: 141. 
Shipping fares from Indian ports to 

Jeddah and low speed of ~ certain’ 
Pilgrim, Ships. 142-44 

Special ‘pilgrim passes required by 
Indian piligrims for Iran and In 

‘Taking of lease of a Roller Flour Mill 
at Lyallpur and tenders for grinding 
wheat for use of military forces. 
493-94, 

Time for holding competitive examina- 
tions for recruitment t6 Government’ 
services. 201-02. 

Resolution re. appointment of a perma- 
nent Muslim Pilgrim Officer. in.,the 
Secretariat of the Government of 
India. 184-86, 511. 

FEDERAL COURT— a 
Question re 

FER(S) 
Question’ re collected from Haj _pil- 

grims for meeting expenses in connec- 
tion with Port Haj Committees. 691- 

FERMENTED INGREDIENTS—— + 
Quésionktabdisa for" ga of 

Ayurvedic medicines from natural —— 
472: 

FINANCE BILL— 
8 Indian 

FINANCE (NO. 2):-BELL—= 
See ‘Indian——” under * Billfs) ”. 

FINANCE -DEPARTMENT— 
Question re— 

Conferences, Committees or sub-com- « 
mittees held at Simla last summer 
under the control of the-——. | 502- 

Officers and ministerial staff of the —— 

under’ Bill(s)”. ५ 

and its attached and subordinate _ 
offices who moved up to Simla last 
summer and expenditure! incurred in 
the Move, 499-501, 

etion 
SOMO Ng Mag!) कट 087 डे न 
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४ - FINANCE MEMBER— FOREMAN(MEN)— iS 

2 १8 statement on the वीग्रह्मालंडों | Question re retrenchment in ४16 higher 
a position. 93-101, 102-03. grade appointments of Yard ——and 

. FINANCIAL ADJUSTMENT— rage oe on' the North Western 
~— i 4 . +०४. 

Question, re departures in the working of| _ on 
+ the —— between the Government of| FRAMPTON, MR. H. J.— 

as India and the British Government.| Oath of Office. 1. 
a aes FRUIT VENDING CONTRACT(S)— 

= + FINANCIAL ARRANGEMENT(S)— See * Contract(s) ”. 
Motion for adjournment re with His | puncrronis)_ 

Majesty’s Government re payment for ० कक (8) हे 5 i 
न the purchase of materials from India.| Question re creation of the Supply Depart- 52:53. ment und its and Working. 285. 

- FINANCIAL CONTROL— . c ase ‘ 
to Question—ve~ relaxation of the of पल 207 Loi: 0 1 01069 Co of : ethe Government of India over the ie soe Hast Indian’ Reilyay (Com 

Supply Department. 278-80. : Denys ae FINANCIAL POSITION ay eee ine LEAVE RULES— sti a lice bili 
Finance Member's statement on the ——- be ae da rae to inferior staff of the Goods * 93-101, 102-03. Depot at Wadi Bundér on the Great % FIRE— Indian Peninsula Railway. 68. 

fee Question te : the i i ion हर the | FURNITURE— 
pia in Sudasdih Area Colliery. Question re— gas ‘ r ~. 286. Discrimination in The matter of scale of 

FIREMAN(EN) and utensils in European and 
Question te— Indian Guards Running Rooms on 

+ Channel of promotion for on the the North ‘Western Railway. 232- 
Great Indian Peninsula ४ as Gi 33.204 

Use of Government 
— poet ies a by certain का कर ‘omotion of ——on the Great In chowkidars engaged by the Central - = न Peninsula Railway. 58-89. / Public Works Department. 664, 

_ Vacancies of grade TI[——on the 
Es North Western Railway. 64. छः 
°° HIRST DIVISION— GADGIL, MR. N.Vi— 
tee pein oe vacancies filled in the) Indian Finance (No. 2) Bill— - .#.. Governme of India Offices. 35. Motions to consider and to citeulate, E FISCAL POLICY ae BO153, (10819 : 

ह Resolution re ---- of the Government of | GAJRAULA— 
iS India. 157-83. : ee Motion for Adjournment 2९ closing of the 5 FLOUR MILL(S)— : Chandpur-Siau-Bijnor section of the - ‘See * Millis)”. ——Muazzampur Narain branch of aoe आशा te coe os Railway. 917, 982-83 iS पर ani ~ . rs ts = Question #९ Gov it scholarships 107 | GANG(S)— =e * © training in ——. 1016-17. 1 मन = 
* _* FLYING TRAINING scHOOL(s)— Arrest of a —— of thieves of Bauriya me Question re quota of Muslim candidates 00 20200 Fy at the——. 1101-02, 1016. a cate ae ८ rr z Th i ion, elni, about tl ह के OREIGNERS BIL presence of 4—— of criminals called See * Bilis)”, > Bauviyas. 981. 

MI3LAD Roe ee ee 
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GANG STAFE— 

See“ Stal’. 

GAZETTE(S)— 
Question re— 
Republication of Indian Railways | 

ment) Bill (No. 28) of 1940) ‘in 
certain State Railway = 1Q-13. 

Rules governing the 
matters in Railway 

GENERAL HOLIDAYS— 

See ~ Floliday(s) 72 

GAZETTED STAPF— 
Question Te cirsular instiactions for grant 

“Division GF the Hast Railway. 
18-19 

GAZETTED RAILWAY SERVANTS— 

Sea R allway  Servamnt(s) *” 

GAZETTED SERVICE— 

Question re— 

Names subntitted by the Divisional 
Superintendent, Moradabad Division 

+ for promotion’ of n@n-gazetted railway 

S77. 

for promotion, to” 

publication of i 

on the Hast Indian Railway.  603- 
8, 

GENERAL MANAGHR— 
Question re-— = : 

Contract for hook stalls giver to Messrs. 
Wheeler and Company by the 
North Western Railway. 5972: 

Discharge of staff controlled by 
by, the Divisio, ical 
the North mn. 
19, 857. eae 

Instructions for excess reservation for 
Muslims in’ the vacancies of works 
‘mistries by the » North Western 

ilway. 368 
Policy observed by the ——, Mast Indian 

Railway; in the matter of “catering 
contracts. 605-06, 1105. — 3 

Selection posts or 
ified by the 

Rail = 13. $ 
' Resoluti ent of a 

GERMAN DETENU(S)— 

See “ Detenu(s) 7, २ 

GERMANY— we. 
Question re 

Assisnment by the A. BL Go Indie a 
Electric Company, Linited. meorpe- कक 
fated in of their busi 
ete., to certaim parties im Bombay. 
4127-30. rc i 

Repatriation of Mr. L. N. Khanna’s 
wife and daughter froni Sudetenfand, 
=, 78- ; 

GHEE= = है ' 
Question 7४ standard. and gradations of —— 

adopted by the Government of India 
138-39. 

DDIN, MR. M.— 

Question कट assistants = 
cash hes of ae 
India Offices. 42-43. 

GHULAM BHIK NALRANG, SYED— A 

Appointment. of ——- to the Committee om के 
Petitions, 489. 

Rights to Property. 0 

(Ametidment) Bill— > 

Motion to refer, to Select. Committee. 
990-91 Ps 

Indian Railways (Amendment) Bill. थे 
Motions: to 

ter. 110. 

Question re— 
Anialgamation of Sudder Bazar, 

with Ambala Carttonment 
Non-obsérvance of the eee of sub- 

letting of railway contfacta tn the case 
of a certain contract at- the Delhi 
Railway Station. 864-66. aE: ' 

Question (Supplementary) re report of the * : 
officer on ‘special duty appointed to tS 

226, 

Muslim 21928 Officerin. th 
of the Government of India, 



on Appointment of —— to th 
Petitions, 439. 

ig 
Supply. 

‘Commitice 
1113. tof 

say 
er and to circulate. 

_ for the Departmi 
Indian Finaac 

Motions to ~ 
eo: nee 487-89, 490-92, 610-18 

Jin Mere ant Shipping (Amendment) 
ee: = 

= ° Motion to refer to Select Committee. 
Z ; 219, 220 
7 Motion for adjournment 7९ Dacca Mail 

disaster. 105, 106, 107, 108-1 
Question re— 

Enactment of legislation enabling Insur- 
ance-Gompanies te buy Defence Bonds. 
176. 

Non-iransfer of certain telephone oper- 
ators in Dacca Division. 1017 

Resolution re app ant of a Per: 
Muslim Pilgrim Officer in the Secretariat 

हक of the Government of India. 193, 194, 

है काश 6000 ~ SIR 
J Indian Finance (No. 2) Bill— 

to circulate. 
460, 462, 

Motions to consider and 

won TO LEGISLATIVE ASSEMBLY DEBATES. Be 

1 
GIDNEY, LIBUT.-COLONEL SIR 
HENRY—condtd, 
Question (Supplementary) re—contd: 

Non-observance of the principal of sub- 
letting of railway contracts in the case 
of a certain contract at the Delhi 
Railway. Station. 866: 

Prosecution of Pandit Jawahar Lal 
Nehru. 973. 

Raising of the new army in india, its 
cost and arrangenients for training of 
the additional officers. 205. 

Re-classification of works mistries. as 
“ Labourers *? on the North Western 

ilway. 566-67. 
sction for appointment to selection 

in the Departments of the East 
Indian and Eastern Bengal Railways. 
1022. 

Training of Indian Pilots atid Mechanics 
for the Air Force. 276. 

GOODS (AMENDMENT) BILL— 
See“ Indian Sale of -—— ” under “ Bill(s)””. 

GOODS DEPOT— 
Question re non-applicability of the funda- 

mental jeave rules to inferior staff cf the 
311, 312, 371, 386, 407, 
470, 473, 618, 642, 645, 
786-90, 82 

744, 755-63, 

Motion to consider. 2. 

Indian Railways (Amendm 
. sMotions to refer to Select Committee 
eed and to citculate. 932, 934-35. 

४. Positi ‘the Nominated Members of the 
sees 2 02: Te 

= Question re— eee 
Disabilities of the subi : etnies of the 

Bridge Engineerin, R ee aie 
oy Manmad, Great’ In nsula | 

ss Railway. 50. रे व 
“+, +» Prohibition of railway  थाएए्ए8९७ to 

travel on Privilege Ticket Orders 
“Se by Mail and express trains, 1020-21. 

jo ae congress workers arrested in 
: der the United Provinces 
a [ Act. 972. 
aa German and ian detenus in India and 

te Punjabee det under the Defi of 
India Act. 969. > 

at W Sree on the Great Indian 

10008 WAGON(S)— 
Question re shortage of on Jacobabad- 
Kashmore narrow gauge section in Sind. 

4.5. 

GOONDA ACT— 
See “United Provinces 2. under. 

& Act(s)”, 

GOVERNING BODY— 
Hlection of a Member for the —— of the 

Indian Research “Fund Association, 
918, 1113. 

GOVERNMENT(S)— 

Motion for adjournment re failure of —— to 
enable Mr. Subhash Chandra’ Bose 
toattend the Session of the Legislative 
Assembly. 1498-49. 

Question re— 

Date of making payment to am officer 
of entitled to receive“ payments 
on behalf of 87 

$ 
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GOVERNMENT 

GOVERNMENT, 

TNDEX TO LEGISLATIVE ASSEMBLY DEBATES- 

OVERNMENT (S)—contd- 

Question re—contd. 
Expenditure incurred by the —— on 

the Indian Listener. 600-01 
Total weight of silver bullion and silver 

coins in the possession of 710. 

GOVERNMENT BUNGALOW(S)— 

See * Burgulow(s) 7५ 

GOVERNMENT EMPLOY EES— 

See “ Enzployee(s) ™ 

> FURNITURE— 

See ‘* Purniture 7 
HIS MAJESTY ’S— 

Motion for adjownntent re financial 
arrangements with ——re payment 
for the purchase of materials from. India. 
152-58. 

GOVERNMENT OF BENGAL — 
See “ Benga!, Government of”. 

GOVERNMENT OF INDIA— 
Motion for adjournment re failure of the 
—— to evoke whole-hearted enthusiasm 
in the nation to fight the totalitarian 
States. 71-72. 

Question 71९-- 
Assistants and clerks in the cash branches 

of the Offices. 42-43. 
Jommission charged by the on 
articles purchased by His Majesty’s 
Government for the maintenance of 
the Supply Department. 961-63. 

Communal composition of Indian Civil 
Service and other All-India Service 
Officers brought on to the Seereta- 
iat. 963-64. 

Confidential reports re ministerial staff 
e——. 1098 

Departures in the working of the finan- 
cial adjustment between the and 
the British Goyernment. 961. 

Establishment of a Paper Hconomy 
_ Department by the 434-35. 
First Division vacancies filled in the —— 

Offices ‘ 
Offices permanently stationed and 

G 

| GOVERNMENT OF ENDIA—exetd. 
Question re—eontd. 

Posts offexed to the Seerstariat 
Assistants in the Inconie-tax Service, 
Ches 11. 1087-98. 

Relaxation of the financial contro! of the 
over the Supply Department. 

278-80. 
Scholurships for special training givem 

by the er the Calcutta Port 
Trust. 582-83. 

Sikhs taken as peons m the Seere- 
fariat. 964-65. 

Standard and gradations of ghee adopted! 
by the ——. 138-139. 

Temporary Third Division vacancies 
filled im the Offices. 36-37. 

Vacancies of peons filed in the —— 
Offices. 38-43. 

Value of Dollar Securities requisitioned 
by from private holders. 770- 
Te 

Resolution re— 
Appointment of a permanent Muslin: 

Pilgrim Officer in the Secretariat of 
the 183-96, 506-14. 

Fiscal Policy of the ——. 

Statement laid cuca thi 

for the ——.. 1113-15. 

GOVERNMENT OF INDIA ACT, 1935— 

See “ Act(s) 7. 

GOVERNMENT OF INDIA PRESS(ES)— 
 Preas(es) 7, 

OVERNMENT OF INDIA SECRE- 
. TARTAT- 

See * Secretariat(s) ’’- 

GOVERNMENT QUARTERS— «७ 
e “ Quarters’. 

OVERNMENT RESOLUTION— 
2 ‘* Resolution(s) 7. 

GOVERNMENT SCHOLARSHIP(S)— 

those lorated during the See “ Scholarship(s) ”. 
winter season in New Delhi, 684-86. | GOVERNMENT SERVICE(S)— 

Fndian Officers in the. -Departments ti for hol tit! and ite attached offices!) (55-67. Question re ie: ie z olding Bee itive 

Location of the —— and other offices in 901-02 
Old Delhi and New Delhi. 686-87 

Officers dealing with establishment 
~ matters in the —— Offices. 37-38. 

GOVERNMENT SERVICE RULES— 

See ४ Rale(s)”. 

157-83. 
cel 
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GOVERNOR GENERAL— GREAT INDIAN PENINSULA RAIL- 
WAY— ——’s assent to Bills. 78. « > 

, Motion for adjournment re disallowance of 2| ‘See ~ Railway (s) 7" 
— motion for Adjournment by + the ——| GRIFFITHS, MR. P. cae 
. = after it was allowed by the Chair. 210, | Indian Finance (No.2) BiN— 
= ‘Question re applications for ction of Moti to der and circulate. 

the —— under section 270 of the 372, 374, 375-76, 377. 378, 379, 380-83, 
an Government of India Act, 1935. 698-99, 384-85, 386, 404, 465, 466, 468, 620, 

1109, 622 and 816. 
GRADEIS)— GUARD(S)— 

ai as ‘Question re— Question re— दर 
ह् ——for which direct recruitment is Cadres of —— on certain State Railways. 

considéted desirable on certain State 604, 
; Railways. 12. Communal considerations in the pro- 

4 Procedure for making appointments and motion of from grade II to grade 
o prom@tions in nen-selection posts or VII on the North Western Railway. 

की non-selection —— after the initial 357-58. 

* appointment om certain State Rail- Communal considerations in the pro- 
ways. 14. motion of on the North Western 

Selection posts or selection —— on State Railway. 1014-15, 
Railways. 20-27. Complaints of deterioration of eye-sight 

5 Selection posts or selection —— specified from Goods Train for want 
| by the General Managers on certain of electric lights in brake-vans. 232. 

State Raitways. 13. ey the matter of scale 
RAD RLS) — furniture and utensil in European and 

GP be ee a Indian Running Roems on the 
y Denial teste Gea 8 ew North Western Railway. 282-33. 

५८ PE NOU tap Ete ten GE 1 Exemption of the European and Anglo- prospects to Muslim employees | 
on the Hast Indian Railway. 1024- | 
25. j 

—— subordinate ae ees on the Hast 

‘Muslim —— in establishment offices and 
Supervisory posts on the Hast Indian 
and Eastern Bengal Railways. 1024, 

re— Question | 
~ Non: —— of separation allowance to the 

Tndian Medical Department. 66-67. 
Non-recognition 6? Indian Hill Station 

Schools. for purposes of edneational 
by the North Western Railway. 

233. i 

GRATUITY (IES)— 
Question re— 

Circular instructions for grant of to 
non-gazetted staff in Lucknow Division 
of the East Indian Railway. 18-19. 

Tncome-tax charged on paid to 
the non-gazetted State Railway em- 
ployees. 206-07. 

Pensions or —— granted to Government 
employees at the Kamaran Quarantine 
Station. 283-84, 1104-05. 

Indian and Eastern Bengal Railways. | 
1023-24. के 24 

Indian —— on) Lahore Division of 
North Western Railay from working 
vertain shunfing and van trains. 
364, 

———on the North Western Railway. 
33-34, 

Mcrements of pay of staif working as 
temporary in the Howrah Divi- 
sion of the East Indian Railway. 
1025-26. a 

Local Examination for Walton Training’ 
School qualified —. 853-54. 

Loss of prospects of in grade T and 
Ti by the abolition of 87208 IV on the 
North Western Railway. 862-63, 

Principles and standards for promotion 
of Railway Grede IL to Grade 
TT. 1018-14. 

Promotion of grade II to —— grade 
Tit on the North Western Railway. 
863. 

> 

Recognition of the Association of Rail- 
way at Lucknow. 871-72. 

Relieving —— in vertain Divisions of 
the East Indian Railway. 608. 

KS, 806: with defective 
vision on the North Western Railway. 
863-64. 
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GUARD(S)—contd. 
Question re—contd. 

Staff working as temporary in the 
Howrah Division of the East Indian 
Railway. 1026. 

Subjecti ersons selected by the 
Divisional Selection Board at Karachi 
for training and. promotion, as 
grade Il, on the North Western 
Railway to further tests. 228-229 

Unrecommended employees allowed to} 
appear as recruits for appointment as 

४५ on the North Western Railway. 
1015-16. 

‘Withholding of applications of Muslim 

HEADQUARTERS STAFF— 

See “ Staff’. 

ion ve condition ‘of —— of Master 
Mota Singh, Baba Basakha Singh and 
others detained in Deoli Detention 
Camp. 778: ate 

HEDGE(S)— 
Question re planted on the lawns 

facing the orthodox quarters on the 
Irwin. Road in New Delhi. 666-67. 

HIGH COMMISSIONER, FOR INDIA— 
Statement laid on the table re lowest 

tenders -not, accepted by the in 
clerks of the Rai Clearing urchasing, stores for the: 

the North) of India. 1113-15. > 5 
Western Railway. 600: THIGH SCHOOL— 

GWILT, MR. EL. €— 
Election of as 2 Member to the 

Standing Vinance Commtittee.. 297. 
Excess Profits Tax (Amendment). Bill— 

Consideration of clauses. 4120-21 
Indian Income-tax (Amendment) Bill— 

Consideration of clauses. 957, 958. 
Resolution. re fiscal policy af the Govern- 

ment of India. 180, 

é के : ine 

HAS COMMITTEE(S)— 
See ५ Commnittee(s) * 

HAJ PILGRIM(S)— 
See * Pilgrim(s) ’’. 

HAS PILGRIMAGE— 
Question re shipping arrangements for 

the next —— 1, 

HARDWAR— 
Question re workings of the trains bi etween HIND! 

and Rilchikesh on the East Indian 
Raihway- 1108: 77 2 

HAT(S)— 
Question १९ North Western Railway ban 

1 agaiish _ certain employees. 

592-93. z 

Question re extra expenditure eee 
by not appointing an 
Examiner to Oiliciate as—— Bareilly. 
604-05 

HEADQUARTERS OFFICE— 
Question ve promotion of clerks in the 

of the North Western Railway. 
46-49. 

See **School(s) ”. 
HILL STATION SCHOOL(S)— _ 

Question re non-recognition of Tudian 
for purposes of educational grants by 
the North Western Railway. 233, 

HINDI— 
Question re knowledge of and. ability 

HINDU JUDICIAL SEPARATION AND 
DIVORCE BILL 
See “ Bill(s) ”. 

HINDU MARRIED, WOMEN’S RIGHT 
TO SEPARATE K CE AND 

See ‘ Bill(s)”. 
1. WOMEN'S RIGHTS TO PRO- 

PERTY (AMENDMENT) BiLL— 

See ४ Bill(s) श्र 

HIS’ MAJESTY’S  छए क्र — 

Question 7e— 
Commission charged by the Govern- 

ment of India oa articles purchased 
by for the maintenanre of, the 
Supply Department. 961-62. 

Emergency: Commission’ in the Land 
Forees. of ——in India 

HISTORY— 7 

Question. re broadcast of Sikh religion and 
——hy the Lahore, Peshawar and 
Delht Broadcasting. Stations. 861 
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HOLIDAY(S)—= 
Question rz declaration of Muslim —— ४४ 
general —— on the Assa a]. Rail- 
ways. 9350-51. Bit 

« HOME DEPARTMENT- 
Certain —— doodments laid on the table. 

79-82, 

ent of Government quarters to 
the staif ef ‘the —— and Legislative 
Departments, 700. 

} Conferences, Committees or Sub-Com- 
mittees held at Simia last sum- 

"mer uider the control of the 
498-99. 

‘Officers and ministerial staff of the 

ef patients in the Irwin ——. 
“New Deltd 435-3 

SOF EMPLOYMENT REGU- 
LATIONS "— 
Question re——incorporated in — the 

Indian Railways Amendment Act, 1930. 
mot made applicable to British portion 
of Jodhpur Railway, $66-67, 

Question re— -- 

7 Assessment’ value of and shops 
in the  Kasauli’ Cantonment. 63 

Private —— in. New Delhi reserved 
for accommodation of the extra 

the Viceroy’s preposed 
697.98, 

Question ve model 
es _, Cantonment, 1103. 

४ 4 HOWRAH— 
E ese Question re— 

Tnerements of pay of staff working as 
temporary guards. in the Divi 

sion of the East Indian Railway. 
= 71026:26. 

Non-submission of names of Muslim 
candidates” for selection to lower 
gazetted service from —— Division 
of the East Indian Railway. 1023. 

IMPERIAL 

HOWRAH —contd. i 
Question re—conid. 

Proceedings of the Selection Board held 
at thé Divisional Gffice, —~East 
Indian Railway for filling vacancies 
of Laggage and Pardel: Supervisors. 
593, 

Staff working as temporary guards in 
the —— Division of the Hast Indian 
Railway. 1026. 

HUNGER STRIKE(S}— 
Motion for adjowrnment~re banning by * 

the Gov of Bengal publica 
of news of in jail, ete, 1112-13. 

मर HYDERABAD (SIND)— 

Question re representation for construe- 
—-— and its-attathed and subordi- tion of a trunk road from +o 

क्र nate offices who moved up to Simla Bombay via Badin and Viramgam. 
last summer and expenditure in the 358-59. r 

z Move. 496-08.» 

HOSPITAL{S)— ig i 
Question re complaints about the treat- IDGAH—= 

Motion for adjournment 

[KRAMULLAH, MR, MUHAMMAD— 
Dath of Office. 1. 

MPERIAL HOTE 

‘accommodation resotved in 
—— for the delegates for Eastern 

_ Group Conference. 697 

VETERINARY RESEARCH 
INSTITUTE— 

Question re— — 
Communal composition of the staff of the 

1107, कु +-+++० i 
Muslim clerks in the ----> ५ 108 
Muslim dressers promoted .as Labora- 

tory Assistants in the ——. 1108. 
Mustims in the Poultry Research Sec- 

tion of the 1108: 
Paucity of Muslims in the staff of the 

1105-07. _ + 
Permanent Muslim Veterinary Inspect 

org in. the. ——., 1108 a 
See also under “Veterinary Research 

Institute, Imperia’ 

IMPORT(S)— 

Question re —“~ aid consnmption of In- 
disn coffee in the United Kingdom. 
423- 
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IMPROVEMENT TRUST— 

Question re— 
Affairs of the Delhi ——. 59, 
Alleged utilisation of the services of 

khalasis by the officers of the Delhi 
—— for private work. 907-08. 

Building Inspector of the Delhi—— 
6 

Building plans received by the Delhi 

Cases of deviations in the construction 
of buildings reported by the Build- 
ing Inspector, Delhi —— - 91 

Cases of infringement of building bye- 
Jaws of the Delhi 

Coniplaints against the Building Ins- 
pector of the Delhi 8. 

Lay-out of the —— plote im certain 
areas in Delhi. “85. 

Lien on his post allowed to a certain 
employee of the Delhi —— . 908- 

Metalling of roads, etc., in Karol Bagh, 
Delhi, by the Delhi — $06-07. 

Notices issned for contravention of the 
terms of sanction granted by the 
Delhi——.._ 53. 

Officers and stafi of the Delhi —— 
689-91, 

Prosecutions sanetioned by the Delhi 
52. 

ation of staff of the Delhi Re: 
vo. 

Staff of the Delhi ——.. 62. 
Steps taken by the Delhi- for plant- 

ing trees. and shrubbery in Karol 
Bagh, Delhi. 906. 

Subordinates and elerks who worked 
under the Building Inspector of the 
Delhi and resigned. 908. 

INCOME(S)— 
Question re catering asa source of —— to 
Railway administrations. 360-61. 

INCOME-TAX— 
Question re charged on | gratuities 
paid to the non-gazetted State Rail- 

» way employees. 206-07, 

INCOME-TAX (AMENDMENT) BILL— 
See “Indian ——” under “ Bill(s).” 

INCOME-TAX DEPARTMENT— 
Question re recruitment of rel of 

employees in the —— Punjab, North- 
West Frontier and Delhi Provinces, 
59-60. 

INCOME-TAX EXAMINER(S)— 

Question re Income-tax Officers and 
—— in the Company Districts at Cal- 
cutta. 60. 

INCOME-TAX LAW AMENDMENT” 
BILL— : 

See * Bill(s).” 

INCOME-TAX. OFFICER(S)— 
Question re and  xaminers in the 
Company Districts at Caloutta, 60. 

INCOME-TAX SERVICE— 
Question re posts offered to the Govern- 

ment of India Secretariat assistants in 
५ the class 11, 1097-98. 

INCONVENIENCE(S)— 
Question re ——= suffered by third class 

passengers on the Jacobabad-Kashmore 
Railway in Sind. 5-6. 

INCREMENT(S)— 
Question re— 

in the percentage of promotions of 
routine clerks in grade If by the Chief 
Accounts Officer of the North Western 
Railway. 860-61 se HER 
yas if stall working as tempo- 

rary n ‘Howrah Division of 
the Hast dian Railway. 1025- 
26 

INDIAN(S)— 

Motion for adjournment re non-association 
of non-official representative with 
the. EK Group. Conf 75- 
26२: थक 

Question re— 
| Desirability of recruitment of of al} 

castes and creeds to the Indian Army. 
779-80. 

Eligibility, of for the Royal Air 
Force in India. 967. 

Inadequate representation of —— in 
the Port Trusts. 2-4. 

INDIAN AIR FORCE— 
Q ion of candidates for the 

Technical School connected with the 
=. 104: 

INDIAN ARBITRATION BILL— 
See “ Bill(s),” 3 

INDIAN ARMY— 
See “ Army(ies).” 

? 
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INDIAN ARMY ORDNANCE CORPS— |INDIAN FINANCE (No. 2) BILL— 

. Question re examination for recruitment| See “ Bill(s).” 

| to the INDIAN GUARDS— 
% INDIAN AUDIT AND ACCOUNTS SER-| gee“ Guard(s).” 
Ca 2 ee छा | INDIAN HILL STATION SCHOOLS— 

Question re delay in making appointments eae : हे 
sa = of nde मत वर in the of See ** Hill Station School(s), 

5 1999. 201 INDIAN INCOME-TAX (AMENDMENT) 
INDIAN BANKS— कक 

- 3 ‘See “ Bank(s).” See * Bill(s). 

' INDIAN BROKER(S)— INDIAN INSTITUTE OF SCIENCE— 

See! Broker(s).” Motion re election of a Member on the 
INDI N Council of the Bangalore. $8- 

= (DIAN CATERING SYSTEM— ad ; 

See “ Catering system.” NDIAN SE ) )) STENER 
INDIAN CHRISTIANS— pA e 

See ८ Christian(s),” Question re expenditure incurred by the 
See“ Christian(s). ‘teh Government on the 01. IN AL SE set 
ce epee eens INDIAN MECHANIC(S)}— 

5 Question re communal composition of <M यु 3) 
—— and other All-India ‘service OM-| See © Mechanic(s). 

oad cers brought on to the Government of INDIAN MEDICAL DEPARTMENT— 
India Secretariat. 963-64. Question re— 

te INDIAN COFFEE— Differential treatment meted out to the 

See ‘* Coffee.” ere 
न... पर COFEE CESS COMMITTEE — See Oe eran meri 

Question re— 
Ex - | INDEAN MERCHANDISE MARKS Expenditure -by the. —— on propa- : NDMENT 

= ganda activities in India, 426-27. | (AMENDMENT) BILL— 
“i Expenditure by the on salaries and| « See“ Bills)” >> 

paganda activities of the London |{NDTAN MERCHANT SHIPPING 
Market Expansion Board. 424. AMENDMENT) BILL— 

— Resolution re scrapping of the London . © Bill a) BY 
Coffee Market Expansion Board by the eee US) 

= ——514-31 INDIAN MINES (AMENDMENT) BILL— 

+ 2 INDIAN COINAGE (AMENDMENT) See “ Bill(s).” 
= BILL— INDIAN NAVY— 

See“ Bill(s).” 25 ‘See Bulle . See “Navy.” 
N 0; -ANIES= iA NT 
मत (AMENDMENT) | 1150 NAVY (DISCIPLINE) AMEND- 

MENT BILL— 
2 See “ Bill(s) ‘See “ Bill(s).” & 

de INDIAN EMIGRATION (AMENDMENT) | 1wpran NAVY (DISCIPLINE) SECOND 

a _ 2 AMENDMENT 
2 न. See “ Bill(s). See “ Bill(s).” 

INDIAN ENTERPRISE— 
Question re encouragement to for 

manufacturing aircrafts, motors or for 
building ships. 967-68. 

INDIAN EVIDENCE (AMENDMENT) 
BILL— 
See “ Bill(s).” 

INDIAN OFFICER— 
See “ Officer(s).”” 

INDIAN PILGRIM— 
See “ Pilgrim(s).” 

INDIAN PILGRIM SHIPS— 
See * Pilgrim Ship(s).” 
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INDIAN PILOTS— 

See * Pilot(s).” 

INDIAN PORTS— 
See * Port(s).”” 

INDIAN RAILWAYS— 

See“ Railway(s).” 

INDIAN RAILWAYS । 
30155 
See ४ Act(s).” 

INDIAN RAILWAYS (AMENDMENT) 
BILL 
‘See * Bill(s).” 

INDIAN RAILWAYS (SECOND AMEND- 
MENT) BILL— 

ee “ Bill(s).” i 

INDIAN REGISTRATION 
MENT) BILL— 

6९ ४ Bill(s).” 

INDIAN REPRESENTATION— 
See “ Representation(s).”” 

INDIAN. RESEARCH FUND ASSOCIA- 
TION— 

Election of 8 Member for the Governing 
Body of the —— 6 

See. also “Research Fund Association} 
Indian. 

INDIAN SALE 
MENT) BILL— 
See “ Bill(s).” 

INDIAN STPALLS— 
See “Stall(s)?? 

INDIAN TARIFF 
BILL— 

See “ Bill(s).” 

INDIAN TARIFF (SECOND AMEND- 
MENT) B 
See “ Bill(s).” 

INDIAN WORKS OF DEFENCE (AMEND- 
MENT) BILL— 
See “ Bill(s).” 

‘INDIANISATION— Penile 

Question re —— of the posts of Loco 
Foremen and Inspectors on the North 
Western Railway. -881-82, — 

INDO-CHINA— 

Question re distances of —— from Bengal 
and Assam. 563-64 

(AMEND- 

OF GOODS (AMEND. 

(AMENDMENT) 

INDUSTRIAL WORKER(S)— 
See “ Worker(s).” 

INDUSTRY(IES)— 
Question re creation of new or 

ernment Subsidy thereon. 427-28. 

INFERIOR AND LABOUR SERVICH— 
Question re admission of the employ: 

ees on State Railways 10 the privilege of 
contributing towards provident fund 
856-57. 

INFERIOR SERVICE(S)— 
Question re percentage reserved for Mus- 

lims, in Labour and on State- 
Railways. 356-57. 

INFERIOR STAFF— — 
Question re— 

Non-applicability of the fundamental 
leave rules to of the Goods 
Depot at Wadi Bunder en the Great 
Indian. Peninsula Railway. 58. 

Percentage of leave reserve for the Traf- 
North the fic - Technical on 

Western Railway. 876. 
INFERIOR SERVANT(S)— 

Question re recruitment of Sikh: 
in the Office of th 
and the 

5 Excellen 
ye -e eye | 

INSPRCTOR(S) 
Question re— 

Building —— of, the Delhi Improve- 
ment Trust. 66 

Cases of deviations in the construction of 
buildings reported b; 
—— 5 De 

oz, है 

Holders of the appointments of Trans. 
Moradabad 

Railway. 
the 

Indian 
portation ——— in 
Division, Hast 
601 हे 

Representation from the State eo 
railway administrations for allowing 
second class passes to and ‘Assist= 
ant —— 

Subordinates and clerks. who worked 
under the Building of the Delhi 
Improvement ‘Trust and resigned 

INSPECTOR OF WORKS— 
Question re qualified Muslim —— not. 

allowed. to officiate as Assistant Engine- 
ers on the North Western Railway. 
44 

workshops on permanent basis and Gov- 



INDEX TO LEGISUATIVE ASSEMBLY DEBATES. 45 

INSTRUCTION(S)— 

Question re— 

Circular —— for grant of gratuity to 

non-gazetted stafi in Lucknow Divi- 

* sion of the Bast Indian Railway. 
18-19. cs 

—— for exoess reservation for Mus- 
lims inithe yacancies of works mistries 

General Manager, North West- 
arn Railway. 863-64. 

Issue of certain for amplification of 
Rule 34 of the Railway Service (Classi- 

; fication, Control and Appeal) Rules. 

8 867. 

Tssue of 
by column of the 
| 772:7% 5 

INSURANGB (AMENDMENT) BILL— 

Seo Billis).” है 

INSURANCE. COMPANY(IES)— 

t Q re nt of legislati 
—— to buy Defence 

si Caste a 

Returns. 
re entries in 

Census 

i ee 

abling Bonds. 
“776. 

INTEREST CHARGES— 

a Demand for Excess Grant in respect of 
1079. 

INTERMEDIATE GLASS— 
|| =. Question re provision 

aR _ for controlling: —— carriages. 
“017-18. Paes: 

थे INTERMEDIATE CLASS CARRIAGE(S)— 
| 5 See ‘* Carriage(s).” हे 

‘Recommendations 
(hid on the table). 

- 1028-59. eee 
INTERNATIONAL SANITARY 000- 

: VENTION— a 2 
Question 7@ ratification of the —— of 

>. Paris. “141-42. 

. INTERVAL(S)}— 
Question re —— for. washing of the 

passenger carriages running on branch 
‘Tines of the North Western Railway. 
१9-10. 

INVOICE TYPISTS. 

See“ Typist(s).” 

of tumbler switches | 

TRAN— f 

Question re special pilgrim passes required 

by Indian pilgrims for and Iraq. 

8. 

IRAQ— 
Question re special pilgrim passes re- 

quired by Indian pilgrims for Iran and 
ce 

TRREGULARITY(1ES)— : 

Question re —— in the running of special 

trains on the North Western Railway. 

44-45. 
IRWIN HOSPITAL— 

Question re complaints about the treat: 

ment of patients in the 3 New 

Delhi. 435-36. 
IRWIN ROAD— 

Question re— 

Hedges planted on the lawns facing the 

orthodox quarters on the in New 
Delhi. 666-67. 

Vacant piece of land on the north side 
behind the orthodox quarters on the 

, New Delhi. 688. 7 : 

ISMAIL. KHAN, HAJI CHAUDHURY 

MUHAMMAD— 

Question re— 
Communal composition of the staff of 

the Imperial Veterinary Research 
nstitute 695, 1107. 

Tmadequate Indian representation in the 
Caleutta Port Trust. 229. 

Muslim clerks in the Imperial Veterinary’ 
Research Institute. 696, 1108. 

Muslim dressers promoted as Laboratory 
‘Assistants in the Imperial Veterinary 
Research Institute. 695,1105. 

Muslim representation in other classes 

of service not to be affected by higher 
percentage of Muslims in the posts of 

dressers. 695-96. 

Muslims in the poultry research section 
of the Imperial Veterinary Re h 
Institute. 696, 1108. : 

Non-employment of Indian Banks and 
Indian brokers for short deposite 
businesses of the Calcutta Port Trust. 

Non-employment of Indian brokers by 
the Calcutta Port Trust for purchas-\. 
ing telegraphic transfers of the Local 
Exchange Banks to the United King- 
dom, 229-230. mF 
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ISMAIL KHAN, HAJI CHAUDHURY 
MUHAMMAD —contd, 
Question re—contd. 

Paucity of Muslims in the staff of the 
Imperial Veterinary Research Insti- 
tute. 693-95, 696, 1105-07. 

Permanent Muslim Veterinary Tnspect- 
ors in the Imperial Veterinary Re- 
search Institute. 696, 1108. 

ITALIAN DETENU(S)— 
See “ Detenu(s).” 

व 

J. ACOBABAD-KASHMORE— 
Question re shortage of goods wagons on 

narrow gauge section in Sind. 

-JACOBABAD-KASHMORE RAILWAY— 
See “ Railway(s)”. 

JACOBABAD-KASHMORE SECTION— 
Question re— 

Deductions made from the salaries 
of the gang staff on 855. 

Reduction of the Gang Staff on ५ 
North Western Railway, to Lower 
seales of pay. 854-55. 

JAIL(S)— ae 
Motion for Adjournment re banning by 

the Government of Bengal publica- 
tion of news of hunger strikes in —— 
ete. 1112-13. : 

JAMES, MRioF, E.— 
Excess Profits Tax (Amendment) Bill— 

Motion to refer to Select Committee 
888; 889, 890. 

Indian Finance (No. 2) Bill— 
Motions to consider and to circulate. 

312, 347, 411, 413, 415, 454, 468, 
469, 475, 623-35. 

Tndian Income-tax (Amendment) Bill— 
Motion to consider. 951, 955. 

Reserve Bank of India (Third) Amend- 
ment) Bill— 

. Motion to consider. 263, 264. 
Resolution re scrapping of the London 

Coffee Market Expansion Board by the 
Indian Coffee Cess Committee. 514, 
519-22. 

JEDDAH— a 

Question re shipping fares from’ Indian 
"ports to ——and low speed of certain 
Pilgrim Ships. 142-44, — 

JEHANGIR, SIR COWASJI— 
Cantonments (Amendment) Bill— 

Consideration of clauses, 249-51, 252, z 
Excess Profits Tax (Amendment) Bill— —™~~ 

Mo‘ion to refer to Select Committers. 
899, 

Finance Member's statement on the 
financial position. 100. 

Indian Finance (No. 2) Bill— 
Motion for leave to introduce, 102, 
Motions to consider and to circulate. 

310, 392, 411, 416, 421, 422, 440, 
442, 455, 466, 479, 738-47, 752. 

Motion for leave to introduce in the 
form recommended, 885. Sd 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 950-56. ; 

Indian Navy (Discipline) Amendment 
Bill— 
Motion to consider. 238-39. 

Indian Railways (Amendment) Bill— 
Motions to refer to Select Committeo 

and to circulate. 936, 
Motion for Adjournment re closing down 

of the branch line between Shoranur 
and Nilambur in the Malabar District. 
1086. 

Question (Supplementary) re— 
Assignment by the AJ Bs G., India 

Hlectrie Company, Limited, incorpo- 
tated in Germany, or their. business, | 
assets, ete., to certain parties “in 
Bombay. 128, 129, 4 

Delay in holding the Autumn Session 
of the Legislative Assembly. 133. i 

Relaxation of the financial control of 7 
the Government of India over the } 
Supply, Department. 279. * t 

War Donati: and In (Com-) - - 
panies) Bill— 
Motion to consider, 260-61. 

JINNAH, MR. M, A— e 

Indian Finance (No. 2) Bill— ] 
Motions to consider and to circulate. 

305, 306, 811, 379, 380, 419, 480, 
624, 633, 650, 812, 816-28. 

JODHPUR RAILWAY— 
See “ Railway(s) ”. न 

JOSHI, MR. N. M.— ~- 
Indian Finance (No, 2) Bill— 

Motions to consider and circulate. ~- 
397, 453-57, 491, 492, 641, 745, 746, 
835. + 

Indian Railways (Amendment) Bill— 
Motions to refer to Select Committee 

and to circulate. 927, 928, 983. 
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JOSHI, MR. N. M—contd. 
* Motion re election of three members fot 

e the Standing Committee attached to 
} जनम the Departmentof Supply. 919-21, 922. 
2 Motion for Adjournment ve closing of 
--~ + the Chandpur-Siau-Bijnor section of 

the Gajraula  Muazzampur Narain 
wm Branch of the Bast Indian Railway. 

1004, 
Nomination of —— to the Panel of Chair- 

«men. 211. 
* Question re— 

¢ Channel of promotion for firemen on 
the Great Indian Peninsula Rail- 
way: 31-32. 

- Establishment of a central 
room at Kalyan, 64. 

Working of the Bombay Multiple Unit 
Service on the Great Indian Penin- 
sula Railway by certain drivers. 64. 

Question (Supplementary) re— 
Commission charged by the Govern- 

ment of India on articles 18566 

control 

JOSHI, MR. N. M.—coneld. 
Resolution re—contd. 

Appointment of a Committee to examine 
the conditions of Detenus under 
the Defence of India Act. 580. 
53, 554, 560. 
70 ए of a P Muslim 
Pilgrim Officer in the Secretariat of 
the Government of India. 187. 

Fiscal Policy of the Government of India. 
170-72. 

Scrapping of the London Coffee Market 
expansion Board by the Indian 
Coffee Cess Committee. 530. 

OURNEY— 

Question re arrangement of through rail- 
way from Dacca and. Shillong to 
Cawnpore and Lucknow. 1018, 

JOURNEYMAN (EN)— 
Question re— 
Go ar 

by His Majesty’s Government for the 
maintenance of the Supply Depart- 
ment. 962. 

Dacca Mail disaster, 351. 
Expenditure by the Indian Coffee Cess 

2 Committee on propaganda activities 
| in India. 426. 
: Tnadequate Indian 

e the Port Trusts, 
representation in 

Issue of one rupee notes. 767. 
Percentage reserved for Muslims in 

labour and inferior services on State 
Railways. 357. ‘ 

Pérsons tried, convicted or detained 
without trial under the Defence of 

S India Act. 916. 
Punjabi detenus confined in the Deoli 

Detention Camp. 777, 778. 
Recruitment of Indian Christians to 

the Subordinate and Superior Ser- 
vices of the State and Co 

|; position of —— appoint- 
ed in certain shops on the North 
Western Railway. 58. 

Exclusion of non-Muslims from pro- 
motions as —— lately made on the 
North Western Railway. 587. 

JUDICIAL SEPARATION— 

See “ Hindu ——and > Divoree Bill” 
under. “ Billfs)””, 4 

JUNCTION(S)— 
Question re want of shunting facilities at 
Bukhtiarpur —— of the East Indian 
Railway. 349. 

JURISDICTION— 

Question re desirability of enlarging the 
appellate of the Tederal Court. 
139-140. 

K 

KALAT— 
Questi 

managed Railways. 563. 
Recruitment of officers in the Supply 
i," 6 “hes Neatorial 

| Service Committee. 906. 
Votable and non-votable expenditure 

sanctioned outside the Budget. 198, 
a 199. 
— Resolution re— 
: Appointment of a Committee of the 
=~ Central Legislature regarding economy 

in war expenditure. 542. 

x re sch for preventing raids 
into Sindh from Baluchistan and 
230-231. 3 

KALYAN— 
Question ve establishment of a central 

control room at 

KAMARAN— 
Question re— 

Duties and emoluments of the Civil 
dministrator, Kamaran. 349-50. 

. 64, 
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KAMARAN—contd. 
Question re—contd. 

Pensions or gratuities granted to 
ernment employees at the Qua- 
tantine Station. 283-84, 1104-05. 

_ Quarantine station at ——. 367. 

KARACHI— 
Question re— 

Filling up of certain vacancies of clerks 
recently occurring in the Divi- 
sional Office of the North Western 
Railway. 587-88. 

Non-Sindhi Muslims in clerical posts in 

KAROL BAGH—conid. 
Question re—contd, 

Shifting of the tuberculosis clinic from 
——, Delhi. 54, 

Steps taken by the Delhi Improvement- 
Trust for planting trees and shrubbery 
in ——, Delhi, 906 

Unsatisfactory condition of Naiwala in 
Delhi, 51 

KASAULI— 
Question re assessment value of houses and 

shops in the Cantonment. 63 

KAZMI, QAZI MUHAMMAD AHMAD— 
the office of the Divisianal 8 in-|} Qu (Suppl re private 

tendent, North Western Railway, houses in New Delhi reserved © for 
851-52. tion of the extra bers of 

Subjecting PREsons selected by the Divi- the  Viceroy’s proposed expanded. 
sional Selection Board at} —— for Cabinet. 698. 
training and promotion as guards, 
grade II, on the North Western Rail- 

_ way to further tests. 228-229. 

KAROL BAGH— 
Question 7e— 

Connecting of drains with sewers in ——, 
elbi. 

Dumping of carcases of animals near 
——, Delhi.- 65. i 

iE: nt rights infi 

“ KEMENDINE *— = 
Question. re sinking of the steamer ——, 

566, 981-82. 

KHALASI(S)— 
Question re alleged utilisation of the ser- 

vices of by the officers of the Delhi 
Improvement Trust) for pri > work. 

tion of open storm water’ drains in 
, Delhi. 708. 

Enhancement of annual premium of 
Naziuloplots in’ ——,. Delhi. 707-08. 

Failure to name or light streets'in the 
Naiwala area of ——, Delhi. 689. 

Incomplete sewerage in ——,> Delhi. 
706-07. 

Information given to the Polis 
Station, Delhi, about the presence of 
a gang of criminals called Bauriyas. 
981 

Location of a tuberculosis clinie in ——, 

Delhi. 62. 
Metalling of roads, ete., in » Delhi, 

by the Delhi Improvement Trust. 
906-07. ५ 

Non-naming of certain roads in ——, 
Delhi, 54. ८ 

Providing of electric lights in ——, 
Delhi 

Provision of lights on certain roads in 
» Delhi. 54. 

Provision of parks in ——, Delhi. 54 
Shifting of the dumping ground for dead 

animals from ——, Delhi. 907. 

"78 wife and: Question re repatriation of 
Germany. daughter from Sudetenland, 

775-76. 

KHYBUER PASS— 
Motion for adjournment re prohibition of 

visitors from entering the———. 436-38. 

KURHURVARI— ; 
Question re responsibility of the Manager 

in respect of rhe coal-mine Disaster at 
286-87. न 

L 

LABORATORY ASSISTANT(S)— 
Question re Muslim di promoted as 
—ain the Imperial Veterinary Re- 
search Institute. 695, 1108. 

LABOUR— 
Question re percentage reserved for Mus- 

lims in—— and inferior services on 
State Railways. 356-57. vs 

LABOUR CONFERENCE, INTERNA- 
TIONAL ss पु 
See “ International Labour Conference.” 
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la |. 
»1,518008 DEPARTMENT— 

Question re— 
Conferences, committees or | 

mittees held at Simlatastisummer under 
+ the control of the ——. 661-63. 

Officers and ministerial staff of the 
Labour Department who moved up to 
Simla Jast summer and expenditure 
incurred in the Move. 660-61. 

. Retention of almost entire ministerial 
. staff of in New Delhi during the 

last summer. 905. 

LABOURER(S)— 
re-classification of works ,Mis- 

7 on the North Western 

LAHORE— 
Question re— 

Allegations of bribery against the Mana- 
ger of the Medical Stores Depot, 

hey “a 
Broadcast of Sikh religion and_history 

y th Peshawar and Delhi 
Broadcasting Stations. 861. 
Clerks employed in certain sections of 

the Railway Divisional Office. 
68-69. 

LAHORE DIVISION— 

Question १९ exemption of the European 
~., and Anglo-Indiaa ards on : 8 

मल 
LALCHAND NAVALRAT, MR.— 

Cantonments, (Amendment) Bill— 
Cossideration of clauses. 246-47. 

+> Code of Criminal Procedure (Amendment) 
+ Bill (amendment of secti 

Motion for leave to inti 
Code of Criminal Pro: edie 

Bill (aniendment of séctior 
Motion for leave to introduc 

Excess Profits Tax (Amendment). 
Motion to consider. 1118-19. 

+, Consideration of clauses. 1121. 
Hindu Women’s Right to Property 

(Amendment) Bill— 
Motion to xefer to Select Committee. 

Tndian Evidence (Amendment) Bill— 
Motion for leave to introduce. 221 

Indian Finance (No, 2) Bill 
Motions to consider and to circulate. 

338-45, 828. 

= 

x 

LALCHAND NAVALRAT, MR.—conid. 
Indian Navy (Discipline) Amendment Bill— 

Motion to consider. 239-240. 
Indian Railways (Amendment) Bill— 
Motions to refer to Select Committee and 

to circulate. 893-96, 899, 937, 939. 

Indian Sale of Goods (Amendment) Bill— 
Motion to consider. 1061, 1062. 

Indian Works of Defence (Amendment) 
Bill— 
Motion to consider. 236. 

Land Acquisition (Amendment) Bill— 
Motion for leave to introduce. 995. 

Motion for adjournment re— 

Closing down of the branch line between 
Shoranur and Nilambur in the Mala- 
bar] t. 1091-92. 

Dacca Mail disaster. 120-21. 
Lawlessness in Sind. 149-50. 

Motion to consider the Report of the 
Public Accounts Committee. 1063-66, 
1074. 

Question re— Sax j 
Admission of the inferior and. labour 

service employees on State Railways 
to the privilege of contributing towards 
Provident Fund. 856-57. 

Advisability of holding competitive 
examinations for reermitment to the 
subordinate service on the North 

» Western Railway. 226-227. -- 
Ady lity of withdrawing the Govern- 

ment Resolution on Communal Reser- 
vation of appointments in public 
services. 205-06. 

Appointment of candidates in the Posts 
and Telesraphs subordinate service in 
the Sind and Baluchistan Circle with- 
out the production of valid domicile 
certificates. 359-60. ss 

Appointment of wqualified persons in 
the Sind and Baluchistan Postal 
Circle. 669-70. * ; x 

Attendance on employees’ families by 
nurses employed in the Medical De- 
partment of the North Western Rail- 
way. 9. 1 

Communal considerations in the promo- 
tion of guards from grade II to grade 
Jit on the North Western: Railway. 
357-58. 

Communal reservation both on appoint-— 
ment and confirmation of new recruits | 
ee the North Western Railway. 

>8. 

पे 
oe a 
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LALCHAND NAVALRAI, MR.—conid. 
Question re—contd. 

Complaints of deterioration of eye-sight 
from Goods Train Guards for want 
electric lights in brake-vans. | 232. 

Creation of new industries or workshops 
on permanent basis and Government 
subsidy thereon. 427-28. 

Creation of the Supply Department and 
its functions and working. 285. 

Devaluation of Assistant Station Mas- 
ter’s grades on the North Western 
Railway. 874, 

Discharge of certain Works Mistries in 
the Rawalpindi Division of the North 
Western Railway on communal 
grounds. 589-90. 

Discharge of staff controlled by the 
General Manager by the Divisional 
Superintendent of the North Western 
Railway. 11, 857. 

Discrimination in the matter of passes 
and privilege ticket orders between an 
adopted and step-son on State Rail- 
ways. 355-56. 

Diserimination in the matter of scale of 
furniture and utensils in European and 
Indian Guards Running Rooms on the 
North Western Railway el 233 

LALCHAND NAVALRAT, MR.—¢ontd. 
Question re—contd. 

Hours of Employment Regulations 
incorporated in the Indian Railways 
Amendment Act, 1930, not made 
applicable to British portion of Jodh- 
pur Railway. 866-67. 

Inadequate Indian representation “in 
the Port Trusts, 2-4. 

Income-tax charged on fratuities paid 
to the non-gazetted State Railway 
employees. 206-07 

Inconyeniences suffered by third class 
passengers on the Jacobadad-Kash- 
more 0200 inSind. 8.0. 

Indignities suffered by Indian Lascars 
in South Africa, 134-136 

Instructions for excess reservation fot 
Muslims in the vacancies of works 
mistries by the General Manager, 
North Western Railway, 263-64, 

Intervals for washing of the passenger 
carriages running on branch lines of the 
North Western Railway. 9-10. 

Tnyoice typists on the North Western 
Railway. 28 

Lower rates of consolidated travelling 
allowance for van sorters on i 

e 
of employees on the North Western 
Railway. 588. 

Eligibility of the night vision failed 
station masters group staff for certain 
appointments. 874. 

Excess payments by the employees of 
the North Western Railway to the 
Railway Medical Staff. 8-9. 

Exclusion of non-Muslims from promo 
tions as Journeymen lately made on 
the North Western Railway. 587 

Exemption of the European and Anglo- 
Indian guards on Lahore Division of 
North Western Railway from working 
certain shunting and ‘van trains. 
364. 

Explanation of railway employees in 
ease of enhancement of punishment 
already inflicted. 10. 

Filling up of certain vacancies of clerks 
recently océurring in the Karachi 
Divisional Office of the North Western 
Railway. 587-88. 
Holding in abeyance orders in respect of 

certain bridge staff memorialists of the 
North-Westen Railway. 874-75. 

Western eee 875, 
Maxim age limit for all kinds of 

training courses at the Walton. 
Training School. 11. 

Non-recognition of Indian Hill Station 
Schools for purposes of educational 
grants by the North Western Railway 
233. 

Passes for van sorters on the’ North 
_ Western Railway. 873 
Paucity of Sindhis in the North Western 

Railway subordinate service. 223- 
225, 

Paucity of Sindhis in the subordinate 
services on the North Western Rail- 
way. 365-66. 

Percentage of leave reserve for the Traffic 
Technical Inferior staff on the North 
Western Railway. 876 

Percentage reserved for Muslims in- 
labour and inferior services on State 
Railways. 356-57. 

to Boy acting as 
Packers in the Sind and Baluchistan 
Postal Circle to appear for clerical 
examinations. 568-69. 

Policy of making promotions from 
amongst employees of the same branch 
on the North Western Railway.’ 875. 

_ 

= 
| 

‘ 
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LALCHAND NAVALRAT, MR—contd. 

Question re—contd. 
Promotion of shunting staff on the North 

Western Railway. 64-65. 
Promotion of Traffic “ Pupils ” as Traffic 

Inspectors on the North Western Rail- 
way. 566-68, 855-56, 

of rent-free quarters to, Block 
Main rs on the North Western 
Railway. 1103-04. 

Publication of a classified list of a certain 
class of subordinate ‘staff of all bran- 
ches of Railway service on the North 
Western Raiway. 588-89. 

Railway Advisory Committee. 227-228. 
Raising of the new army in India, its 

cost and arrangements for training of 
the additional officers, 202-05 

Re-classification of Works Mis 

» as “ Lakourers”’ onthe North Western 
Railway. 564, 

Recruitment of postal clerks in the Sind 
and Baluchistan Circle, 

Report of the officer on special duty 
appointed to investigate into certain 

tare vaffecti 

ries 

hy 1 repre- 
sentation in railway services, 225- 
26. 

Representation for construction of a 
trunk road from Hyderabad (Sind) 
to Bombay via Badin and Viramgam. 

358-59. 
Representation from the State managed 

Railway Administrations for 
second class passes to Inspec 

Assistant Inspectors. 365. 
Retrenchment in the higher grade 

appointments of Yard Foremen and 
Yard Supervisors on the North West- 
ern Railway. 857-59. 

Scheme for preventing raids into Sind 
from Baluchistan and  Kalat. 
230-231. ‘4 

Shortage of goods wagons on Jacobabad- 
Kashmore narrow gauge sec i 
Sind. 4-5. eres 

Sinking of the steamer“ Kemendine”. 
~~ 566, 981-82. 
Subjecting persons selected by the Divi- 

sional Selection Bard at Karachi for 
training and promotion as guards, 
grade, 11, on the North Western Rail- 

_ way to further tests, 228-229. 
है ‘Dianne ining of Indian pilots and mechanics 

Foree. 273-76. 
acancies of grade III firemen on the 
North Western Railway. 64. 

ig 

5233; 

LALCHAND NAVALRAI, MR.—contd. 
Question re —conclil. + 

Vaparies in the exercise of power of 
allowing alterations of birth dates by 
employees on the North Western Rail- 
way. 231-32. 

Question (Supplementary) re— 
‘Abolition of train vending on the Assam 

Bengal Railway. 849-50. 
‘Age limit of candidates for the post. of 

Station Director, All-India Radio, 

recently advertised. 
Allotment of peon’s 

Delhi. 138. 
Apprentice ‘Train Examinets on the 

North Western Railway. 853. 
Assignment by the A. . India Elec- 

tric Company, Limited, incorporated 
in Germany, of their business, assets, 
ete., to certain parties in Bombay. 

129. 
Burglaries and dacoities in New Delhi. 

1019. f 
quarters in New 

Communal composition of Indian Civil 
Service and other All-India. service 
Officers brought on to the Government, 
of India Secretiriat. 964. 

Communal considerations in the promo-. 
tion of Guards on the North Western. 
Railway. - 1015. 

Complaints about the treatment 0: 
patients in the Irwin Hospital, New 

_ Delhi, 436. 
Desirability of recruitment of Indians 
of all castes and creeds to the Indian 
Army. 780, 

Different scales of pay for Officers of the. 
preventive Service at Chittagong and 
Caleutta. 772. = : 

Eligibility of Indians for the Royal Air. 
Force in India. 907, — 

Government scholarships for training 
in flying. 1016. 

Hindu and Muslim strength of the Indian. 
Navy. 966. 

Tndian catering made a source of income 
on the Assam Bengal Railway. 586. 

Tssue of one rupee notes. 766. ५ 
Issue of one rupee notes without the, 

agency of the Reserve Bank of India. 
ait 

Local examination for Walton Training. 
School qualified guards. 854. : 

Non-Sindhi Muslims in clerical posts in 
the office of the Divisional Superinten- 
fo North Western Railway, Karachi 
52. 

Mi3LAD. 
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LALCHAND NAVALRAI, MR —coneld. LALJEE, “MR, HUSENBHAT~ ABDUL- 
Question (Sup plementary} r¢—contdl: LABHAT— > 

Officers and ministerial piaf of the Ex-|' Resohition re serapping. of the London = 
ternal Affairs Department who meved Coffee Market expansion Board by the ~~ 
ap to Simia last summer and expend’ Indaus Coffer Cons: Committee, 526- 
ture incurred i the Maeve, 57%. |LAND(S}— थे अर - : 

Officers ard ministerial staff of the| Question ve vacant piece of on the 
Labour Department who moved up wiorth side behind the orthodox quarters 
to Simla last senimer and expenditure on thé Trwat Read, New Delhi 088. 

ineorred ant tie "Move. 08 LAND. ACQUISITION. (AMENDMENT) 
Persona fried, corivicted or detained | BILL-~ sees 

Without frial under the Defence df « श्र 
India Act. 916. See 

Principles and standards for- promotion | LAND. FORCE(S)— , 
of Railway Guards, Grade Ii to Grade 

1013, 1014... ‘= pet BKorees, 
Private houses in New Delhi reveryed for | दम ine 1 गज द 

| -aceommodation of the extra members | 2460 8(8)-- ; 
ji 0 Sef the Vieeroy’s propes pi Question re ities suffered by Indian 

: Cabinet. 698 —-—in South Afries. 384-4 x 
: Prohibition of railway employees to | LAWLESSNESS— 

travel on Privilege Ticket Orders by 
inh 

: “mail aad express trains, 1021 bras adjoumment re —— in Sind. 

_ Punjabi detenus confined in the Deoli ‘ 

Detention Camp. 777 LAWN(SE= 

Quota of Muslim candidates at the flying Question re— 

ools, E402, 
. Recruitment of Indian Christians to the | 

to p> Subordinate “and- 5 is 
fess -.-  Ofsthe State and Company4managed 

Railways. 563 

“Relaxation of the financial controt of the LAWSON, MR. 6 P— 
Government of India-oyer the Supply 
Department. 279, = 

Selection’ for appomtment to selection 
Posts in fhe Departments of the East 

‘ eden and Eastern Bengal Railways. 
SS 0; ERAKAGE— - 

fae een pa oy Question re —— in the roofs of orthodox 
Committees, “693 quarters in New Delhi during last rainy 

‘Taking of lease of Roller Flour Mill at|- “80%. 682-83 
Tyallpur and tenders’ for grinding | LEASE(S)\— 
‘wheat for'use of military forces. 494, Question: re taking of——of Roller Flour : 

Yotable and ton-votable expenditure Mill at Lyallpur and tenders for grinding 
252 outside the Budget. 197 wheat for use of military forees, 493-94. 0 ~ ~~ 

Hedges planted or: the —— 
‘thi qui 

3 
3 

i ‘ 

Oath.of Office. 1. 

an cae LEAVE— ae 
Repealing and Amending Bil!— Question 

-g Motion. to, consider. --248,.253,. 254. ~ @aleulation*of period of sickk——— on the =. 
State Railways. 17-18, 878-79 = 

to the Hast Tidian Railway, = 
es serving im the voluntecr a 

i Relief (Amendment) Bill Funes heh requited to join the army. 
- Motion for leave to introduce. 995. Ci = wd 

SSS aS eS RE OTT ERLE SES 7 पर 7 7 £ Z + 

= ~ 
nar +h —, 
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“LEAVE RESERVE— - 
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LEAVE ACCOUNT(S)— 

Question re documents for verification of 
—— maintained on State Railways. 
691. 

Question re percentage of —— for the 
‘Traffie Technical Inferior staff on the 
North Western Railway. 876. 

LEGISLATION— 

Question re enactment of —— enabling 
Insurance Companies to buy Defence 
Bonds. 776. 

LEGISLATIVE ASSEMBLY— 

Motion for adjournment re— 
Delay in holding the Session of the ——. 

155. 

Failure of Government to enable Mr. 
Subhash Chandra Bose to attend the| 
Session of the ——. 148-49 

Failure to call a Session of the 
between the period April 9 to October 
1940. 145. 

Non-holding of the Session of the —— 
for a long time. 156-57. 

Position of the Nominated Members 
of the ——, 1027-28. 

Question re delay in holding the Autumn 
Session of the 130-34. 

Relinquishment 0 Simla for sittings of 
thi 2 ee eons 

16807 the Viceroy 
841-48. 

LEGISLATIVE ASSEMBLY AND LE- 
GISLATIVE 
MENT— 

Demand for Excess Grant in respect of —. 
0 

ASSEMBLY —DEPART- 

LEGISLATIVE DEPARTMENT— 
Question re— = 
_ Allotment of Government quarters to th 

staff of the Home and - 700, 
Cor or sub. 

mittees held at Simla last summer 
under the control of the ——. 677-78 

Officers and ministerial staff of the 
who moved up to Simla last summer 
and expenditure incurred in the Move 

LEGISLATURE(S)— 
Motion for adjournment re huge expendi 
ee without sanction of the ——. 155 
3] 

+ 
LEGISLATURE(S)—contd. 

Question re Members of the Central and 
Provincial detained or imprisoned 
since the war began. 969-70. 

Resolution ve appointment of a Committee 
of the Central regarding economy 
in war expenditure. 531-50. 

“LETTER POST DELIVERY ?-- 

Question re —— from post offices in the 
Delhi Province. 18. 

LICENCE(S)— 
Question re— 

Grant of arms to special Police 
Officers in Delhi. 67. 

for preparation of Ayurvedic 
medicines from natural fermented 
ingredients. 772. 

LIEN— 

Question re —— on his post allowed to a 
certain employees of the Delhi Im 
provement Trust. 908-09. 

LIGHT(S)— 

Question re— ae 
Providing of electric: in 1 Bagh, 

Delhi._-708. bs 

of —— on certain roads in Pro: 
iS Bagh, Delhi. 54 

~ Povision of tumbler switches for con- 
trolling ——— in intermediate class 
carriages. 1017-18. 

LINO, MONO AND MACHINE DEPART- 
MENT— 

Question re defective machines in the —— 
of the Government of India Press, New 

Delhi. 708. 

LOCO FOREMAN(EN)— 

Question re Indianisation of the posts of 
——and Inspectors on the North 
Western Railway. 881-82. - 

LOGO. INSPECTOR(S)— 

Question re Indianisation of the posts of 
Loco. Foremen and —— on the 

North Western Railway. 881-82. 

LOCO, STARE. 

Question re promotion to senior subordi 
nates of Transportation statf and to 
senior subordinates of ——. 882. 
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LONDON— MAGISTRATE(S)— 

Question re— Question ve railway ए। case in the 

Expenditure by the Indian Coffee Cess 
Committee on salaries and propaganda 
activities of the —— Market Sxpans- 
sion Board. 424. 

Rise ii the salary of the Director of the 
—— Market Bxpansion Board. 424- 
28. 

Resolution ve scrapping of the —— Coffee 
Market Expansion Board by the Indian 
Coffes (355 Committee. 514-31. 

LOUD SPEAKER(S)— 
Question १९ playing of music through —— 

during prayer time at Delhi. 287, 
LOWER GAZETTED SERVICE— 

Question re niou-submission of names of 
Muslim candidates for: selection to —— 
from Howrah Division of the East Indian 
Railway. 1028. 

See also under * Gazetted Service”. 

LUCKNOW— 
Question 7¢— 
Arrangement for through railway journey 

from Dacea and Shillong to Cawnpore 

Court of the Resident ——, Dethi 
97. 

MAIL(S)— 
Question re— 

Accidents to the Dacca ——~ in 1939 and 
1940. 353. ... 

Dacca disaster. 350-51. 

है 

between Sylhet: and Shillong frons 
road to railway. 

Relief given to the victims of the 
Dacca —— disaster. - 351-52 

MAIL 'TRAIN(S)— 
See * Train(s).” 

MAITRA, PANDIT LAKSHMI KANTA— 
Indian Finance (No. 2) Bili— 

Motions to consider and to circulate. 
321, 329, 721, 722. 

Motion for adjourmmient re— 
Dacta Mail disaster. 72, 109, 110, 115- 

19, 128. 
Disallowance of a Motion for Adjourn- 

ment by the Governor General after 
and-——. 1018. it was allowed by the Ch: 

Circular instructions for-grant of gra- ‘ 
oo. tuity to non-gazetted. staff im: —J] > 

Division of the Hast Indian Railway. Coniniitfee. 73: 75. 

18-19, ; Failure of Government to enable Mr. 

Cosly contracts in Moradabad, —— and Subhash Chandra Bose to attend the 

Allahabad Divisions,, Bast Indian Rail- Session of the Legislative Assembly. 
2) Ways ee es 148, 

rich Cuando? ak 871-72; Failure ie ne a Session of bray ¢ 

LUGGAGE SUPERVISOR(S}— _ (66 October 48. 
Question re pr of the Sel N i of non-official represent- 

Board held at the Divisional Office, 
Howrah, Hast Indian Railway for filling 
vacancies of ——— and Parcel Supervi- 
sors. 593. 

LAYLLPUR— 
Question re taking of lease of a Roller 

ur Mill at —— and tenders for grind- 
ing wheat for use of military forces. 
493-94. 

“ : 

MACHINE(S)— 
Question re defective in the Lino, 
Mono and Machine Department of the 
Government. of India, Press, New Delhi 
103. 

Conference. 76. 
Non-holding of the Session, of the Legis- 

lative Assembly for a long time, 156, 
157. 

Refusal of permission to Mr. Bhulabhai 
Desai and to Mr, Asaf Ali to visit 
Wazivistan. 76,77. 

Question re— 
Burglaries and dacoities in New Delhi. 

1099-1100. 
Charge of preserved monuments in New 

Delhi. i. 
Question (Supplementary) 

Accidents to the Dacea Mail in 1939 and 
1940. 352.353. 

Delay in holding the Autumn Session of 
the Legislative Assembly. 132, 188 

Diversion of carriage of postal —~ ~ 

ative Indians with the Eastern Group 7 
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MAITRA, PANDIT LAKSHMI KANTA— 

contd. 

Question (Sappiementary) re—contd, 

Desirability of enlarging the appellate 
jurisdiction of the Federal Court. 

293. 

Desirability of uniformity as to the 

Indian catering system on all Indian 

Railways. 585. 
Diversion of carriage of postal mails 

between Sylhet and Shillong from 
Road to railway. 364. 

Issue of one rupee notes without the 
agency of the Reserve Bank of India. 
i ea 

Percentage 
labour and inf 
Railways. 357. 

Private houses in New Delhi reserved for 
accommodation of the extra members 
of the Viceroy’s proposed expanded 
cabinet. 698. 

Steps for increase and distribution of the 
shipping accommodation. 656, 657. 

Steps for increasing the export trade of 
India, 659. 

Steps for the Defence of India. 281, 
2: 

reserved for Muslims in 
jor services on State 

‘Training of Indian Pilots and Mechanics 
for the Air Force. 275. 

MALABAR— 
Motion for adjournment re closing down 

the branch line between Shoranur and 
Nilambur in the —— District. 1026- 

27, 1080-95. 

हद MALAVIYA, PANDIT KRISHNA KANT— 

= कु Question re— 

Authors of dramas broadcasted by the 
“ All-India Radio. 367. 

Crimes in Delhi. 67. 
Dumping of carcases of animals near 

Karol Bagh, Delhi. 65. ~*~ जा आ- 
cial Police ne Grant of arms licences to spe 

_ Officers in Delhi. 67. 

_ +  MANAGER(5)— 
. Question re— 

Allegations of bribery against the —— 
of the Medical Stores Depot, Lahore. 

5, 
ibility of the —— in respect of 

coal-mine Disaster at Kurhurvari. 
286-87. 

of 

MANAVEDAN, RAJA T.— 
Motion for adjournment re closing down 

of the branch line between Shoranur 
and Nilambur in the Malabar District. 
1084, 1087-88, 

Oath of Office. 1. 
MANGAL SINGH, SARDAR— 

Question re— 
Condition of health of Master Mota 

Singh, Babu Basakha Singh and others 
detained in Deoli Detention Camp. 
778. 

Punjabi detenus confined in the Deoli 
Detention Camp. 776-78. 

MANMAD— 
Question re disabilities of the subordinates 

of the Bridge Engineering Works at 
Great Indian Peninsula Railway. 

MANU SUBEDAR, MR.— 
Indian Finance (No. 2) Bill— 

Motions to consider and circulate. 
381, 386. - 

Question (Supplementary) re— 
Creation of new industries of workshops 

on permanent basis and Government 
subsidy thereon. 428. 

Issue of one rupee notes. 766, 767, 769. 
Issue of one rupee notes without the 

agency of the Reserve Bank of India. 
277, 278. 

Personnel of the Roger Committee from 
eyerseas dominions and States and 
its mission. 433, 484. 4 

_ Private houses in New Delhi reserved for 
accommodation of the extra members 
of the Viceroy’s proposed expanded 
Cabinet. 698. 

Quotas of candidates for omergency 
commissions and as privates for the 
army fixed for different proyinces. 781. 

Relaxation of the financial control of the 
Government of India over the Supply 
Department. 278, 280. 

Representation for construction of a 
trunk road from Hyderabad (Sird) to 
Bombay via Badin and Viramgam. 
358, . 

Steps for increase and distribution of the 
shipping accommodation. 655, 656, 
657. 

> 
50. 

369, 

Steps for increasing the export trade of 
India. 658-59. 

Steps for the Defence of India, 282, 
Total weight of silver bullion and silver 

coins in the possession of Government. 
770. 
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MANU SUBEDAR, MR.—conid. 

Question (Suppl 9) re—contd. 
Value of Dollar Securities requisitioned 

by Government of India from private 
holders. 770 

MAQBOOL MAHMOOD, MIR— 

Question # notice of a suit on behalf of 
—— of Amritsar against the North 
Western Railway. 879: 

MARKER(S)— 

Question re provision ofa channel for pro- 
motion of to Subordinate Service 
Posts cn the North Western Railway. 579. 

MARKET(S)— 
Question re— 

Expenditure by the Indian Coffee Cess 
Conimittee on salaties and propaganda 
activities of the London Expan- 
sion Board, 424. 

Rise in the salary of the Director of the 
London Expansion Board. 
424-25, 

Resolution re scrapping of the London 
Coffee Expansion Board by the 
Indian Coffee Cess Committee. 514-31 

MARIKSMANSHIP— 

Question ¥e training of ——liy the Nagpur 
University. 1100-01. 

MASHRIQI, ALAMA— 
Question re— 

Advisability of release of ——. 
209. 

208- 

Detention of ——. 208. 
MATERIAT(S)— 

Motion for adjo re ft ial 
arrangements with His  Majesty’s 
Government re payment for the purchase 
of —— from India. 152-53. 

MATHEMATICS— 

Question re officers and clerks in the Rail- 
way Board graduated in 598. 

MAXWELL, THE HONOURABLE SIR 
REGINALD— 
Certain Home Department d laid 

INDEX TO LEGISLATIVE. ASSEMBLY DEBATES, é 

MAXWESL, THE HONOURABLE SIR 
REGINALD—contd, 

Code: of Criminal Procedure (Amendment} 
11[--- 

Motion for leave to introduce. 90, 

Motion to consider 257-68. 

Motion to pass. 258. 

Hindu Wonten’s Rights ts Property 
(Amendment) Bill— 

Motion to refer to Select Committee, 
991-94. 

Indian Registration (Amendment) Bill— 

Motion for leave to introduce. 89. 
Motion to consider, 254 56. 

Motion to 9888, 256. 
Oath of Office. 1 

MEAL INTERVAL— 

Question re stoppage of payment for —— 
to the industrial workers of the Govern- 
ment of India Press, New Delhi. 701- 
02. 

MECHANIC(S)— 

Question re training of Indian Filots and 

273-76. for the Air Force 

MEDICAL DEPARTMENT. 

MEDICAL STAFF— 

Question re excess payments by the emp- 
ployees of the North Western Railway 
to the Railway 7 895 

MEDICAL STORE DEPOT pte 
Question re allegations of bribery against 

the Manager of the , Lahore. 
775 

MEDICINE(S)— z 

“Question १४ licences for preparation of 
Auyryedic from natural fermented 
ingredients. 772. 

MEERUT— 

on the table. 79-81. 
~Code of Civil Prodedure (Aniendment) 

Bill- 5 

Motion for leave to introduce. 
_ Motion to consider. 256-57. 
Motion te pass. 257. 

89-90. 

Question re tongas permitted to run from 
the —— Cantonment Railway Station. 
58, 

MEETING(S)— 
Question १४ grant of allowances to non- 

resident members of the Port Haj Com- 
mittees for attending ——. 144-145. 
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MEMBERS)— 

Hlection of a for the Governing Body 
ef the Indian Research Fund Associa- 
tion. 1113. 

Blection of a——to the Council of the 
. Institute of Science, Bangalore. 88-89, 

367 
Wlection of a —— fo the Standing Finance 

Committee. 234, 297 
lection of —— to the Standing Committee 

MILTTARY SECR <¥ TO HIS PXCEL- 
LENCY THE VICEROY 

Question re recraitment of Sikhs as inferior 
servants in the Office of the —— and the 
Private Secretary to His Bxcellency the 
Viceroy. 913. 

MiILLS)— 

Question re taking of 168७० of a Roller 
Hour at Lyalipur and tenders for 

for the Department os Supply. 2113. grinding wheat fer use of military forces. 
Position ef the Nomi —— of the 493-94. 
House. 1027-28. 

‘Question re of the Central and Pro- |MINES (AMENDMENT) BiLL— 
_ Vingial Legislatures detained or im- See “Indian —— " under * Bill{s) .” 

prisoned since the War began. 969-70. TE 1 EST SHMEN 
MEMBER) OF THE VICEROY'S CABT. MINISTERIAL ESTABLISHMENTS) 
NE 
Question re private houses in New Delhi 

reserved for accommodation of the extra 
of the Viceroy’s proposed expanded 

Cabinet. 697-93. 

MENO@RIAT(S}— 
Questien re with-holding of ——, petitions, 

ete., of non-gazotted railway servants by 
the Divisional Superintendent, Morada- 
bad Division ef the East Indian Railway. 

MEMORIALIST(S)— 

Question re grant of summer allowance 
to the of the Government of India 
Secretariat detained at Delhi last 
simmer. 688. 

MINISTERIAL STAFF— 
Question re— 

Confidential reports re——of the 
Government of India. 1098. 

“Officers and of the Defence Deopart- 
ment who moved up to Simla last 
summer and expenditure incurred in 

Question re holding in abeyance orders in EE EU 
respect of certain bridge staff of the Officers and f the Finance Depart- 

* _North Western Railway. 874-75. ment and its shed and subordi- 
7 SHIPPING (AMENDMENT) : nate offices who ere to Simla 

- _Jast summer and expenditure incurred 
058 indian ander“ Bill(s)” tm the move. 499-501. 

MERCHANDISE MARKS (AMENDMENT 
BILL 
See * indian —— 

MESSAGE(S)— 

under * Bill(s) 

Officers and —— of the Home Depart- 
ment and its attached and’ subordi- 
nate offices who moved up to Simla 
last summer and expenditure in the 
moye. 496-98. 

a ae i | 868 also under “Staff”. 
a oe a ice MISTRY(IES)— 

SSENGER(S). Question re— 
Question re: permission to Boy 

mations. 568-69. 
MILITARY— 

Motion for Adjournment re alleged occu- 
__ pation of the Muslim Jdgah at Burhan. 

mur by the + 708, 784-85. 

MILITARY FORCE(S)— 
Question 7e taking of lease of Roller Flour 

Mill at Lyallpue and tenders for grinding 
wheat for use of ——. 493-94. 

Disallowance of vhe privilege of rent 
free quarters to certain Block 
recruited as Block Maintainers. on the 
North Western Railway. 872-73. 

Discharge of certain Works 
the Rawalpindi Division of the North 
Western Railway on communal 
grounds. 589-90. 

Re-classification of Works 
Labourers” on the North Western 

Railway. - 564. 
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MODY, SIR H. P.— 

Appointment of ——to the Co 
on Petitions. 439. 

Cantonments (Amendment) Bill— 
Consideration of clauses. 252. 

Indian Finance (No. 2) Bill— 
Motions to consider and to circulate. 

441, 450-53, 710. 

Question (Supplementary) re— 
Establishment of a Paper Eeonomy 

Department by the Government of 
India. 435. 

Steps for increase and distribution of 
the shipping accommodation. 656, 
657. 

MONUMENT(S)\— 
Question re charge of preserved ——in 
New Delhi. 62. 

MORADABAD— 
Question re— 

Erection of a wall on the south of 
Railway Station Yard, East Indian 
Railway. 871. 

Railway quarters af—and 
oceupying them. 594. 

MORADABAD DIVISION— 
Question re— 

Certain quarterly statement 
by the Divisional Superintendent, 

on the East Indian Railway. 
16-17, 878. 

Certain record of non-gazetted railway 
‘servants in the of the East 

Indian Railway. 14-15. 
Cooly contracts in , Lucknow and. 

Allahabad Divisions, East Indian 
Railway. $81. 

staff 

Detention of vehicles at stations in the | 
, Hast Indian Railway. 594. 

Expenditure on the appointments of 
non-gazetted railway servants in the 

, Rast Indian Railway. 602, 
Holders of the appointments of Trans- 

portation Inspectors in the ——, East 
Indian Railway. 601-02. 

Names submitted by the Divisional 
Superintendent, ——, for promotion 
of non-gazetted railway seryants to 
the lower gazetted service. 601. 

Non-gazetted railway servants charged 
with offences in the ५ Hast Indian 
Railway. 878. — 

Quarters Committee, ——, Hast Indian 
Railway. 593. - 

| 

MORADABAD DIVISION—<contd. 
Q nt re on ntd. 

Sanctioned strength of the Transporta- ox हा 
tion Inspectors in the Bast — 
Indian Railway. 602. = न 

Scales of pay of certain non-gazetted 3 
railway servants in the of the 
East Indian Railway. 604. | 

Selection board or committees assem- 
bled im —— on the East Indian Rail- 
way. 880-81. 

Transfers of non-gazetted railway 
servants in the of the Hast 
Indian Railway and the Delhi Divi- 
sion of the North Western Railway. 
590. | 

Withholding of memorials, petitions, 
ete., of non-gazetted railway servants 
hy the Divisional Superintendent. 
——of the East Indian Railway 
16. 

MOTA SINGH, MASTER— 
Question re condition of health of ——, 

Baba Basakha Singh and others de- 
tained in Deoli Detention camp. 778. 

MOTION(S)— 

nber of the Standing 
mittee. 234. : 

Election of a Member on the Governing 
Body of ths Indian Research 
Fimd Association. 918. 

lection of three members _ for 
the Standing Committee attached to 
Department. of Supply. 918-23.- 

MOTION(S) FOR ADJOURNMENT— z 
See “ Adjournment(s) .” > 

MOTOR(S)— 
Question ve encouragement to Indian 

enterprise for manufacturing aircrafts, 
——or for building ships. 967-68. 

MOTOR SPIRIT (DUTIES) AMENDMENT 
BILL— 
See “ Bill(s) ”. 2 

MOTOR VEHICLE(S)— 

Certain papers re —— Rules laid on the = 
table. 88. : 

MOTOR VEHICLES _ (AMENDMENT) ~ 
BILL— 

See “ Bill(s)”. - 

थे 
= 

eS 

— 
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MOVE— 
Question re— 

of the Army Headquarters to 

Simla and back. 979-80. 
Officers and ministerial staff of the 
Commerce Department who moved 

up to Simla last summer and éx- 

penditure incurred in the 5 

680-81. 
Officers and ministerial staff of the 

Defence Co-ordination Department 
who moved up to Simla last summer 
and expenditure incurred in the 3 
667-68, 

Officers and m‘nisterial 
Defence Department 
up to Simla last summer and 
penditure incurred in the 

505. 

Officers and ministerial staff of the 
Department of ९; ications and 

staff of the 
who move 

ex- | 

MOVE—contd. 

Question re—contd. i 

Officers and ministerial staff of the 

Political Department who moved up 

to Simla last summer and expendi- 

ture ineurred in the 678-79. 

Officers and ministerial staff of the 

Railway Department: who moved up 

to Simla last summer and expendi- 

tive incurred in the 572-76. 

MUAZZAMPUR— 

Motion for Adjournment 76 closing” of 

the Chandpur-Siaa-Bijnor section of 

the Gajraula Narain branch of 

the Bast Indian Railway. 982-83 and 

996-1011. 

MUDALIAR, THE HONOURABLE | DI- 

WAN BAHADUR. SIR A. RAMA- 

SW AMI— 

Draft Convention and Recommendations 

dopted by the International Labour 

its attached and subordinate offices 
who moved up to Simla last summer 
and expenditure incurred in the 

578. 

Officers and ministerial staff of the 
Department of Education, Health 
and Lands and its Attached and 
Subordinate Offices who moved up 
to Simla last summer and expendi- 
ture incurred in the 668-69. 

Officers and ministerial staff of the 
External Affairs Department who 
moved up to Simla last summer and 
expenditure incurred in the 
570-72. 

Officers and ministerial staff ‘of the 
Finance Department and its 
attached and subordinate offices who 
moyed up to Simla last summer and 
expenditure incugred in the न 

499. beg 

Officers and ministerial staff of the 
Home Department and its attached 
and subordinate offices who moved 
up to Simla last summer and ex- 
penditure incurred in the —— .496-98. 

Officers and ministerial staff of the 
Labour Department who moved up 
to Simla last summer and expendi- 
ture incurred in the - 660-61. 

Officers ministerial staff of the 
Legislai Department who moved 
up to Simla last summer and expendi- 

Conference (laid on the table). 1028- 
29 हि 

Indian Companies (Amendment) Bill— 

Motion for leave to introduce. 91. 

Motion to consider. 258. 
Motion to pass. 259. 

[Indian Finance (No. 2) Bill— 

Motions to consider and to circulate. 

470-72, 473-74, 475-85, 640. 

Indian Merchandise Marks (Amendment) 

Bill— : 
Motion for leave to introduce. 91. 

Motion to refer to Select Committee. 

271. 

Indian Sale of Goods (Amendment) Bill— 

Motion for leave to. introduce. 439. 

Motion to consider. 1060, 1061-62. 

Motion to pass. 1062. 
Motion for Adjournment re— 

Closing of the Chandpur-Siau-Bijnor 
section of the Gajraula Muazzampur 

Narain branch of the East Indian 

Railway. 1000. 
Fall in prices of ground-nuts. 

Resolution re— 
Fiscal Policy of the Government of 

India. 172-80, 181, 182. 

Serapping of the London Coffee Market 

Expansion Board by the Tndian 

Coffee Coss Committee. 615, 522- 

26, 527. 

Statement laid on the table re lowest 

tenders not accepted by the High Com- 

issi for India in purchasing stores 

for the Government of India, 1113-15. 

609. 

ture incurred in the-——. 677. 
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MUDALIAR, THE 
DIWAN PATTADUR SER. A, 
SWAMI—contd 

War Donations and Investments (Com- 
panies) Bilk— 
Motion for leave to 
Motion to consider. 259, 
Motion to. pass. £62, 

MUHAMMAD AHMAD: KAZMI, QAZI— 
Indian Finance (No. 2) Bill— 

Motions to consider छत to circulate, 
* 299, 838-839. 

Question (Supplement ry) re 
Condition of health of Master Mota 

Singh, Baba Basakha Si th and 
others detained in Deoli Detention 
Camp. 778. 

Establishment of a Paper Economy 
Department by the Government of 
India. 435. 

Expenditure by the Indian Coffee Cess 
ommittee on propaganda activities 

in India. 427. 
Instructions for charging rent for use 

of Railway refreshment rooms and 
stalls. 362-363. 

Tssue of one. rupee notes, 769. 
Punjabi detenus confined in the Decli 

Detention Camp. % 
MUKHARSI, MR. BASANTA KUMAR— 

Oath of Office. 2, 
MULTAN— 

Motion for Adjournment re alleged em 
bezzlement in the Division of the 
North Western Railway. 

MULTIPLE. UNIT SERVICE— 

Question 7¢ working of the Bombay —— 
on the Great Indian Peninsula Rail- 
way by certain drivers, 64. 

MURTUZA SAHIB BAHADUR, MAULYI 
SYED— : 
Question re— 

Gr 1 reports re ial staff 
of the Government of India. 1098, 

Posts offered to the Government of 
५ India Secretariat assistants in the 

Tncome-tax Service, Class IT. 1097- 
8. 

Resolution re appointment of a permanent 
Muslim Pilgrim Officer in the Secre- 
tariat of the Government of India. 
612-13. 

MUSIC— 
Question replaying of —— through loud 

speakers during prayer time at Delhi. 287 

| 
है. 

HONOURABLE | MUSLIM(S)— | 
153018-| Motion for adjournment re alleged ocoupa 

tion 66 the Tdgah at Burhanpur 
by the Military, 784-86, Rea 

Question re— coal 
introduce. 91, Appointment of ——staff on Indian- 4 

261-62. pilgrim ships, 141. 
Death of ——in the Rawalpindi Divi 

sion of the North Western Railway. 
32-33. 

Declaration of holidays as general 
holidays on the Assam Bonyal Rail 
Ways. S850: 

Denial of facilities for bettering their 
prospects to grad tate employees 
on the Bast Indian Railway. 1024 oF, 

Exclusion of non- from promotions 
as Journeymen lately made on the 
North Western Railway. 687 

Hindu and strength of the Indian 
avy, 965-67. 

Tustructions for excess reservation for 
in the vacancies of works mis- 

tries by the General Manager, North 
Western Railway. 363-64. 

clerks in the Imperial Veterinary 
Research Institute. 696, 1108. 

graduates in establishm 

employed by the Calcutta 
582, 

ailway officers in the Railway 
Board proper. 859. 

representation in other classes 
of service not to be affected by higher 
percentage — of ie posts’ of 

Ps
? 

=Traffic Inspectors on the North « 
Western Railway. ~ 32. 

in certain categories of appoint- 
ments officiating against permanent 
vacancies on the North Western 
Railway. 5881-82. 5 

=—~in the poultry research section 
of the Imperial Veterinary Research 
Tnstitute. 

———selected for direct: recruitment to 
certain’ categories of appointments 
on the North Western Railway. 
580-81. = 

Non-Sindhi—— in clerical posts in the 
Office of the Divisional Superiti- 
tendent, North Western Railway, 
Karachi. 851-52. ;: 

4 

696, 1108. Fasc 
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— MUSLIM(S)—sontd. 

- eae ee : : NAGPUR— 1 

ह् Non-submission of — names ©! ee 
eel candidates for selection sto lower] @uestion ke Ctl 7 
xia gazetted service’ from: Howrah Divi- Expansion of ine oe ae व 

: a sion of the Hast Indian Railway. University Training लकी 2 
es 1023. Training of marksmanship by the —— 

Paucity of ——in the staff of the University. 1100-01. 
= Imperial Veterinary Research Insti-}| WATWALA— 

tute. 693-95, 696, eee Question re— ; 

Percentage reserved for ——in labour Failure to name or light streets in the 
. and inferior services on State Rail- ——— area of Karol Bagh, Delhi. 689 

ways. 356-57. Unsatisfactory condition of in 
Permanent Veterinary Inspectors Karol Bagh, Delhi. 51. 

in the Impe Veterinary Research NAME(S)— 
हर Tnstitute. 1108 ह aie 

5 es Question +e nor-submission of of 
i ERO REE iy BOE IES n candidates for selection to lower 

¥ for premotion. to the lower gazetted cazatied service shomiaHanial Digision 
pores or the East Indian Rail- of the Hast Indian Railway. 1023. 
way. 04. ~ 

ai, Qualified —— Inspectors of Works not NARAIN— रु : 
allowed to officiate as Assistant Engi-| Motion for Adjournment re closing of the 

ad neers on the: North Western Railway. Chandpur-Siau-Bijnor section of the 
ह 44. Gujraula Muazzampur —— branch of 

Quota of candidates’ at the flying the East Indian Railway. 982-83 and 

training school. 1101-02, 1016. 

Report ve the representation of 
and other minority communities in 
the subordinate railway services. 861. 

Withholding of applications of —— 
> clerks of the Railway Clearing 

Accounts Office for posts of Guards 
on the North Western Railway. 600. 

Ri 

Pilgime Officer in the Secretariat 
of the Government of India. 183-96 

3 06-14. 

_2 MUSLIM DRESSER(S)— 
See “ Dresser(s) .” 

: MUSLIM I1DG@4H———® 
See “ Idgah .” 

5 MUSLIM LEAGUE— 
Question re alleged rude behaviour of the 

2 Baluchistan — Session. 583-84. 

MUSLIM VETERINARY INSPECTOR(S). 
= wary Tnspector(s) .” 

Question re sof the Old Bast Indian 
Railway Company. 44. 

996-1011. 

NARROW GAUGE SECTION- 
Question re shortage of goods wagons on 
Jacobabad-Kashmore in Sind. 4-5, 

NATION— : 
Motion for adjournment re failure of the 

Government of India to eyoke whole- 
hearted enthusiasm in the to fight 
the totalitarian States. 71-72. 

NATIONAL SERVICE (EUROPEAN 
BRITISH SUBJECTS) BILL— 
See * Bill(s) .* 

NATIONAL SERVICE COMMITTEE— 

Question re recruitment of officers in the 
Supply Department through the ——. 
905-06. Ss 

Question re want of shunting facilities at 
Bukhtiarpur. Junction of the East 
Indian Railway. 349. 

Question (Supplementary) re— 
Issue of one rupee notes without the 

agency of the Reserve Bank of India. 
277, 

Personnel of the Roger Committee from 
overseas dominions and States and its 
mission. 434. 
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NAUMAN, MR. MUHAMM£D—conid. 
Question (Supplementary) re—contd. 

Relaxation of the financial control of the 
Government of India over the Supply 
Department. 279 

Selection for appo! 
posts in the Departments of the Hast 
Indian and Eastern Beagal Railways. 

Steps for the Defenee of India. 281. 
of a C 

of the Central Legislature regarding 
vy in’ war exp ture. 531-36, 

546, 547, 550. 

NAVY— 
* Question re Hindu and Muslim strength of 

the Indian ——, 965-67. 

NAVY (DISCIPLINE) AMENDMENT 
BILL— 

See “ Indian ——”’ under 5 Bill(s) .” 

NAVY (DISCIPLINE SECOND AMEND- 
MENT BILL— 
See“ Indian —— ”’ under “ Bill(s) .” 

NAZUL LAND— 
Question re increase in the rent of —— 

in Delhi. 52-83. 

NAZULPLOT(S)— 
Question re enhancement of annual pre- 

mium of ——ia Karol Bagh, Delhi. 
707-08. 

NEHRU, PANDIT JAWAHAR LAL— 

NEW DEHLI—contd. 
Question re—contd. 

Question re prosecution of ——. 973-74. 
NEW DELHI— 

Question re— 
Additions and alterations carried out in 

perfunctory manner in certain “D” 
type orthodox quarters in . 663. 

Allotment of duftries’ quarters in ——. 
136-137 

Allotment of peons’ quarters in ——. 
137-38. 

Amalgamation of Government of India. 
Presses at Simla and 702-03, 

Building of quarters separately for its 
हु headquarters staff by the Railway 

Board in . 687-88. 
Burglaries and dacoities in ——.974-75 

and 989-81,1099-1100. 
Charge of preserved monuments in — 

62. 
Complaints about: the treatment of 

patients in the Irwin Hospital 
435-36. 

Decrease in the percentage of allotinert 
of quarters in » 683. जा 

Defective machines in the Lino, Mero ~~ 1 
and Machine Department of the Gov-- ’ 
ernment of India Press, ——. 703. q 

Delay in the anaual repairs of certain 
“D” type orthodox quarters in ——. = 
665-66. 

Desirability of reduction in rates of rent 
for Government quarters. in —— 

Differential treatment meted out to piece 
compositors in the Government of 
India Press, ——. 702. ; 

Government of India offices permanently 
stationed and those located during 
the ensning winter season in-——. 
684-86. 

Hedges planted on the lawns facing the 
orthodox quarters on the Irwin Road 4 
in 666-67. 

Inadequate number of “B” and “C” । 
unorthodox quarters in ——. | 682 

Leakage in the roofs of orthodox quarters “4 
in—— duriag last rainy season. 682-83 So 

Location of the Government of India and 4 
other offices in Old Delhi and. Ta 
686-8) >> 
lect: 
lawns in the 1), J. Z. area of 
65. 

Non-transfer of certain members of 
regular electrical establishment on 

664- 

duty in——. 910. 
Private Houses in ——reserved_ for 

accommodation of the extra members ; 
of the Viceroy’s proposed expanded - | 
Cabinet. 697-98. ae 

Reduction of electricity charges in ——. 
65. 

Reduction of water charges in 65. 
Representation for replacing iron win- 

dows by wooden-windows in: Raja 
Bazar Square, . 700-01. 

Reservation of Government bungalows 
and quarters for particular officers > 
or staff in or Old Delhi. 911-12. ~ 

Retention of almost entire ministerial ' 
staff of Labour Department in —— 
during the last summer. 905. = 

Reversion of permanent men of higher 
grade to lower posts in certain branch- 
es of the Government. of India & . 
Press, ——. 705. 57 75६ pated 
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NEW DELHI—coneld 
Question re—coneld. 

Seniority list of the Binding Branch of 

the Government of India Press, हे 

701 
Stoppage of payment for meal interval 

to the industrial workers of the Gov- 

ernment of India Press, ——. 701-02 
Supply of unfiltered water in orthodox 

quarters in 39. 
Vacant piece of land on the north side 

behind the orthodox quarters on the 
Irwin Road, 688 

Waiting list of persons not provided 
with Government quarters in —— 
683-84 

NEW DELHE MOSQUE BILL— 
8७ ५ Bill (७0.7 

NEWS— 

the Gover 
of hunger strikes in jail, ete. 1112- 

NIGHT(S)— 
Question re eligibility of the —— vision 

failed Station Masters group staff for 
certain appointments. 874 

NIGHT VISION-FAILED STATION MAS- 

TERS— 
See “' Station Master(s be 

NILAMBUR= : 
Motion for adjournment re closing down of 

the branch line between Shoranpur 
and —— in the Malabar District. 1026- 

27, 1080-95. 

NOMINATED MEMBER(S)— 

See “ Member(s) .”” 

NOMINATION— 

Question re 
men, 211 

ON-GAZETTED POST(S)— 

See“ Post(s) .” 

NON-GAZETTED RAILWAY SER- 

. 

aed . 

of the Panel of 

and Rohilkhand Railway. 607-08. 

Motion for Adjournment re banning by |: 
of Be f 

ales of pay and seniority of 
i ordinates in ——of the old 

East Indian Railway and the old Oudh 

NON-GAZETTED STAFF— 

Sees Staff.” 

NON-OFFICIAL REPRESENTATIVE— 

See ‘* Representative(s) .” 

NON-RESIDENT MEMBER(S)— 
, See “ Resident Member(s) Be 

NON-TRANSFER(S)— 
See “ Transfer(s) .”” 

NORTH-WEST FRONTIER PROVINCE— 
Questi re recrui t of relati of 

employees in the Income-tax Depart- 
ment, Punjab, —— and Delhi Provinces. 

59-60. 

NORTH-W 

Railway 

NOTH(S 
Tssue of one rupee ——. 765-69. 
Issue of one Rupee without the agency 

of the Reserve Bank of India. 276-78. 

NOTICE(S)— 
Question re— 

issued for contravention of the 
terms of sanction granted by the Delhi 
Improvement Trust. 53. 

——of a suit on behalf of Mir Maqbool 
Mahamood of Amritsar against the 
North Western Railway. 879. 

TERN RAILWAY — 

n re attendance on employees’ 
families by employed in the Medi- 
cal Department of the North Western 

ailway. 9. 

0 

OATH OF OFFICE— 
Ayers, Mr.C. ४. 1. 
Bunyad Hussain, Khan Bahadur Sayad. 

Chaudhury, Maulyi Abdul Halim. 197. 

Frampton, Mr. H. J. 3. 

Tawson, Mr. C. P. 1 
Manayedan, Raja T. 1 
Maxwell, The Honourable Sir Reginald. 
Mukharji, Mr. Basanta Kumar. 2. 

Ormiston, Mr. J. को. 1. 
Reddiar, Mr. K. Sitarama. 1. 
Sheehy, Mr. J. F. 1 
Thakur Singh, Captain. 1. 
Tyson, Mr. J.D. 1 
Zaheer, Mr. Saiyid Hasan. 

Ain ad. Ts 

1. 

1. 

3 
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OCCUPATION(S)— 

Motion for adjournment re alleged —— 
of the Muslim Jdgah at Burhanpur by 
the Military. 784-85. 

OFFENCE(S)— 

Question re non-gazetted railway servants 
charged with —— in the Moradabad 
Division, East Indian Railway. 878. 

OFFENCES ON SHIPS AND AIRCRAFT 
BILL— 
See,“ Bills) .” 

OFFICKH(S)— 
Question re— 

Loéation the Government of India 
and 61 ——in Old Delhi and New 
Delhi. 686-87. é eae 

Officers and ministerial staff of the 
Finance. Department and its attached 
and subordinate who moved up 
to Simla last summer and expenditure 
incurred in the move. 499-501. 

Officers and ministerial staf of the Home 
Department and its attached-and sub- 
ordinate who moved up to Simla 
last summer and expenditure in the 
move. . 496-98: 

मत तार anal 

salaries, ete., of certain stati i 
Supply Department and Allied ——. | 
287-295. 

Re-employed staff in the Supply Depart- 
ment and ——." 295.297, 

“OFFICER(S)— 
Question re— 

Alleged utilisation of the services of 
Khalassis by the of the Dethi 
Improvement Trust for private work, 
907-08. हक 

Appointment off a Sikh —— to ——s 
tablishr of the Railway Board 

and its attached offices. $61-62. 
Contribution by of the Army and 

Air Forces Headquarters towards the 
Defence Savings Provident Pund and 
Defence Savings Certificates. 496. 

Date of making payment to an —— of 
G 

the | ; 

OFFICER(S)—conid, 

Q: estion re—contd. 

—— in Delhi. 
Income-tax 
Company Districts at Calcutta. 60, 
dian’ —— ‘in the Government of India 
Departments and its attached offices. 
55-57. 

Muslim Railway —— jn the Railway 
Board proper. 5 859. 

Non-transfer of certain of the 
Central Public Works Department. 
910. 

—— and clerks in the Railway Board 
graduated in Mathematics. 598. 

——— and ministerial staff of the Com- 
merce Department who moved up to 
Simla last summer and expenditure 
incurred in the Move. 680-81. 

and ministerial “ staff in the 
Defence Co-ordination Department 
who nioved up to Simla last summer 
and expenditure incurred in the Move. 
667-68. 

—— and ministerial staff of the Defence 
Department who moved u F 

andes ‘expend 

Grant of arms Tieentes' to Special Police 
67. 

rial staff of the Depart-. 
ment’ of Communications and its 
attached and subordinate offices who 
moved up to Simla last summer and 
expenditure incurred in the Move. 

—— and ministerial staff of the Depart- 
ment of Education, Health and Lands 
and its Attached and Subordinate 
Offices who moved up to Simla last 
Summer and expenditure inenrred in 
the Move. 668-69, ? z 

—— and ministerial staff of the External 
Affairs Department who moved up to 
Simla last summer and expenditure 
incurred in the Move. 670-72. 

and ministerial staff of the Finance 
Department and its attached and sub- 

r nt, entitled to receive pay- 
ments on behalf of Government. 871. 

Difierent scales of pay for —— of the 
Preventive Service at Chittagong and 
Caleutta. 771-7! हुँ 

Duties of Assistant —— and ‘Pranspor- 
tation Inspectors on State Railways. 
28-31. 

offices who moved up to 
Simla last summer and ‘expenditure 
incurred in the move. 499-501. 

and ministerial staff of the Home 
Department and its attached and sub-* 
ordinate offices who moved up to Simla 
1886 summer-and expenditure in the 
moye. 496-98, eres 

and [Wxaminers in the” 

ps
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OFFICER (S)—coneld. 
* Question re—sontd. 

ae and ministerial #taff of the Labour 
5 Departnient who moved ap to Sinile 

last summier and expenditure inetirred 
in the Move. 660-61 

=— and ministerial staff of the Legis 
lative Department who nioved up to 
Sinila [660 suninter and expenditure 

_ tneittred in the Move. 677 
=— ind ministerial staff of the Political 

Departnient who moved ap te Simla 
last, suninier and expenditure incurred 
in the Move, 

+— and niinisterial staff of the Railway 
Departnient who nioved up te Simla 
last suninier nd expenditure incurred 
in the Moye, 572-76 

5 rust 
. —— dealing with establishment niatters 

in the Government of 
37-38. . 

Raising of the new dia, its cost 
and arrangements for training of the 

/2-( 
Recruitment of —— in the Supply De- 

partment through the National Service 
Committee 

Report of the 
905-06. 

on special duty ap- 
igate into certain 

९96 ernment bungalows 
and quarters’ for particular —— 0 
stalf in New Delhi or -Old . Delhi. 

Yo 911212; 
number of ——moving 

up to Simla. -495-96, 
Resolution re appointment, of a permanent 

Muslim Pilgrim ——#in the Secretariat 
of the Government of India. 

OFFICIAL(S) = 

Question ve allesed rudé beliaviour of the 
“Quetta Railway Station —— at the 

welcome to the President-elect of the 
Baluchistan Muslim. League Session. 

ss 
92 

Motion to 248. 
Consideration of clauses. 245, 246, 247 
Motion to pass. 247. 

506-14, _ 

OGILVIE, MR. 0, M. G.—vonid. 
Indian Financo (No. 2) Bilt— : 

Motions to consider and circulate. 373- 
74. 

Indian Navy (Discipline) Amendiient 
Bill— 

Motion to consider. 237, 238. 239, 
240, 241. ऊ 

Consideration of clauses. 242. 
Motion to pass. 242. 

Indian Navy (Discipline} Second Amend- 
ment Bill— 
Motion for leave to introduce. 
Motion to consider. 242. 
Motion to pass. 242. 

Indian Works of Defence (Amendment) 

Bilk— 

Motion for Ieave to introduce. 90. 
Motion to pass. 237. - 

Motion for adjournment re— 
‘Alleged occupation of the Muslin /i/ga/e 

‘at Burhanpur by the Military. 785. 
of India to 

evoke whole-hearted e 
nation to fight the tot 
72. 

OLD DELHI— 

Question re— 

90-91, 

Location of the Government of India 

eryation of Government bungalows 
and quarters for particular officers or 
stat in New Delhi or 911-12 

‘ E RUPEE NOTES — 
See “ Note(s)”. 

OPEN LINE WORKS— के 
Demand for Excess Grant in tespect of ——. 

1079, 

OPINION(S)— a 
Motion for adjournment re ——~ of the 

for Rail and 
Communications on the D'Souza Report. 
153-54 

ORDER(S)— ८: 
Motion for adjournment re placing of large 
—— of purchases with a few individuals 
150-5: 

रक्त aS Q te in 
respect of certain bridge ‘staff memoria- 
lists of the North Western Railway. 
874-75. 
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ORMISTON, MR. J. F.— 

Oath of office. 1. 

ORTHODOX QUARTER(S)— 

See “ Quarter(s) .” 

OUDH AND ROHILKHAND RATLWAY— 
See“ Railway(s) .” 

OVERSEAS DOMINION(S)— 

See “ Dominion(s) .” 

i 

PACKER(S)— 
Question re permission to Boy M« 

acting as ——in the Sind and Baluch- 
istan Postal Circle to appear for clerical 
examinations. 568-69. 

PANDE, MR. BADRI DUTT— 

Indian Finance (No. 2) Bill— 
Motions to consider and to circulate. 

468, 489, 491, 610, 611, 613, 618, 
646. 

Question (Supplementary) re— 
Accidents to the Dacca Mail in 1939 and 

1940. 353. 

Issue of one Rupee Notes without the 
agency of the Reserve Bank of India. 
278. 

Steps for the Defence of India. 281. 
Training of Indian Pilots and Mechanics 

for the Air Force. 278, 278. 

PANEL OF CHAIRMAN (EN)— 
Nomination of the ——. 211. 

PAPER(S)— 
Certain ——re Agricultural Produce Cess |. 

Act laid on the table. 83-88 
Certain ve Motor Vehicles Rules laid 

on the table. 88, 

PAPER ECONOMY DEPARTMENT— 

Question re establishment of a —— by the 
Government of India. 434-35. 

PARCEL OFFICE(S)— 
Question re City Booking and worked 

by Messrs. Thomas Cook and Son. 
45-46. 

PARCEL SUPERVISOR(S)— 
Question re proceedings of the Selection 

joard held at the Divisonal Office, 
Howrah, East Indian Railway for filling 
vacancies of Luggage and =. 693. 

PARIS— 
Question re ratification of the International 

Sanitary Convention of ——. 141-42. 

PARK(S)— 
Question ve provision of ——in Karol 

Bagh, Delhi, 54. 

PARMA NAND, BHAI— 
Question re— 

Allegations of bribery against the 
Manager of the Medical Stores Depot, 
Lahore, 775. 

Alleged ‘utilization of the services of 
Khalasis by the officers of the Delhi 
Improvement Trust for private work. 
907-08. 

Allotment of Government quarters to 
the staff of the Home and Legislative 
Departments. 700. 

Amalgamation of Government of India 
Presses at Simla and New Delhi. 
‘02-03. 1 

Appoi ¢ of Mr. Pas in the 
Supply Department and his duties. 

Assessment value of houses and shops 
in the Kasauli Cantonment. 63 

Books or syllabus prescribed for promo- 
022 Railways. 

received by the Delhi 

Improvement Trust. 52. 

Cadres of Guards on certain State Rail- 

ways. 604. 

Cases of infringement of building bye- 
laws of the Delhi Improvement Trust. 
907 

Certain i iments to 
- subordinate service posts on Norta 

Western Railway. 882. n 
Circumstances and conditions under 

which certain penalties ‘are to be 
imposed on persons ceasing to be rail- 
way servants. 868-69. 

Classes and groups for the purposes of 
vision tests of certain railway em- 
ployees. 870-71. 

Communal considerations in the promo- 
tion of Guards on the North Western 
Railway. 1014-15. 

Complaints against the Building In- 
spector of the Delhi Improvement 
Trust. 53. 

on 

os 

Connecting of drains with sewers in ~o./ 
Karol Bagh, Delhi. 707. 
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PARMA NAND, BHAI—conid. 
Question re—contd, 

Date of making payment to an efficer 
Government entitled to receive pay- 
ments en behalf of Government. 
871. 

Defective machines in the Lino., Mono. 
and Machine Department of the 
Government of India Press, New Delhi. 
703. 

Desirability of relaxation of allotment of 
quarters rules in the case of low-paid, 
marnied non-migratory stafi. 706. 

Differential treatment meted out to piece 
comipositors in the Government of 
India Prass, New Delhi. 702. 

Disallowance of the privilege of rent free 
quarters to certain Block Mistries 
tecruited as Block Maintainers on 
the North Western Railway. 
$72-73. 

Disqualifying — non-gazetted railway 
servants for promotion on failure to 

course. 603. 
Basement rights infringed by construe 

tion of open storm water drains in 
Karol Bagh, Delhi. 708. 

Enhancement of annual premium of 
Nazul plots in Karol Bagh, Delhi. 
77-08. 

Erection of a-wall on the south of 
: Moradabad Railway Station Yard, 

East Indien Railway. 871. 
- Hxamination fer recrvitment to the 

Indian Army Ordnance Corps. 61. 
Hxpenditure on the appointments of 

non-gazetted railway servants in the 
> Moradabad Division, East Indian 

=< Railway. 602 

‘xtra expenditure incurred by not 
appointing an Assistant Train Ex- 
aminer to officiate as Head Train Ex- 
aminer, Bareilly. 604-05. 

Bruit vending contract at Amritsar 
Railway Station. 606. 

Grade 1 Train Exeminers on the East 
Indian Railway. 859-60. 

Holders of the appointments of Trans- 
portation Inspectors in the Moradabad 
गा Hast Indian Railway. 601- 

Theomplete sewerage in Karol Bagh 

PARMA NAND, BHAI—conid. 
Question re—conid. 

Tadian Officers in the Government of 
India Departments and its attached 

57. 
zation of the posts of Loco. 

Foremen and Inspectors on the North 
Western Railway. 881-82. 

Introduction of senior vefresher course 
for Assistant Station Masters on the 
East Indian Railway. 602-03. 

Issue of instructions re entries in “Caste” 
column of the Census Returns. 772- 
Td. 

Licenses for preparation of Ayurvedic 
medicines from natural fermented. 
ingredients. 772. 

Long interval intervening between 
making of applications for and allot- 
ment of Government quarters. 703- 
04. 

Metalling of roads, ete., in Karol Bagh, 
Delhi, by the Delhi Improvement 
‘Trust. 906-07. 

N bmitted’ by ‘he Divisional 

Superintendent, Moradabad Division, 
for promotion of non-gazetted railway 
servants to the lower gazetted service. 
601, 

Non-naming of certain reads in Karol 
Bagh, Delhi. 54. 

Notices issued for contravention of the 
terms of sinction granted hy the Delhi 
Improvement Trust. 53. 

Option to State Railway employees to 
elect old or revised rent rules. 605. 

Orders in force for promotion of servants 
on the Nerth Western Railway on a 
communat basis. 872. 

Penalties imposed on persons én railway 
services, classes T and il. 870. 

Policy observed by the General Manager, 
Hast Indian Railway, in the matter of 
catering contracts. 605-06, 1105. 

Preference given to non-cligtble Muslims 
for promotion to the lower gazetted 
services on the Hast Indian Railway. 
603-04. 

Principles and standards for promotion 
of Railway Guards, Grade I to Grade 
Wii. 1013-14. 

Procedure for enquiry into charges 
against railway servants. 869-70. 

Promotion to senior subordinates of 
Transportation staff and to senior 
subordinates of Loco. stiff. 882. 

Delhi. 706-07. 

Increase in the rent of Nazul Land in 
Delhi. 52-88 

SE see = पड 
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PARMA NAND, BHAI—contd. 
Question re—contd. 

Prosecutions sanctioned by the Delhi 
Improvement Trust. 52. 

Protection of Government quarters from 
tuberculosis infection. 704-05. 

Providing of electrie lights in Karol 
Bagh, Delhi. 708. 

Provision of lights on certain reads in 
Karol Bagh, Delhi. 54. 

Provision of parks in Karol Bagh, Delhi. 
54, 

Recognition of the Association of Rail- 
way Guards at Lucknow. 871-72. 

Reduction of electricity charges in New 
Delhi. 68. 

Reduction of water charges in New Delhi, 
65. 

Relieving Guards in  certai ions 
of the East Indian Railway. 608 

Repatriation of Mr. L. N. Khanna’s 
* wife and daughter from Sudetenland 
Germany. 775-76. 

Representation for replacing iron, win- 
dows by wooden windows in Raja 
Bazar Square, New Delhi. 700-01: 

Resignation of stat of the Delhi Im- 
provement Trust. 53 

Reversion of permanent men of higher 
grade to lower posts in certain branches 
of the Government of Indi NESS, 
New Delhi. 705. 

Sanctioned strength of the Transporta- 
tion Inspectors in the Moradabad 
Division. Hast Indian Railway. 602. 

Scales of pay and seniority of senior sub- 
_ ordinates in non-gazetted services of 

the old Bast Indian Railwayand the 
old Oudh and Rohilkhand Railway: 
607-08. न 

Seales of pay of certain etted 

~~ Unsa 

PARMA NAND, BHAI—coneld. 
Question re—contd. 

Stoppage of payment for meal interval 
to the industrial workers of the Govern- 
ment of India Press, New Delhi. 
791-02. 

Telegraph offices in the Delhi Proyince 
making deliveries of messages. 606- 

Tenders invited for the printing of the 
Fauji Akhbar. 774-75. 

Tongas. permitted to run from the 
Meerut Cantonment Railway Station. 

Unrecommended employees allowed to 
its for appoiniment as 

factory condition of Naiwala in 
Karol Bagh, Delhi. 61 

PARSI MARRIAGE AND DIVORCE 
(AMENDMENT) BILL— = 
See “ Bill(s)” a 

PARTIAL EXODUS— 
See * Exodus.” 

PASS(ES)— 

for Van sorters on the North West- 
ern Railway. 8732 

Railway allowed to Messrs. ‘Phonias 
Cook and Son_and. their stadt. 

Representation from the state: gi 
1. railway inistrations for allowing 

-second ¢lass———to Inspectors and 
i: ta Tn: p LOrs. 36 

tailyay sevrants in the Moradabad 
Diyision of the East: Indian Raihway 
604. 

Seniority list of the Binding Branch of 
the Goyernment of India Press, New 

_ Delhi. 704. 
Shifting of the dumping ground for 

dead animals from: Karol Bagh, Delhi. 
907. 7 

Shifting of the tuberculosis clinic from 

Special pilgrim —— required by: Indian 
pilgrims for Iran and Inaq. 823 

PASSENGER(S)— — ; 
Question re— 

Inconveniences suffered by third class 
on the Jacobabad-Kashmore 

Railway in Sind. 5-6 
Intervals for washing of the Carri: 

ages running on Branch lines of the 
North Western Railway. 9-10. 

Karo! Bagh, = 
Steps taken by the Delhi Improvement | PASSMORE, MR.— 

ust for and shrubbe re appoi £ of ——in the 

in Karol Bagh, Delhi. 906. Supply Department and his duties. 705. 
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८ : 
es PATIENT(S)— PENSION(S)— 

Question re complaints about the freat- ionve —— or gratuiti ted to’ 
* ment of in the Irwin Hospital, New Government employees at the Kamaran 

कि Delhi, 435-36, Quarantine Station. 283-84, 1104-05. 
> ~ RaUGITY— | P oe 

i) . Question rs— eeON) 
wee of Muslims inthe Staff of the| Questionre— eee 

Imperial Veterinary Research Insti- eee 7 33 Guatters ah - +00छ 

ay ये मम तत4ाह North. a Sikhs taken as ——in the Government of 

Spe rae ea Wien sasha ate ae the Govern. al : 08 = 
Pes | ment of India Offiges. 38-41. 

A)viestion re— PERCENTAGEH(S)— 
. Different scales of for Officers of the Question re— z 

« Preventive Ser at Chittagong and Muslim representation in ether classes 
= Calcutta. 7: of service not to be affected by higher 

Enecrements of of staff working as of Muslims in the posts of dress 
temporary guards in the Howrah aa 5 

no wf the Hast In reserved for Muslims in labour and 
“1035-26. inferior services on State railways 
Prior sanction by the 956.57. 

- a; . revisions of scales of affecting a an a ON 
whole class or grade of employees on | PERMISSION— 

i certain State Railweys: 590. j Motion fer adjournment re refusal of —— 
Reduction of the gang staif on Jacoba- to Mr. Bhulabhai D 

<> _» bad-Kashmore section, North Western Asaf Ali to visit 
(८ Railway, to lower scales ofl —. 854 -55. : ४ 

| Rules in respect of and allowances, | PERSONNEL— om 
~ Provident Hund, eic., on the Oudh| Question re of the Roger Conimittes 

and Rohilkhand Railway before and} from Qverseas Dominions and States 
after amalgamation. 591. and its missi 429-34. 

PAYMENT— a 

Motion for adjourment re — financial ERSHAWS लक 
om with His Majesty's Goy- Question re broadcast of Sikh religion and 
ernment 7e for the purchase of history by the Lahore. and Delhi, 
materials from India. 152-53. ‘Broadcasting Stations. 861. 

Question re— PRTITION(S)— 
. , Date of making te an officer of Xi A 

. we Government entitled to receive sett 8 oe ROBE Ns ee i 

eo 22270 CSG Saeed a the} ‘Question e wet of गा ae I 
रे | etc., of non-gazetted railway servants 

- Sara. Byabiavatocthe Rail. by Divisional Superintendent, Morada- 
Stoppage of bad Division of the Hast Indian Railway. 

‘sai industrial workers of the Government! ~~ f ; 
Me = of India Press, New Delhi. 701-02. | PETROLEUM (AMENDMENT) BILL— 

PAYMENT OF WAGES ACT— ...... See “ Bill(s) .” 
Re See Act(s).? 

PEN: TES PIECE COMPOSITOR(S)— 

on persons in. railway 
services, classes I and Il. 870. 

See 7 Compositor(s) .” 

PILGRIM(S)}— 

Question re— 
Appointment of committees. of —— and 

Amir-ul-Haj by Port Haj Committees 
ships. 140. 
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PILGRIM(S)—conid. POLITICAL DEPARTMENT— ae 

Question re—contd, Question re— 

Fees collected from Haj —“— for meeting Conferences, committees or sub-com- 
expenses in connection with Port Haj mittces held at Simla last sunimer es 
Committees. 691-92. under the control of the 679- - 

‘ : E 80. : 
Spent acne Als by: Indian ‘Officers and minist staff of the —— fics 

6, 9५% 320 who moved up to Simla last summer 
PILGRIM OFFICER— and expenditure incurred in the i 4 

Resolution re Appointment of a Permanent Moyesii678-79: 
Muslim in the Secretariat of the | PORT(S)— 
Government of India. 183-96, Question re shipping fares from Indian ——~ 

See also under * Officer(s) .” to Jeddah and low speed of certain 
PILGRIM PASS(ES)— Pilgrim Ships, 142-44, 

Question re special required by Indian PORT HAJ COMMITTEE(S)— 
pilgrims for Iran and 1080. 8.° Question re— 

PILGRIM SHIP(S)— intment of i of pilgri 
Question re— and Amir-ud-Haj by pilgrim ships. 140. 

‘Appointment of committees of pilgrims Fees collected from Haj pilgrims for 

and Avir-ul-Haj by Port Haj Com 20098 000४8 मा connection, with : 
mittees on ——. 140. के ४54 1 

Appointment of Muslim staff on Indian sate ley tee = oe 
55003 ४ 2 5 0 he —— for attending 

shes |; di meetings. 144. 
Shipping fares from Indian ports to 

Jeddah and low speed of certain ——. oh rama end 4 oes thereon by * 
142-44, 2 

PILGRIMAGE ne due to setting up of the —— = 

Question re shipping arrangements for the Suggestions at the = . 699-93. 

next Haj 1 PORT TRUST(S)— ५ 
PILOT(S)— Question re— 

Question re training of Indian —— and Inadequate Indian represeritation in 

Mechanics for the Air Force. 273-76. the Calcutta 229. 
PLAN(S)— fi i 1 Pies repre: i in 

he ——. 

Question re building —— received by the Muslim officers employed by the Caleutte: 
Delhi Improvement Trust. 52. ; हे ae pace we 
हा on-employment. 0} jan brokers by >ज कफ 

PLOT(S)— a : the Calcutta for purchasing 
Question re lay-out of the Improvement telegraphic’ transfers of the local 

Trust in certain areas in Delhi. 35. Exchange Banks to the United ‘King- 
RICE dom. — 229-30 POLICE OFFICER(S)— 

Question re grant of arms licences to special ‘Non -employmierit) ee Indians proliers for 
in Delhi. 67 short deposits businesses of the Cal- “*, 

a हि outta 230. 
POLICE STATION— Scholarships for special training given 292 

Question re information given to the Karol by the Government ‘of India’ or the 
Bagh Delhi, about the presence of Calcutta - 382-83. : 
gang of criminals called Bauriyas. 981. POST(S)— : 

POLICY(IhS)— 5 
Question 1 observed: by the General Certain restrictions on appointment to ~ =~ 

, Manager, East, Indian Railway, in. the Subordinate service —— on North 22५6 
matter of catering contracts, 1105. Western Railway. 882. ५ हा 

व 
. or, 

«Se 
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POST,S)—contd. 

Question re—conid. 

_ Delegation of power to make 
appointments in non-gazetted 
on certain State Railways. 12. 

Tndianisation of the of Loco, Fore- 
men and Inspectors on the North 
Western Railway. 881-82. 

—Non-Sindhi Muslims in clerical in 
the Office of the Divisional Superin- 
tendent, North Western Railway, 
Karachi, 851-52. 

Numbers and character of non-gazetted 

first 

——on certain State Railways. 12. 
877. 

Procedure for making appointments and 
p iti in non. —_— 

non-selection grades after the initial 
appointment on certain State Rail- 

ays, 14. 

Pp: ions to the 
in the office of the Director-General of 
Posts and Teegraphs. 50-51. 

Reservation of the of enquiry clerks, 
ete., for guards with defective vision 

४. dents? 

on the North Western Railway. 
863-64. 

Selection er selection grades on 
State Railways. 2 

Selection —— or selection grades 
fied by the General Managers on cer- 
tain State Railways. 13. 

POST OFFICE(S}— 
Question re “ Letter Post Delivery. 

in the Delhi Provinee, 15. 
from 

>, POSTAL CIRCLES) — 
Question re— 
Appointment of cangidates in the posts 

and Telegraphs subordinate service 
in the Sind and Baluchistan with- 
out the production of valid domicil 
certifivates. 359-60. 

Appointment of unqualified persons in 
the Sind and Baluchistan ——. 569 

Permission to Boy Messengers acting as 
Packers in the Sind and Baluchistan 

to appear for clerical examina. 
ns. 5 

POSTAL CLERK— 
See’ Clerks)". 

POSTAL MATL(S}— 
See“ Mail(s) ”. 

POSTAL OFFICTAL(S)— 

Question re collective assessment of water 
rates on and ‘Telegraph officials 
occupying Government quarters in 
Simla, 598-99. 

POSTS AND TELEGRAPHS— 

Question re appointment of candidates in 
the subordinate service in the Sind 
and Baluchistan Circle without the 
production of valid domicile certificates, 
359-00. 

POSTS AND TELEGRAPHS, DIRECTOR 
GENERAL OF— 

Jucstion १४ promotions to the superin- 
tendents’ posts in the office of the 
60-51. 

POULTRY RESEARCH SECTION— 

Question #९ Muslims in the of the 
imperial Veterinary Research Institute. 
696, 1108. 

POWER, DELEGATION OF— 

Question re to make first appointments 
in non-gazetted posts on certain State 
Railways. 12. 

PRAYER TIME— 

Question re playing of music through loud 
speakers during —— at Delhi. 287. 

PREMIUM(S)— 

Question re enhancement. of annual 
of Nazut plots in Karol Bagh 

Delhi. 707-08. 

PRESIDENT(S)— 

Question १९ alleyed mde behaviour of the 
Quetta Railway Station officials at the 
welcome to the ——e’ect of the Baluchis- 
tan Muslim League Session. 583-84. 

PRESIDENT, MR. (THE HONOURABLE 
SIR ABDUR RAHIM)— 
Remarks by— 

Tt is the etiquette to give way when 
personal explanations are sought to 
be given, 368. 

PRESS{ES)— 

‘Question re— 
Amalgamation of Government of India 
——at Simla and New Delhi. 702- 
03. 

Defective machines in the Lino. Mono, 
and Machine Department of the Goy- 
ernment of India—,New Delhi. 703. 

=e 
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FT RESS(ES)\—contd. 

Question re—contd. 

Differential treatment meted out to piece 
conipositors. im. the Governnient of | 
India ——, New Delhi- 702. 

Reversion of permanent men of higher } 
grade to lower posts in certain branch 
es of the Government of Indyi—— 
New Delhi. 705. 

feniority list of the Binding Branch of | 
the Government of India ——-New 

Delhi. प्रा, 
Stoppdge of payment for meal interval 
tothe industrial workers of the (५0 
eminient of India, New Dethi. 
701-0 

PREVENTIVE SERVICE— 
आर १1० ७४१०३ 8 

Question re different ‘scales of pay 1 
Oficers: of ‘the-++at Chittagong and 

\Caloutta 7741-78: 

PRINTING— 
Question re tenders’ invited for the = | 

PRIVATE SECRETARY TO HIS EXCEL, 
LENCS THR VICHROY— ; 

| 
)PROCEDERE— 

Question re 
for enquiry mto chatyes dgeinst 

whilway servants, 86-70. 
— of reportimy the work sfter the 
oe of the probationary period. 

PROGRAMMESS)— 

Question ve Sich veligiott 
broadéasting stations. 

/PROHIBITION— 
Motion for adjoumnien$ re —~ of vist 

front entering the, Khybes Pass: 

ay 

‘Question r — 
chs 8710 syllabas: pres 

Ss 

1 of == for coe 4 alte. 
पलक Thies ~ Perineutit “Rasiway 

31-32. 
Connmural consideritions’ in the —— 

of guards from grate TE to grate TE 
on the “North Western Aailway- 

Question + recruitment of! 
servants in the Office 

: Secretary and the 
PRIVATE WORK— 

Question ve alleged utilisation of the service |! 
(uot Kialasiy by the officers of the Delhi 
~/Iniprovenient Trust for-——- 907-08. 

PRIVILWGE(S\— 
Question re— 4 

Disallowance of the ——of 
free quarters-to certain Bloc! 
fecraited #s-Block Mai 
Nort! We 

PRIVILEGE TICKET ORDER(S)— 

Question re— 
Discrimination in the matter’ df passes 

—— fetween an adopted. and 

travel on —— by m 
i trains. 1020-21. ~~ 

PROBATIONARY PERLO 
Questionre— 

Procedi 
expity of” on State Railways. 

Procedire of reporting the work after 
the stpiny of the 877. 

Disqualttying,.. vicn-guzetted railway 
servants for ——.on failure to pass: 
the senisr refvesher . avarse,, GO3- 

non-Muslims front 
rely tn minde os ther 

Baclusion of 
as: Jounieymen fut 
North: 

routine clerks in grade Il ‘by the 
Chief Accomts Oifver cf tite Nortle 

1.4 Western Railway. »-860-61 
Names submitted by thes Bivisionall 

Supermtenden?, Mormiabads’ ~ Diyi- 
sion, “for =+~of" “non 
wey sérvants® : 
service: BOF. 

Orders: in ‘forte Tor of ‘servants on! 
on FF 

sway. 603-04. 
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PROMOTION (S)—eonid. 
Question re—contd. 

ie Principles. and standards for —— of 
5 Railway Guards Grade IL te Grade 

am ~ Til. 1013-14: 
Procedure for making appointments 

and ——in- non-selection posts or 

* non-séléction grades after the initial 
Appointment on certain State Rail- 
ways. 14. 

है —— of a record lifter as a clerk in the 
Chief Accounts Office on the North 
Western Railway. 860. 

of clerks in the’ Meadanarters 
Office of the North Western Railway. 
46-49, 

—offiremen on the Great Indian 
Peninsula Railway. 58.59. 

—— of guards grade 11 to guards grade 
Til on the North Western Railway. 

ble 863. 
~——of shunting staff on the North 

4-68. 
if ६ 5? as °Traffic 

spectors on the North Western 
Sele 566. 

~—— of Traffie pupils working on the 
= North Western Railway 88 ‘Traffic 
= Inspecte 85: 

~=— to senior subordinates of ‘Trans- 
. portation stafi and to senior subor- 

Posts and 'Telegraphs. 50-51 
Provision of a channel for —— of! 

rkers to Subordinate Service Posts 
the North Western «Railway. 

Subjecting persons selected by the 
Divisional ae Board at Karachi 
for training: as guards, 
grade IT, on the Nort estern: Rail- 

i way to further. 228-29. 

1 PROPAGANDA— 

‘Question 7e— 
~"“Pixpenditure by the Indian Coffee Uess 

on—— activities . in 
India, 436-27 

Bxpendiinre by the Indian Coffee [0९55 
Committee on salarics and —— 
activities of the London Market 
pansion Board. 424 

xpenditure thereon by the 
Haj Committees. 284-85. 

PROSECUTION— 1 

Question re— 

of Pandit Jawahar Lal Nehru. 
973-74. 

sanctioned by the Delhi Improye- 
ment ‘Trust. 52. 

PROSPECT(S)\— 

Question re loss of of guards in grade 
T and If by the abolition of grade IV 
on the North Western Railway. 862- 
63. 

PROVIDENT FUNDS— 
Question re— 

Admission of the inferior and labour 
service employees on State Railways 
to the privilege of contributing to- 
wards 50-57. qi 

Contribution by officers of the Army 
and Air Forces Headquarters towards 
the Defence Savings and Defence 
Savings Certificates. 496. 

Beles in respect of pay and allowances 
——,ete., on the Oudh and Rohil- 
khand Railway before and after 
amalgamation, 591, 

PROVINCH(S)— 

Question ze quotas of candidates for 
emergency ‘commissions and 88. pri- 
yates for the army fixed for different 
——. 780-81. 

f 
PROVINCIAL LEGISLATURES— 

See “ Legislature(s)”. 

PUBLIC ACCOUNTS COMMITTEN— 

Motion to consider the Report of the 
1062-75. 

Presentation of the Report of the ——. 
609-10. 

PUBLIC. SERVICH(S)-- 
Question re advisabiliiy of withdrawing 

the Government Pesolution on com- 

——. 205-06. 

PUBLIC WORKS DI PARTMENT— 
Question re— 

Won-transfer of certain officers of the 
Central ——. 910. 

‘Use of Government furniture by certain 
chowkidars ergaged by the Central 

munal reservation of appointments in” 
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Fy 
PUBLICATION(S)— QUARTER(S)—contd. Bi 

Motion for Adjournnient re bering by Question re—contd. the Govemment of Bengal ——o Allotment of Government——ta the © % hews of huszer strikes in jail, ete. staff of the Home and Legislative 3 हि 1122-13. Departments. 700. | Question re— Allotment of peons” -—— in. New Delhi. of Indian Ratways (Amend 137-38, F ment) Bill (No- 28 of 1940) in cemtain Allotment of to sextain clases of डर State Railway Gazettes, 12-13. non-gazettel railway servants on of the rules and regulations govern- State Railways. 594, ; ing the non-gazetted railway servants Building of —-— separately for ite _- 
on State Railways. 11-12. 2: headquarters staff by the Railway Rules governing the of matters ix Board in New Delhi. 687-88. 
Railway Gazettes: 877. Collective asgessinent of water rates om है PUNISHMENT— क् Postal and: Telegraph officials occupy- 

Questiom 7@ exphnation of railway ing Goyemment —— in Simla, 598. employees: in case of enlemcessent of Be in’ the percentagé of allot—- already inflicted... 10. ment of——in New Delhi. 683. ON Delay in she annual rep: is of certain PUNJAB— : | “D” type erthodex —— in Newe Question + recruitment. of relations of Delhi. 665-66. ate * श्र employees in the Income-tax Depart- | Desirability of redaction in mées of rent: | ment, Punjab, Nortl-West Fvontier | Ge Gotan Ne oo f and Delhi Provinees. 69-60- 683. 
PUNJABL DETENU(S)\— Disallowance of the privikeve of tent zy Seo “ Det 2 free —— to ceftain Block Mistries: et be CHASE 22057 recruifed as Block Maintainers eee PURCHASE(S}— the North Wesiers Railway. 872- = Motion for adjournment कह = 5276: Bee eee हें i Binancial arrangements ‘witle His! Hedgosphmnted ¢ the dawns facing the Majesty’s:Goverament re payment for Grthodox on the Irwin Road ~ ik fronr India. in New Delhi 666.67. 

52-53. inalequate number sf ‘B* and *' 07 Placing of large orters_ of —— tmorthedox ix New  Delhi- a few individdals. 150-52. 682. 2 Question re contsacters for the War -—— . Ecakage a8 the rowfs of orthodox —— 287. im. Nese Delhi during last vainy seasor- ‘ 
682-13. Nee क 

छः Long interval ititervening Between आओ बज 
Makitiy of applications for and ullot- QU. NE ment of Government —— , 703-04, eee i Protectior of Govermnent <= trom é ature fed! tubercalosis infection. 794-05, Goverment opin ae oe] Pein of sme ta Blade STR 108 358:60 ay Maintainers on the North Western: 4 hap Station. “84, 1104- R वक्त: : 1108.04. ee —— 

S ee H ommittee, rada bas vision, oe station af Kamaran. 387. Bast Trdian Railway. 593. 
QUARTER(S)— Railway —— at Moradabad and staff i Question re— a occupying theme 594. 3 Additions and alterations carried out Reservation of Government bangalows ir perfimetory qhariner in certain eed —— for tictilar officers or’ “D” type orthodox ———in New |) staff in Rew De Delt or Old Delhi. Delhic. 663... 5.x » 911-12. : Allotment. of  duftries’* —~in Pd ~ Supply of unfiltered water in orthodox Dehi. 136-37, mak ——in New Delhi. 689, 

am 
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> Irwin Road, New Delhi. 

= ral holidays on the 

. 
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{QUARTER(S)—coneld, RAFIUDDIN AHMED SIDDIQUE, 
SHAIKH—conid. Question r¢—coneld. 

Vacant piece of land on the north side 
behind the orthodox———on the 

688, 
Waiting list of persons not provided 

with Government —— in New Delhi- 
683-84, 

QUARTERLY STATEMENT— 
Question re  eertaini —— forwarded by 

the Divisional Superintendent, Morada- 
bad Division of the Hast Indian Rail- 
way. 16-17, 878, 

QUETTA— 
Question re alleged ride behaviour of the 

tailway Station officials at the 
welcome to the President-eleot of the 
Raluchistan Muslim League Session. 
593-84. 

QUOTA(S)— 

Question ré——of candidates for emer- 
geney isi and as pi for 
the army fixed for different) provinces. 
780-81. 

R 

RADIO— 
-Question re authors of dramas broadcast- 

ed by the Alt-India ——~, 367, 

RAMUDDIN AHMAD — SIDDIQUE, 
SHAISH— 

Question re— 

Abolitien of train vending on the Assam 
Bengal Railway. 849-50. 

Declaration of Maslint holidays as gene- 
Assam Bengal 

os 

Railways, 860-51. . 
Denial of facilities for bettering their 

prospects to Muslint graduaté em- 
ployees on the East Indien Railway. 
1024-25, 

Desirability of uniformity as to the Indian 
eatering system on all Indian Rail- 

Question re—conid. 

Improvement in the Indian catering sys- 
tem of the Assam Bengal Railway- 
586, 1104-05, 

Increments of pay of staff working as 
temporary gtards in the Howrah 
Division of the East Indian Railway- 
1025-26, 

Indian catering made & source of income 
6m the Assam Bengal Railway. 586. 

Indian Railways where train vending is 
Hob maintained. 850. 

Muslim gmduates in establishmen’ 
offices and supervisory posts on the 
Last Indian and Eastern Bengal Rail- 
ways, 1024, 1025. 

Quota of Muslim esndidates at the flying 
training schools, 1016, 1101-02. 

Rent received from Indian stalls by the 
Assam Bengal Railway. 586. 

Selection of candidates for the ‘Technical 
school connected with the Incian Aur 
Force. 1047. >> 

Stat? working as temporary guards in 
the Howrah Division of the Hast 
Indian Railway. 1026, 

RAIDS) 
Question #ह scheme for preventing —— 

into Sind from Baluchistan and Kalat- 
230-31, 

RAILWAY(S}— 

Assam Bengal— 

Question re— 
Abolition of train vending on the ——=- 

849-50, 
Declaration of Muslim holidays as 

general holidays.on the --—- 850+ 
61. 

Improvement in the Indian catering 
system of the 586, 1104-05. 

Indian catering made a source of in- 
586; 

Rent received from Indian stalls by 
586, 

ways. 584-85. 
Different scates of pay for Officers of the come on the ——. 

Preventive Service at Chittagong 
and Calentta, 77172. the 

Government scholarshi training ed 
+ in flying. 1016-27. हे 

Graduate snbordinate employees on 
fhe East Indian and Eastern Bengal 
Railways. 1023-24. 

2 ig . 
Question re recruitment of Indian Chris- 

tians to the Subordinate and Superior 
Services of the State and ——. 561- 
63. 
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RAILWAY(S)—contd. RAILWAY (8)—conad. 

East Indian— ‘4 East Indian—contd, = 
Motion for Adjournment re closing of Question re—contds >ू 

the Chandpur-Siau-Bijnor Section of 
the Gajraula . Muazzampur Narain 
Branch of the ——, 917, 982-83, 
996-1011, 

Question. 7 
Certain quarterly Statement ferwarded 

by the Divisional Superintendent. 
Moradabad Division of the —— 
16-17, 878. 

Certain record of non-gazetted rail- 
way servants in the Morabdabad 

5 Division. of the » 14-15, 

gratuity to 1 azebte: 
Lucknow Division of the 

Stat in 
10> 

a 
Cooly contracts in Moradabad, Luck- 

now and Allahabad Divisions, 
881. 

“Denial of facilities for bettering their 
prospects to Muslim graduate em- 
ployess on the + 1024-25. 

Detention of vehicles at stations in the 
Moradabad Division, + 894. 

Disadvantages of the staff of conipany- 
Brits) section of the —— trained 
at the Railway School of Transport- 
ation, Chandausi. 17, 

Erection of a wall on the scuth of 
Moradabad) Railway Station Yard, 
871. 

Expenditure on the appoi of 
non-gazetted railway servants in 
the Moradabad Division, _——. 
609 3 

Grade I Train Examiners on the ——. 
859-60. 

ordi alt ployees on 
the and Hastern Bengal Rail- 

= “ways. 1028-24. is 
Grant of leave to the ——— employees 

serving in the yolunteer forces 
when required to join the’ army. 

G 

‘Holders of the appointments of ‘'rans- 
portation Inspectors.in the Morad- 
abad Division, » 

Increments of pay of staff Hi = 
as temporary guards in the Ho 

Division of the 1025-26. 

Introd of-senior refresher course 
for. Assistant Station Masters on 
the —-—. 602-03. 

ular instructions for grant of| 

ey. 

Muslim graduates in eatablishient 
offices and spupervisory jiosts on 
the and Eastern Bengal Rail- 
ways, 1024-25, 

Mutual guarantee fund of the Old 
— Com 

Nonganetted Tal tos servants charg- _ 
ed with offences in the Moradabad. - 
Division, . 878 

Non-submission of names of Muslim 
candidates for selection to lower 
gazetted service from Howrah Divi- 

——, in the matter of catering 
605-06, 1105. 

er, 
contracts, 

Preference given to non-eligible Mus- 
lims fer promotion to the lower 
gazetted services on the ——, 008, 

Proceedings of the Selection Board 
held at the Divisional Office, How- 
tah, +— for filling vacancies of 
Luggage and Parcel Supervisors, 
598. 

Quarters Committee, Moradabad Di- 
yision, ——.. 593, 

orary clerks in 
the Ones of the Thiet Operating 

Superintendent, ——. 597 
Relieving Guards in certain Divisions 

of the ——. 608. 
Sanctioned strength of the Trans- 

portation. Inspectors:in the Morad- 
7 «80: Di : 602, 
Beales of pay and seniority of senior 

subordinates in non-gazetted ser- 
vices of the old —— and the old 
Oudh and Rohilkhand | Railway. 
607-08. 

Scales of pay of certains non-yazetted 
railway servants in the Moradabad 
Division of the ——, 604 

Selection board or committees assem- 
bled in Moradabad Division.on the 
——, 880-81. 

Selection for appointment to seleetion 
posts in the Departments oF the 
—— and Hastern Bengal Railways. 
1021. 

Seniority of certain subordinate stoff 
on the ——. 16,1 : 

Seniority of. travelling ticket.inspec: 
fors on the =<) 18.) tis 
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« RATLWAY(S8)—con'd. 773 2817:908४(8,--2006: हे 

ng East Tndiati—coneld. a ही Jodhpur— 7 

wee Cuestion re—c meld, 9 ५ Question re * Hours of Employment 

ei Staff working बह temporary guards int Regtilations * incorporated in the 

a oe Ha Division of the ~~ Indian igi pee Act, 

हे 1980: not thade ‘applicable ४० 

‘Transfers of non-gazetted railway 860५ British” ‘portion of ace 866-67 

हा Dron of xy Water 
ee Niacin Western Railway. - 500) | कक ‘Motion for Adjourmment re alleged em~ 

aa Wantt of shunting facilities at Bukhti- pore in the Multan ‘Division of 

arpur Jimetion of fae = 349. हल हि ag 

WHEE eats |~ Ri pm az De 
= vants by the Divisional Superin ao 5002 8223 

मा atlabad: Diviaion/of the Advisability of holding eompetitive 

= : examinations for recruitment to 

re 20. the aihordiiate eervier on the ——- 

ener 1085: (alii ०2591 seer | Gi ain Examiners on the 

° > Fastern Bengal" हक ; 1६858 069-53 

i (० ote vem aa) कि A cepa Sargeons on ike ——., 19 

“i sg indanée on etiibloyees’ faimilies by 

” “the East Indian genie 24, | | 7४0 2.5 008८8. employed Medical 

> Department of the = ae 

ks Certain ea on appointments 

Selection for appointment to selec oe ae alle 

ton gene fe Deeg | Oe a —— 28. Fe 
Great Indiari Peninsula tea é हू 

Disabili a inal considerations in the pro- 

oy pe का tl ee motion. of guards from grade JL to 

oa ngine ie Works at oe {It on the ——. 857 

2 Non-appficability of the fundamental pata net हम i ie pace 

ae Jeave rules 66 inferior staff of the 1014-15. 

+ © Goodd Depot at Wadi Bunder on Communal reservation bo 

58. pointment and confirmation of new 
recraits on the 7-8. 

Contract for book stalls given to 

255 Mesers. babe at pany by 

iE General er, ——. 597 

874. 
Disallowance of the privik P rent 

free quarters 60, cerfiin Mis- 
ee as Block Maintainers 

ae or fhe ——. hi 

weniences stiffered by Discharge of certain Works Mistries 

a on the’ =— fn the Rawalpindi Division of the 

=: = +—on communal grounds, 689 90. 

जज 

e
m
i
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RATLWAY(S)—contd. 
North Western—contd. 

Question re—contd, 
Discharge of staff controlled by the 

General Manager by the Divisional 
Superintondent of the -- 11, 
19, 857, 

Discrimination in the matter of scale 
of furniture and utensil in European 
and Indian Guards Running Rooms 
on the ——, 232-33, 

Educational assistance to the children 
of employees on the ——, i 

Engineering Subordinates working as 
Assistant Engineers on the ——, 44. 

Excess payments by fe employees of 
the —— to the Railway Medical 
Staff. 8-0.” 

Exclusion of non-Muslims from promo- 
tions as Journeymen lately made 
on the . 587, 

Exemption of the European and 
Anglo-Indian guards on Lahore 
Division of —— from working 
certain shunting and yan trains. 
364, 

Extension of Messrs, Wheeler and 
Company’s contract for book stalls 
on the North Western Railway. 
599-600. 

Filling up of certain vacancies of 
clerks recently occurring in the 
Karachi Divisional Office of the 
——. 587-88. 

Guards on the ——, 33.34, 
Holding in abeyance orders in respect 

of certain bridge staff memorialists 
ofthe ——. 874-75. 

Increment in the percentage of pro- 
motions of routine clerks in grade 
II by the Chief Accounts Officer of 
the ——,—860-61. 

Indianisation of the pusts of Loco. 
Foremen and Inspectors on the —. 
881-82. 

Tnstanees in which mandatory pro- 
visions of rules regulating discipli 

RAILWAY(8)—contd. 

North Western—contd, 
Question re—sontd. 

Invoice typists on the——, 28. 
T:regularities in the running of special 

trains onthe ——. 44-45, 
Loss of prospects of guards in grade I 

and II by the abolition of grade 1V 
on the ——, 862-63. 

Lower rates of consolidated travelling 
allowance for van sorters of the 

» 875-76. 
Muslim Traffic Inspectors on the ——. 

82, 
Muslims in certain categories of ap- 

pointtientss officiating against per- 
manent vacancies on the 
581-82. 

Muslims selected for direct) recruit- 
ment to certain categories. of ,ap- 
pointments on the 580-81. 

Non-recognition of Indian Hill Station 
Schools, for purposes of educational 
grants by the ——. 233. 

Non-Sindhi Muslims in clerical posts 
in the office of the Divisional Suy er- 
intendent, ——, . Karachi: 851- 

War 08314... 2 ६ 
——ban on hats 7 

ployees, 592-93. मर 
Notice ofa suit on behalf of Mir Maq- 

bool Mahmood of Amritsar against 
the ——. 879. 

Orders in force for promotion of ser- 
vants on the —— on a-communal 
basis. 872. 

, certain em- 

Passes for van sorters on the Se 
873. SA 

Paucity of Sindhis in the 
ordinate service. —223-225. 

Paucity of Sindhis in the subordinate 
services on the ——, 365-66. 

Percentage of leaye reserve.for the 
Trafic Technical Inferior staff on 
the ——. 876. 

Policy of making promotions from 
ts loys of the same 

sub- 

and rights of appeal of non-gazetted 
employees on the were not 
observed. 867-68. ..... 

Instructions for excess reservation for 
Muslims in the vacancies of works 
mistries by the General Manager, 
——. 363-64. — 

Intervals for washing of the passenger 
carriages running on Branch lines 
of the —, 9-10, 

branch) on the 878. 
Promotion of a record lifter as a cleric 

in the Chief Accounts Office on the 
PRET) : 00. 

Promotion of clerks in the Headquar- 
ters Office of the ——. 46-49, “i 

Promotion of guards grade II to 
guards grade II on the ——. 863. 

Promotion of shunting stall on the 
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North Western—conid. 

» > to block on grade I on the 
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Question re—conid. 

Promotion of Traffic “Pupils” as 
Traftic Inspectors. on the 

56-68. - 
Promotion of traffie Pupils work- 

ing on the’ ——~as Traffic Inspec- 
tors, — 855-56. 

Provision of a channel for promotion 
of Markers to Subordinate Service 
Posts on the 579. 

Provision of rent free quarters to 
Block Maintainers on the 
1103-04. 

Publication of a classified list of a 
certain class of subordinate staff 
of all branches of Railway service 

_. onthe ——. 588-89. 
Qualified Muslim Inspectors of Works 
not allowed to officiate as Assistant 
Engineers on the . 44, 

Re-classifieation of Works Mistries 
as “ Labourers ” on the ——, 564- 
66. 

Reeruitment of sub-inspectors of works 
on the » 54-55. 

Reduction of the Gang Staff on Jacob- 
abad-Kashmore Section, 4 to 
Lower Scales of pay. 854-55. 

Reservation of the posts of enquiry 
clerks, etc., for guards with defective 
vision on the 863-64. 

5 Retrenchment in the higher grade ap- 
pointments of Yard Foremen and 
Yard Supervisors on the ——, 857- 
59. 

Steps for relieving the hardships due 

580. 
Subjecting persons selected by the 

Divisional Selection Board at Kara- 
chi for training gand promotion 

RAILWAY (S)—contd. 

North Western—coneld, 

Question re—coneld, 

Vagaries in the exercise of power of 
altowing alterations of birth dates 
by employees on the 231- 
32 

Withholding of applications of Muslim 
clerks of the Railway Clearing Ac- 
counts for posts of Guards on the 

600. 
Oudh and Rohilkhand— 

Question re— 

Rules in respect of pay and allowances, 
Provident Fund, ete., on the he- 
fore and after amalgamation. 591. 

Seales of pay and seniority of senior 
subordinates in non-gazetted ser- 
vices of the old East Indian Railway 
and the old - 607-08. 

Question re— 

Diversion of carriage of postal mails be- 
tween Sylhet and Shillong from 
Road to 353-54, 

Instructions for charging rent for use 
of —— refreshment rooms and stalls. 
361-63. 

Report of the Railway Enquiry Com- 
mittee on corruption in 592. 

State— i 
Question re— 

Admission of the inferior and labour 
service employees on —— to the 
privilege of contributing towards 
provident fund. 856-57. 

Allotment of quarters to certain classes 
of non-gazetted railway servants on 

594. =e UES 

Books and syllabus prescribed for pro 
motion courses on - 868. 

Cadres of Guards on certain ——, 
604. 

as guards, grade II, on the to 
further tests. 228-29. z 

‘frains run through Delhi-Shahdara on 
the 880. Sd 

Transfers of non-gazetted railway 
servants in the Moradabad Division 
of the Hast Indian Railway and the 
Delhi Division of the » 590. 

Unrecommended employees allowed 
to appear as recruits for appoint- 
ment as Guards on the « 1015- 
IG; sees 

Vacancies of grade III firemen on the 

Caleulat of period of sick leave on 
the ——. 17-18, 878-79. 

Delegation of power to make ‘first ap- 
pointments in non-gazetted posts on. 
certain 12: 

iscrimination in the matter of passes 
and privilege ticket orders between 
an adopted and step-son on . 
355-56. 

Documents for verification of leave 
accounts maintained on ——, 591, 
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RATLWAYS—contd. | RATLWAYS—coneld. 
State—conid. State—coneld. 

Q-estion re—contd. | Question re—conelil. 

Duties of Assistant Officers and Trans- Subsidiry rulestmade by the General 
portation Inspectors on ——. 28- Managers *' of? certaim > ———- and 
31. relaxations or modifications in (31011: 

Grades for which direct recruitment is 
considered desirable on certain Working: of the Payment of Wages 
12. Act, 1936, on. the 700. - 

Income-tax chargéd on gratuities paid | RATLWAY ADMINISTRATION(S)— 
to the non-gazebted employees. Question re— x : 

206-07 Catering as a source of income to -—— - 
‘Non-inclusion of review on the 360-61. 

of the —— Regulations re di: Rep ion from the state-managed 
of non-gazetted stafi in the Rail- ta 

“way Administration Report. 876. Tnspectors - Inspectors. 
Wumbers and character of non-gazett- 

ed posts on certain. —— . 12, 
877. 

‘Option to —— employees to elect old 
or revised rent rules. 605. 

Percentage reserved for Muslims in 
Gabour and inferior services on 

356-57. 
Prior sanction by the Railway Board 

to revisions of scales of pays affect- 
ing a whole class or grade of em- 
ployees on certain 590. 

for on the 
expiry of probationary period o 

3 
Procedure for making appointments 

and promotions in non-selection 
posts or non-selection grades after 
the initial appointment on cer- 

.) otain ——. 14. 
Publications of the rules and regu- 

RAILWAY ADMINISTRATION RE- 
PORT— 

Question re non-inclusion of review on the 
working of the State Ri: 
tions re disinissal of non-gazetted s 
in the 876. 

RAILWAY ADVISORY COMMITTER— 

Question re——. 227-28. 

RAILWAY BOARD— 

Question 7e— 

087४8 establishm 
attached offices. 861-6) 

Pi SHA pficer to 01- 
ent of the —— and its 

ay Regula- 

Building of quarters separately, for its 
headquarters staff by. the 
New Delhi. 687-88. 

in 

Muslim Railway officers in the —— 
ti proper. 859) sigsilan 4 

lations governing the non-gazetted ' 
railway servants on —— . 11- SRS ee tg ee यह i 
12: डे रे — 

Re tof Indian Christi to Prior sanction by the —— to revisions ~ 5 

the Suberdinate and Superior Ser- of scales of piys afiecting a whole 
vices of the —— and Company-| class or grade of AMINES on certain 
managed Railways. 561-68 | State Railways. 590. — 

Republication of Indian Railways) paTDWAY. CLEARING | ACCOUNTS 
(Amendment) Bill (No. 28 of| OppmicE— - ; 
1940) in certain —— Gazettes. ie i मम कल  > _ 

ae Non+transfer and supersession of certain  — Scope of exemption ofstaff from attend- | 
ing refresher courses at Area Schools | 

li on 7 
Selection posts or. selection grades 

on. 20-27. 
Selection posts ‘or selection grades 

specified by the General Managers 

staff in: the ——.- 1019-20, 
Prevalence of tuberculosis amongst the 

staff of the ——. 59; 
ere applications of Muslim 

clerks of [8 —— for posts of Guards 
_on the North Western Railway. 
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RAILWAY CONTRAGT— 

See * Contract(s).”” 

RAILWAY DEPARTMENT— 

Question re— 
Conferences, committees or sub-com- 

c: mittees held at Sinila 189 summer 
under the control of the —— .  576- 
18. ४ 

Officers and ministerial staff of the 
J ho moved up to Sinila last 
“Summier and expenditure ineurred in 

the Move. 572-76: 

RAILWAY, DIVISIONAL OFFICE— 
Question ve clerks employed in certain 

sections of the Lahore. 68- 

69. 

RAILWAY EMPLOYEES— 

Ses Bmployee(s).” 
RAILWAY ENQUIRY COMMITTER— _ 

Question re Report of the on corrnp- 
tion in railways: 592 : 

RAILWAY GAZETTE(S)— aes 
Question re rules governing the - publi- 

cation of matters in 

RAILWAY GUARDS— 
See “ Guard(s).” 

RAILWAY JOURNEY— 

~ See “ Journe: 

RAILWAY 
Statement re net earnings of 

81-82 

RAILWAY MEDICAL STAFF— 
See“ Medical Staff .” 

<=RAILWAY OFFICER(S)— 
Qiiestion ¥e Muslim —— in the Railway 

Board proper. 859. | 

RAILWAY PASS(HS)}— 
See “ Pass(es) 

RAILWAY PROSECUTION 6५ 

Question re —— in the Court of the 
Resident’ Magistrate, Delhi. 596-97. 

RAILWAY QUARTERS— 
Question re at Moradabad and staff 

~oceupying them. 694. 

* 0145. *87 

RAILWAY REFRESHMENT ROOM(S)— 
See * Refreshment room(s). ५ 

RAILWAY SCHOOL OF TRANSPORTA- 
TLION— 
Question re disadvantages of the stafi of 

company-managed section of the Nast 
Indian Railway trained at the 3 
Chandausi. 17. 

RAILWAY SERVANT(S)— 
Question re— 

Allotment: of quarters to certain classes 
of non-gazetted —— on State Rail- 
ways. 594, 

Certain record of non-gazetted 
the Moradabad Divi 
Indian Railway. 

Circumstane and 
which 

conditions under 
certain penalties are to be 

imposed on persons ceasing to be 
863-69. 

Disqualifying non-gazetted ——°' for 
promotion on failure to pass the 

608. senior refresher course. 
Expenditure on the appe 

non-gazetted ‘in 
Division, 19880: Indian 
602, a 

Names submitted by the Divisional 
Superintendent, Moradabad Division, 
for promotion of non-gazetted —— 
to: the lower gazetted service. 601 

cazetter d with offences 
i Moradabad Division; East 
Indian Railway. 878. 

Procedure for enquiry into charges 
against 869-70. 

Publications of the rules and reaula- 
tions governing the non-gazetted 
on State Railways. “11-12. - 

Scales of pay of certain non-gazetted 
in the Moradabad Division of the 

Nast Indian Railway. 604. 
Transfers of non-gazetted in the Morad- 

abad’ Division of the Bast Indian Rail- 
Way and the Delhi Division of the 
North Western Railway. © 590. 

With-holding of memorials, . petitions, 
etc., of non-gazetted by the Divi- 
sional Superintendent, 

RAILWAY SERVICE(S)— 

Question re— : 
Penalties imposed on persons in —— 

classes Land IL. $70, 

J
e
e
 

Moradabad 
' Division of the East Indian Railway. 
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RAILWAY SERVICH(S)—contd. 
Question re—contd. 

Publication of a classified list of a 
tain class of subordinate staff of all 
branches of Railway service on the 
North Western Railway. 588- 
89. 

Report of the officer on special duty 
appointed to iny estigate into certain 
matiers affecting communal repre- 
sentation in ——. 223, 225-26. 

RAILWAY SERVICE (CLASSIFICATION 
CONTROL AND APPEAL) RULES— 
Question re issue of certain instructions 

for amplificatien of Rule 34 of the 
8672 

RAILWAY STALL(S)— 
See “Stall(s)”: 

RAILWAY STATION— 
Question re— 

Accidents to persons at or near Delhi- 
Shahdara —— North Western Rail- 
way. 881. 

Alleged rude behaviour of the Quetta 
officials at the weleome te the 

President-elect of the Baluchistan 
Muslim League Session. 583- 
84. घर 

Averted accident at Salap . 564. 
Erection of a wall on the south of Mo- 

radabad Yard, East Indian 
Railway. 871. 

Fruit vending contract at Amritsar ——. 
606. 

Non-obseryance of the principle of sub- 
letting of railway contracts in the case 
of a certain contract at the Delhi 
——. 864-66. 

Tongas permitted to run from the Mee- 
tat Cantonment 53168: 

RAILWAY TICKET(S)— 
Question re alleged sale of used ——. 

592. 

RAILWAYS (AMENDMENT) BILL— 
See“ Indian ——”? under “ Bill(s).” 

RAILWAYS AND COMMUNICATIONS— 
Motion for Adjournment re opinions of the 

Honourable Member for on the 
D'Souza Report. 153-54. 

RAILWAYS (SECOND) AMENDMENT) 
BILL— पु j 

See “‘ Indian —— ” under “ Bill(s).” 

RAISMAN, THE 
JEREMY— 

Demand for Excess Grant in respect of — 
“Census.” 1076, 1077. 
“ Central Excise Duties.” 
Interest Charges.” 1079 

“ Legislative Assembly and Legislative 
Assembly Department.’ 107 

“Open Line Works.” 1079. 
“Stores and Workshop Expenditure 

not charged te Revenue.” 1079. 
“Working Expenses—Expenses of 

Electrical Department.” 1078. 

HONOURABLE SIR 

“Working Expenses ——Maintenance 
and Supply ef Locomotive Power.” 
1077. 

“Working Expenses —— Maintenance 
of Carriage and Wagon Steck.” 
1078, 

“Working Expenses Miscellaneous 
Expenses.” 1078, 

Excess Profits Tax (Amendment) Bill— 
Motion for leave to introduce. 235. 
Motion to refer to Select Committee, 

$86-87, 888, 890, 

Presentation of the Repert ef the Select 
Committee, 1059. 

Motion to consider. 1116-17, 1119. 
Consideration of clauses. 1121, 1122, 

1124, Sates 
Motion to pass. 1124. 

Finance Member's statement on the finan” 
cial position. 93-100, 102-03. 

Indian Finance (No. 2) Bill— 
Motion for leave to introduce. 101- 

102. 
Motions to consider and to circulate 

298, 390, 391, , 416, 469, 838: 

Motion for leave to introduce in the form 
recommended, 883. 

Indian Income-tax (Amendment) Bill— 
Motion for leave to introduce, 92- 

93. 
Motion to censider. 949-50, 951, 952, 

958, 954, 955, 956-57. 
Consideration of clauses. 957. 
Motion to pass. 959. 

Motion for Adjournment 7e— 
Financial arrangements with His 

Majesty’s Government re payment 
for the purchase of materials from 
Tndia. 152. 

Huge expenditure without sanction of 
the Legislature. 156. 
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RAISMAN, THE HONOURABLE 
+ JEREMY—cont!. e 

Seto Motion re election of a Member of the 
A ding Finance Commit 234 

Motion to consider the Report of the Public 
~~ Accounts Committee. 1062. 1063. 

1069, 1071, 1074-75. 
Motor Spirit (Duties) Amendment Bill— 

> ~ Motion for Jeave to introduce. 92 
Presentation of tlie Report of the public 
— Accounts Committee. 609, 610. 

=. Reserve Bank of India (Third Amendment) 

Bill— 
Motion for leave to introduce: 92. 
Motion to consider. © 263-65, 

i 68. 
Motion to pass. 268. 

Resolution +2— 
peer of a Committee of the 

tral Legislature regarding econo- 
, my in war expenditure, 535, 545-46. 

_ कि 547-49, 
Fiscal Poliey of the Government of 

= India. हे 
ihe London ‘Coffee Market 5 Serapping ० 

4 expansion Board by the Indian Coffee 
Xi Cess Committee. 530. 

ne RAJA BAZAR SQUARE— 
ial Question ve representation for replacing 

1001 windows. by wooden windows in 
New Delhi. 700-01. 

RAJAH, 
Expressi 

and Mr. 
71 

RAO, MR. M. THIRUMALA— 
Question (Supplementary) re relaxation 

of the financial control of the Govern- 
|] “of a over the Supply Depart- 

di 
Suryya Kumar ‘Som. 70- 

ment 

RATE(S)— 
Question re lower —— 

et travelling allowance for, van. 
: the North . Western Railway. 

0 67 as 

“  RATIFICATION— 
- Question re —— of the Internationa 

- Sanitary Convention of Paris. 141- 

* Question “re allegations of corruption 
against = ‘derk in the Divisional | 
+---- 27-28. 

RECOMMEND 

818 | RAWALPINDI DIVISION— 

Question re— ee 

Dearth of Muslims in the —— of the 

North Western Railway. 32- 

33. ; ; 

Discharge of certain Works Mistries in 

he of the North Western Rail- 

way on communal grounds. 589-90. 

RAZA ALI, SIR SYED— 
Berar Laws Bill— 

Motions to consider, cireulate and refer 

to Select Committee: 948: 
Indian Finance (No. 2) Bill— 

Motions to ¢onsider ‘and to ‘cixenlate. 
313, 342, 410, 411, 443, 473 
118 

Motion for Adjournmer 
down of the b' h line between 

1७ and Nilambur in the Mala- 
bar District... 1082-84, 1087. 1092; 

1094, 1095. 
Closing of the Chandpur-Siau-Bijnor 

79 1 xéetion of the Gajraula: Muazzampur 
; Narain branch of the Hast Indian 

Railway. 917; 996: 99, 1000, 1005, 
1006, 1007-11. Sear न 

Motion re ७1७०४४७। three members for the 
Standing Committee attached to the 
Department of Supply. 919. 

Resolution re Fiscal Policy of the: Gov- 
ernment, diay | 158-61, 178, 181- 

adopted by 
ate “Draft Convention ‘and 

the International Labour Cor 

(laid on the table). 1028-59. 

RECORD(S)— 
Question re certain —— of non- 

gazetted railway servants in the Mo- 
radabad Division of the East Indian 
Railway. 14-15 

RECORD LIFTER— 

Question ve promotion of a —— as @ 
” cleric in the Chief Accounts Office on the 

North Western Railway. 860. 

RECRULIT(S)—* 
Question re— ~~ 
Communal reservation both on appoint- 

ment and confirmation of new —— 
on. the North Western Railway. 

U; Tees 10, led Th ed to 

appéat as for appointmet as 
Guards on the North Western Rail- 
way. 1015-16. 

el a eal 

MI3LAD 

! — 
करत 



Advisability of holding competitive 
examinations for to the subor- 
dinate service on the North Western 
Railway. . 226-27. 

Desirability of of Indians of all 
‘eastes and creeds to the Indian 
Army. 779-80. 

Examination for to the Indian 
Army Ordnance Corps. 61. 

Grades for which direct _—— is con- 
sidered desirable on certain State 
Railways. 12. 

Knowledge of Hindi and ability to write 
it in Urdu or Roman script for 
to Indian army. 782-83. 

Muslims selected for direct —— to 
certain categories of appointments 
onthe North Western Railway. 

580-81. 

——, communal composition, salaries, 
ete., of certain staff in the Supply 
Department and Allied Offices. 287- 
95. 

Recruitment of indian Christians to the 
Subordinate and Superior Services of 
the State and. ल् 
Railways. 561-63. — 19:9४ ४: 

—— of officers in the Supply Depart- 
ment through the National Service | 
Committee.» 905-06, 

- + of postal clerks in the Sind and 
Baluchistan Circle. 63. 

—— df ‘relations of employees in the 
Tnecome-tax Department, Punjab, 

_ North West Frontier and Delhi 
Provinces. -60, 

Office of the Military Secretary and 
the Private Secretary to His Excellen- 
ey the Viceroy, 913 

—— of Sub-Inspectors of Works on the 
North Western Railway. 54-55 

— of temporary clerks in the Office 

of Sikhs as inferior servants in the | 
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RECRUITMENT(S)— REDUCTION— 

Question re— Question re— 
of electricity charges in New 

Delhi. 65. 
of the gang staff on Jacobabad- 

Kashmore section, North Western - 
Railway, to lower scales of pay. $54- 

—— of water charges in New Delhi 

REFRESHER COURSE($)— 
Question re— 

Disqualifying _ non-gazetted railway 
servants for promotion on failure to 
pass the senior 

Introduction of senior for Assistant 
Station Masters on the Hast Indian 
Railway. 602-08 

Limiting of railway —— to the age 
f 46. 

Scope of exemption of 8681 ं from attend- 
ing at Area Schools_on State 
Railways. 17. ‘ 

REFRESHMENT ROOM(S)— 
Question ve instructions for charging rent 

for use of Railway and stalls 
361-63 

REGISTRATION (AMENDMENT) 

See “ Indian —— * unc 

BILL— 
See “ Bilis)”. 

REGISTRATION OF TRADE MARKS 

REGULATION(S)— 
Question. 7४“-८६ &. #0% 7 er: . 

‘Hours of Employment > incor- 
-porated in the Indian Railways 
Amendment Act, 1930, not made 
applicable to British portion of Jodh- 
pur Railway. 866-67. 

Non-inclusion ‘of review on the working 
of the State Railway ———re dismiiseal 
of non:gazeted staff in the Railway 
Administration Report. 876: 

ce! 

of the Chief Operating S$ - 
2 dent, Bast Indian Railway. 597 

~ ‘Time for holding competitive examina. 
‘tions for —— to Government services. 

Publi of the rules and goy- 
erming the non-gazetted railw: Me I= 

_ vants on State Railways. 1 

RELATION(S)}— 
Question re recruitment of —— of eni- 

ployees in the Income-tax Department, 
Punjab, North West Frontier and Delhi 
Provinees. 59-61 
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RELAX ATION(S)— REPEALING AND AMENDING BILL— 

>. Question re desirability of —— of allot- See Bua) 

: = ment of quarters rules in the case of low- | REPORT(S)— 

is paid, married non-migratory clerks.| “Motion for Adjournment 7e opinions of the 
- 706 Honourable Member for Railways and 
RELEASE Se apa on the D'Souza 7 

54 Question re advisability of of Alama) Motion to consider the of the Public 
Mashriqi. 208-09. Acco” 8 Committee. 1062-75. 

RY je Presentation of the Report of the Publie 
i हे Sax; Accounts Committee. 609-10. 

Question re given to the victims of the Question°re— 

Dacea Mail disaster. 351-52. Confidential ve ministerial staff of 
RELIEVING GUARD(S)— the Government of India. 1098. 

See Guard(s)” of the officer on special duty ap— 
के कलर pointed to investigate into certaint 

RELIGION= matters affecting communal repre- 

Question re Broadcast, of Sikh eal sentation in railway services. 223, 

ry by the Lahore, Peshawar and ee ‘Railway फतवा के) गा! 
Dethi Broadcasting Stations. 861. pe EE De bey RA कट लक 

: on corruption in railways. 592. 
= RELIGIOUS PROGRAMMES— —— re the representation of Muslims 

+ Progra (७ and other minority communities in 
mene zB pene) 2 the Subordinate Railway’ Services. 

rs tELINQUISHMENT— 861 i 
क्र +--- of Simla for sittings of the Legislative E NTATION(S)— 
| ‘Assembly. 103-05. REPRESENTATION(S) 

INTIS i Question re— 
RENT(S)— Inadequate Indian —— in the Port 

Question re— Trusts. 

. Desirability, of reduction in rates of —— Mus! = 7 classes of service 

not to be by higher percent- 
t के 12 कक age of Muslims in the posts of dressers. 

Increase in the —— of Nazul Land in 695-96 
Delhi. 52-53. ; Report of the officer on special duty 

Tnstructions for charging for use of appointed to investigate into certain 
s + Railway refreshment rooms and stalls. matters affecting communal in 

iii ce 361-63. railway - services. 223. ०: 

~~. ived from Indian stalls by the Report re the of Muslims and other 
Aszem Bengal Railway. 586. minority communities in'the Subordi- 

RENT FREE QUARTARS— nate Railway Services. 861. 

8४७४४ ६ फट ae rae for construction of a trunk road 
See “ Quarter(s) from Hyderabad (Sind) to Bombay 

RENT RULE(S)— if via Badin and Viramgam. 358-59. 

F: Question re option to State Railway em-| —-—— for replacing iron windows by 
ployees to.eloct old or- revised ——. 605+ wooden windows in Raja Bazar 

; चर REPAIRS) Square, New Delhi, 700-01. pe 

o 2 ‘ — from the state-managed railway 
— {oQuestion re delay in ‘the annual of administrations for allowing second 

i Sapertain D ” type orthodox quarters class passes to Inspectors and Assist- 
‘Es | in New, Delhi. - 665-66. ant Inspectors. 365. 3 

REPATRIATION— REPRESENTATIVE(S)— 
Question re ——= of Mr. L. N. Khanna’s| - Motion for Adjournment 7 non-associatior 

wife and daugh rom § of nom-official —— Indians with the 
Germany. 775-76 Eastern Group Conference. 75-76. * 
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RESEARCH FUND ASSOCIATION, © IN- 
DIAN— 

Motion re Blection of a Member on the 
Goyerning Body of the Indian Research 
Fund: Association. 918. 

RESERVATION— 

Question re— 

Communal —— both on appointment 
ands confirmation of new recruits on 
the North Wester Railway. 7-8. 

Instructions for excess — for Muslims 
in the vacancies of works mistries by 
the General Manager, North Western 
Railway, 363-64. > 

का of Goyernment.- bungalows and. 
quarters for particular officers)or staff |. 
in New Delhi or Old Delhi. 911-12, 

—— of the posts of enquiry clerks, éte., 
for guards with defective vision on the 
North Western Railway. 863-64 

RESHRVE BANK OF INDIA— 

Question re issue of one Rupes Notes with- 
nub the agency of the 276-78 

RESERVE BANIC- OF INDIA (AMEND- 
> MENT) BILE — 
86 SIG)" eee 

“RESERVE BANK OF INDIA (९08 
OF ANNUAL ACCOUNTS): BILL— 

Wee “ Bills). | 

RESERVE BANK OF INDIA (SECOND 
AMENDMENT) BILL— 

See “* Bill(s)”. 

RESERVE BANK OF INDIA (THIRD 

ING | 

RESOLUTION(S)—contd. 
re— 

Appointment of a Committee of the 
Central Legislature regarding economy 
in war expenditure. 531-50. 

Appointment of a, Committee to examine 
the conditions of Detenus under ithe 
Defence of India. Act. 550-60. 

Appointment of a Permanent Mus- 
lim Pilgrim Officer in the Secretariat of 
the Government of India, 
506-14. : 

—— Fiscal Policy of the Government of 
157-83. 

183-96, 

India. 

don Coffee Market 
a the Indian Coffee’ 

14-37 
ANSI 

Cess Committee. 
RESTRICTION(S)— 

Question re certain on appointments 
to subordinate seryice posts-on North fs 
Western Railways 5882: 

RETRENCHMENT— ~ a 
Question re in the higher grade. ap- 

pointments of Yard Foremen and Yard 
Supervisors on the North Western 
Railway. 857-59. 

BYERSION = 
higher ‘grade ‘po 
branches ofthe Government of India 
Press, New Delhi. 705. 

RIFLE. CLUB(S)— 
Question.re High School Volunteer Corps 
and Bat ६ ७3८ “i 

RIKHIKESH— -* 
AMENDMENT) BILL— डे 
8०४५ Bila) i e iii 

RESIDENT MAGISTRATE— 

See ‘Magistrate = 

RESIDENT MEMBER(S)— 
Question re grant of all to non—— 

of the Port Haj Committees for attend- 

"ing smeetings. “144 

RESIGNATION— 
Question 76 —— of staff of the Delhi 
Improyement Trust. 

RESOLUTION(S)— 
Question re advisability of withdrawing the 

हे reser- 
- yation of appointments in public services 

Question re workings of the trains between 
wdwar and on the Hast Indian ~ 

Railway. 1103 

ROAD(S) 
Question re— 

Diversion of carriage of pos 
between Sylhet and Shillong from —— i 
to railway.’ 353-54. 2 

Metalling of ——, ete., in Karol Bagh, 
Delhi, by the Delhi Improvemient, 
‘Trust, 07 | ‘ 

Non-naming of certain ——’ in Karol x 
0 Bagh, Delhi. 54. 
Provision of lights on- certain —— in 

Karol Bagh, Delhi. 54. 

ROGER COMMISSION— 
re mission of, the - 
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नस ROGER COMMITTER— RULE(S)—conid. 
See “ Committee(s) ”” Question re—contd. i 

2 TLS Subsidiary made by the General 

ones. 20120 408 EOL 49823 E Managers of certain State Railways 

: See “ Mill(s) oe and relaxations or modifications in 

. ROMAN SCRIPT— ~~ them. 14. 

Question re knowledge of Hindi and ability | pop ings) — 

to write it in Urdu or —— for recru’ by Mri Chatman 6 8: Aney} 

782-83. — by Mr. . M.S. a 
: a po Ooty Berar Laws Bill— 

F(S)— Tt is not in ordér to discuss matters of 

mestion re leakage in the —— of orthodox treaty relations between His Haxlt- 

~ quartors in New Delhi during last rainy ed Highness the Nizam and the .- 

season. 682-83. Government of India. 945 

oT —— by Mr. Deputy President (Mr. Akhil 
ROUTINE CLEKRS— Ga 

: 868 7 Clerk(s) Indian Finance (No. 2) Bill— 
ROYAL AIR FORCE— | The Congress Government not being 

‘pana fet represented in the House, the affairs 

= Question te 8020 40200 20223 Or =| of that Government should not be 

a 5 ५४ discussed in detail. 741, 742. 
ROY. INDIAN NAVY (EXTENSION Miscellancous— 

० 2 OF SERVICE) BILL— No, dialogues are allowed. 745. 

* See “ Bill(s) ” A _ ‘The word ‘fool ” isnot an unparlia- 

* हि २ कर mentary expression. 743. 

sy Bre see ——By Mr. President (The Honourable 
4 181 अप Motor ए 20००८ 010 |. gis 00176 Rakin) : sae 
x on the table. 88. Winanee Bil 

ms Question re— During discussions on a various 
Desirability of relaxation of allotment matters, in which the Members of 

of quarters —— in the case of low- this House may feel that the publie 
paid, Married non-migratory clerks. have a grievance are allowed. 372. 

sat ee applicable to} An Honourable Member cannot raise 

ofthe Delhi University. 699. a question on & subject which is not 

Instances in which mandatory provisions @ before the House!» 1027. 

of regulating discipline and rights arievances which an ee Mem- — 

थे of appeal of non-gazetted employees सिमट ps the Pinance Bill 

2 ioe on the North Western Railway were are grievances against the Govern- 

oe not observed. 867-68. ee Fe: against any. particular 
>= y party. ४ 

Issue oe goin eee foe eee Honourable Members ought to resume 
हे ae yaad ee their seats, when the Chair is speak- 

soo ing. 368. 
ae जज व Honourable Members should speal 

g Publications of the —= and regi from their Own seats. 481. 

= के governing the non-gazetted railway Honourable Members while speaking 

servants on State Railways. «11-12. should not dwell upon extraneous 

NS - governing the publications of matters, 449. 

= matters in Railway Gazettes. 877 Long extracts should not be read. 

ee —— in respect. of pay and allowances, 712,713. 

a _. Provident Fund, ete., on the Oudh No Member of the House, whether eis 

‘and Rohilkhand Railway before and elected or nominated, can he ex- 

= after amalgamation. 891. rece cluded, from a Committee, every 
== or bye-laws of the Delhi: Joint Member ‘having a right to be repre- 

Water and Sewage Board. 699. sented if he so chooses. 919. 
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RULING(S)—contd. SALARY (IES)— 
——by Mr. President (Lhe Honourable Sir} Question re— : 

Abdur Rahim}—conid. Deductions made from the of the 
Miscellaneous—conid. Gang staff on Jacobabad-Kashmore 

Reading of long’ extracts by Honour- 
able Members is not fair to the 
House. 489. 

Questions— 
A member of Goyernment cannot be 

compelled to satisfy by his answer 
any particular member. A member 
cf Government is at liberty to give 
any answer he considers appro- 

lists! priate. 133. 

An Honourable Member must ask 
the questions in the order in which 

BE they havevbeen pusidown) 663. 

Venue of Select Committee Meetings— 

Meetings of select Committees should 
ordinarily be held within the precincts 
of the House, unless ctherwise desired | 
by the House® itself: Accordingly | 
whenever if is desired, there being no | 
Assembly House in Simla under the 
present cir that’ a meéeti: 
of any particular Select Committee 
should beheld there, the consent of 
the House’ to that effect should be 
obtained beforehand, 

Section. 855 
Expenditure by the Indian Coffee Cess 

Committee on and propaganda 
activities of the London Market Ex- 
pansion Board. 424. 

Recruitment, 

——ete., of certain staff in the Supply 
Department and Allied Offices. 287- 
95. 

Rise in the —— of the Director of the 
London Market Expansion Board. 
424-25. 

SALE— : 
Question re alleged: fused railway 

| tickets. 7592. 

SALE OF GOOD 
See * Indian ——~* 

AMENDMENT) BILL— 

under “ Bill(s) *”. 

SANCTION— ft ee 
Motion for adjournment re huge expendi- 

ture without —— of the Levislature. 
155-56. 

Question 7e— 

Applications for —— of the Governor 
General. under 

if 
hi 04:08. | Sad t ubject reiterated). 1 xe ya 

an के fas REE | meyer ion of the 
RUNNING terms of —— granted by the Delhi 

ities Ai मु Improvement ‘ 53. -,Question ye irregularities in the —— of Pier bythe Ruilway°Boardacto 
special trains on the North Western 

"ae URailway. 44-45; 

RUNNING ROOM(S)— 

७ Question ve discrimination in the matter of |SANGHT, MR. D.— 
Scale of furniture and utensil in Euro: 

revisions of stales: of pays’ affecting 
a whole class or grade of employees 
on certain State Railways: 580. 

pax 

Hournment re rustication of Motion for 
pean and Indian» Guards on the| Mr. M. Faroqui and from the 

हज “North Western Railway. 232-233. Univesity of Delhi. 1111-12. 

ह SANITARY CONVENTION— 

s Question re ratification of the International 
of Paris. 141-42, 

Re aR eMOUAN, LAL SANT SINGH, SARDAR— 
Indian Finance (No. 2) Rill— Cantonments (Amendment) Bill— 

see rations to वि न Motion to consider. 243, 244. 
* 38 Consideration of clauses, 251-52, 

Se STE 27 ESD Demand for Excess Grant in respect of 
G ““ Census”. 1076, 1077.  +# 
SALAP— Indian Finance’ (No. 2) Bill— 

vaverted 
way Station. 564. 

Rail- | Motions ‘to consider and to circulate. 
3613, 641-51, 728): 737) 787. 

€ommunal composition, - 

E 
/
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Ap 
a 
~ SANT SING, SARDAR—contd. SANT SING SARDAR—conid. 

= Indian Nayy (Discipline) Amend +} छे ion re— 3 i 
Bil— Conferences, committees or “sub-com™ 

igre Motion! to consider, 238)” mittees” Held at Simla last summer 
, a] Consideration of clausés. 239. under the control of the Department 
% - Indian Railways (Amendment) Bill— of Communications, 579. 

Motions to refer to Select Committee Conferences, committees or sub-com- 

and) to ¢irenlate, 937 mittees held at Simla 1880 summer 
6 Motion for Adjournment re— under the control of the Department 

Clo: “of the Chandpur-Siau-Bijnor of Education, Health and Lands. 
fe 8 n of the Gajraula Muazzampur 670-76. 

a Narain Branch of the Hast Indian Conferences, committees or sub-com- 
Railway. 1002-03. mittees held at Simla last summer 

Dacca Mail disaster. 111, 112, 124. under the control of the External 

Delay in holding the Session of the Affairs Department. 572. 
. Legislative Assembly. 185. Conferences, committees or sub- 

Question » committees held at Simla last sum- 
Additions and alterations carried out in| mer under the control of the Finanee 

perfunctory manner in certain * D ” Department, 502-04. 
type orthodox quarters in New Delhi: Conferences, committees or sub-com- 

5 : mittees held at Simla Jast summer 
4 a Affairs of the Delhi Improvement Trust. under the control of the Home De- 

59 partment: 498-99. : 
od Appointment of a Sikh officer to Officer’s Conferences. committees or sub-com- 

establishment of the Railway Board mittees held at Simla Jast summer 
a ~~ and its attached offices. 861-62 utider the’ control of thi jour De- 
¥ Assessment value of houses and shops partment. 661-63.” 
< in the Kasauli Cantonment. 68. ee Aa wat teas com- 

t ला कल ‘ mittees held at Sin summer 
कर Denes जा 30000 पद किक कि under the control of the Legislative 

Broadcasting Stations. $61. Department. 677-780” 
हि wild ©. 2 i Conferences, committees or sub-commit- 

Building Inspector. of the Delhi a 1 555668#फ 66 tat Simla last summer under 

(9) tment ‘Trust. 6 oe |” ‘the control of the Political Depart- 
Building of quarters separately for its ment. 679-80. 

headquarters. staff by the Railway Conferences, committees or sub-com- 

Board in New Delhi. 687-88 mittees held at Simla last summer 
5 Certain Congress workers arrested im under the control of the Railway 

az Delhi “under the United” Provinces Department. 576-78, 
. >> Goonda Act. 970-73. Cea by mee of the aay, 

mara cn “Co: siti dia: vil and Air Forces Headquarters to 
aoe le the Defence Savings Provident Fund 

om the and . Defence Savings Certificates. 
496. 

Conferences, committees or sub-commit- Decrease in the percentage of allotment 
+ of quarters in New. Delhi. 683 

कि tees held at Simla last summer under Delay in the annual. repairs of certain 

sae Ea . Re epee eee” * 1) ” type orthodox quarters in New 
न 2 Be od है Delhi. 665-66 

= ९ n or sub it Desirability of reduction in rates of rent 
o tees held at Simla last summer under for Government quarters in New 

tats the control of the Defence Co-ordina- Delhi. 683 
=: "tion Department. 668. Extension of the duration of the Simla 
SA Conferences, committees or sub-com- Season, 1940. 494-95. 

Be mittees held at Simla Jast summer Failure to name or light streets in th 
under the eonttol of the Defence 
Department. 506. 

Naiwala area of Karol Bagh, Delhi. 
689. 
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SANT SINGH, SARDAR.—contd. 
Question #e—conld. 

German and Italian detenus in India 
and Punjabee detenus under the 
Defence of India Act, 968. 

Government of India offices permanently 
stationed and ‘hese located during the 
ensuing winter season in New Delhi. 
684-86. 

Grant of leave to the Hast Indian Rail 
way employees servingin the yolun- 
teer forces when required to join the 
army. 67. 

Grant, of st 7 allowance to the minis- 
terial ९8 ment, of the Goyern- 
ment, of India Secretariat detained at 
Delhi last: summer. . 688 

Guards on the North Western Railway. 

Hedges planted on the lawns facing 
the orthodox quarters on the Irwin 
Road in New Delhi. 666-67. 

Tnadeqnate number of ‘ B’ and‘ O° 
unorthodox quarters in New Delhi. 
682. 

Teakage in the roofs of orthodox quart- 
ers in New Delhi during last rainy 
season. 682.53 

Location of the Government of India 
and other offices in Old Delhi and 
New Delhi. 68687: डर, 

Loss of prospects of guard: 
and IJ by the aboliton of 
on the North Western 

grade T 
ade TV. 

Railway. 862- 

63. 
Members of the Central and Provincial 

Legislatures detained or imprisoned 
since the War began. . 969-70 

Mission of the Roger Commission in|. 
India. 913. 

Neglect, of plarited trees: and maintained 
2: area of New |: lawns’ in the 

Delhi. 664-65. 
Non-applicability of the fundamental 

leave rules to inferior staff of the 
Goods Depot at Wadi Bunder on the 
Great Indian Peninsula Railway. . 58. 

“Officers and ministerial staff of the 
Commerce Department who. moved 
up to Simla last summer and expendi- 
ture incurred inthe Moye. 680-81 

Officers and minsterial staff of the De- 
Department who. fence Co-ordinal 

SANT SING SARDAR—contd. 
Question re— 

Officers and ministerial staff of the 
Defence Department who moved up 
to Simla. last summer and. expendi- 
tureineurred in the nieve. 505. 

Officers. and ministerial staff of the De- 
partment of Communications and its 
attached and subordinate offices* who 
moved: upto Simla last summer and 
expenditure ineurred in the Move. 
578. 

partment of Education, Health and 
Tands and its attached and subordi- 
nate Offiees who moyed up to Simla 
last summer and expenditure incurred 

“the Move. 608-69.” 
fficers and ministerial staff of the Hx- 
ternal Affairs Department who moved 
up to Simla last summer and expendi- 
ture incurred in the Moye. 570- 

Officers and ministerial staff of the Fin- 
ance Department send attached 
and suhordinate offices who moved up 
to Simla last summer and expendi- 
tureincurred inthe move. 499-501. 

_ Officers and ministerial _stafk 

its 

ue 

incurred in the move. 
Offie पे ministerial stafi of t 

Department who moved up) to Simla 
last: summer and expenditure incurred 
inthe Move. 660-61 

Officers..and ministerial staff -of the 
Legislative Department who moved up 

fure‘mmeurred in the Move. 677 
“Officers and mi ial staff of the 

Political Departinent who moved up 
to Simla last summer afid expendi- 
*ture incurred in the Move. 678-79. 

Officers atid ministerial staff of the Rail- 
way Department who moved up to 
Simla 1880 sumiher and expenditure 
incurred in the Move. 572-76 

Officers and staff of the Delhi Iniprove- 
ment Trust. 689-91 

Pi or the 
Defence of India Act and Rules. 
974. 

Persons tried, convicted or detaincd 
5 without trial under the Defence of 

India Act. 914-17. 

aund 

Officers and ministerial staff of the De- ~ 

to Simla last summer and expendi 
= 
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2 SANT SING SARDAR—contd. SANT SING SARDAR—contd, 
Question re—contd. 

Promotion of firemen on the Great, Indian 
a Peninsula Railway. 58:09. 5 

a Promotion of guards grade II to guards 

2 = grade IIT on the North Western Rail- 
way. 863 ie 

Prosecution Pandit Jawahar Lal 
Nehru. 973-74. 

Reernitment of Sikhs as inferior ser- 
ts in the Office of the Military 

Secretary and the Private Secutary to 
His Excellency the Viceroy. 913. 

Recruitment of Sub-Inspectors of Works 
on the North Western Railway. 54- 

« 55. 
Reservation of the posts of enquiry 

s, ete., for guards with defective 
visior-on the North Western Railway. 
863-64. 

Retention of almost entire. ministerial 
staff of Labour Department in New 
Delhi during the fast summer, 905. 

- Sikh religi 11 रे 
की casting Stations. 44, | 

chs talken as peons in the Government: 
of India Secretariat. 964-65. 

Staff of the Delhi Improvement Trust. 
62. 

Supply of unfiltered water in orthodox 
689. 

tain chowkidars engaged by the 
tral Publie Works Department. 

Vacant piece of land on the north side 
behind the orthodox quarters on the 

oS Irwin Road, New Delhi. 688. 
५ aiting list of persons not provided 

ernment quarters in New 
| 

Advisability” ae 
riqi. 208, 209. 

Advisability of withdrawing 
कै + ment Resolutit i 

3 ation of appointments in ‘public ser- 
vices. 206. or 

~@onmission™ charged by the -Govern- 

ment of India on articles purchased 
by His Majesty’s Government for the 
maintenance of the Supply Depart- 

ont, 963. 
‘considerations im the pro- 

tary) nid. 

Delay in holding the Autumn Session 
of the Legislative Assembly. 131, 
133, 134, 

Punjabi detenus confined in the Deoli 

Detention Camp. 777, 778. 
Steps for the Defence of Tndia. 280, 

Question (Suppl 

281. 
Training of Indian Pilots, and Mechanics 

for the Air Force. 276. 
Relinquishment of Simla for sittings 

of the Legislative Assembly. 105. 

War Donations and Investments (Compa- 

nies) Bill— 
Motion to consider. 259. 

SANTHANAM, MR. K.— 
Indian Finance (No. 2) Bill— 

Motions to consider and 
403-11, 412-13, 473, 619, 
837. 

circulate. 
634, 836, 

programmes in certain} Question (Supplementary) re— 
तह 74 की से Dacca Mail disaster. 350-351. 

Fees collected from haj pilgrims for meet- 
ing expenses in connection with Port 
Haj Committees. 692. 

Imports and consumption of Indian coffee 
in the United Kingdom. 424. 

| of the Roger Committee from 

2 lominions and States. and 
its mission. 433. 

‘Punjabi detenus confined in the Deoli 
Detention Camp. 777. 

Recruitment of Indian Christians to the 
Subordinate and Superior Services of 
the State and Company-managed 
Railways. 562. कु 

Relaxation of the financial control of the 

Government of India over the Supply 
Department. 279. — 

Rise in the salary of the Director of the 

London Market Expansion Board. 
425. 

‘Steps for increase and distribution of the 
shipping accommodation. 656. 

Perso} 

Steps for increasirig the export trade of 

India. 658, 659. 

Value of Dollar Securities requisitioned 

of Guards on the North Wes- 
way. 1015. ; 

by Government of India from private 
holders, 771. 

$ 
he
el
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SATYAMURTI. MR: 8.-- SCHOOL(S)—eontd. Ni 
Indian Finance (No. 2) Bill— Question re—contd. i 

Motions to consider and to circulate. 299- Maximum age limit for all kinds of 
316, 382, 383, 384, 390, 291, 411, 451. training courses at the Walton Train- « ‘ 465, 471, 472, 473, 480, 484, 628 ing 1. = 633, 634, 724, 725, 729, 735, 737 N ee / Endinn Hill sare 740, 741, 742, 745, 746, 824, 897, 829 Spec ee of Indian Hill Statiot™ 
833 r purposes of éducational 

grants by the North Western Railway. Motion for adjournment re prohibition of 933.34 f 
Visitors from ‘entering the ‘Khyber Quota of Muslim candidates at the flying 
Pass. 438 training ——. 1101-02 

SAVING(S)— Scope of exemption of staff attending — 
Question re— refresher courses at Area ———on 

due to partial exodus to Si 200- State Railways, 17. 
01 He te pera cxod Hip Simi 20 Selection of candidates for the Technical 

due to setting up of the Port Haj cannected with the Indian Air 
Committees hig aa nee a te 

SCALES OF PAY— BOTENE i बिक " 3 Election of a Member to the Council of 
Question rée— the—, Bangalore. Prior sanction by the Railway Board ६ Scorr 2 2 e 

révisions of affecting a whole class | SCOTT, MR. J. RAMSAY— 3 ‘ 
or grade of employees on certain State| Indian Finance (No, 2) Bill— he न 
Railways. 596 Motion to consider and {fo circulate: 

and seniority of senior subordinates 417. 
in non-gazetted services of the old| Motion to consider the Report of the Public r 
Rast Indian. Railway and the old Accounts Committee. 1070. vt 
Oudh and Rohilktiand Railway. 607- Question ve disabilities of the subordinates 9°" 
08, of the Bridge Tien 0 कर We कु 

of certain non-gazetted railway Pe 
servants in the Moradabad Division 

. of the East Indian Railway. 604 
See also-under “ Pay ”. ment of India. 164-65, 

SCHEME(S)— SCRAPPING— 
Question re for preventing raids into| Resolution re of the London Coffee 

Sind from Baluchistan and Kalat Market Expansion Board by the Indian 
230-231. 5 Coffee Cess Committee. ; 

SCHOLARSHIP(S)— SECRETARIAT(S)— {oo ae 
Question re— Question ve— =e 
Government for training in flying. Communal composition of Indian Civil 

1016-17 Service and other All-India, service 
for special training given by the Officers brought on to the Govern- 

Government of India or the Caleutta | - ment of India 963-64. 
Port ‘Trust. 582-83 Grant of summer alone to the minis- 

terial estblishment of the Government: ५ 01220 7 ofIndia——detained, at ‘Delhi last» 
Question re— summer. 688. 

Disadvantages of the staff of company- Posts offered to the Goyernment of —~ 
managed section of the Hast India: India Assistants in the Income- 
Reiway trained at the railway —— of 
transportation, Chandausi. 1 

High Volunteer Corps and Rifle 
Clubs. 1101 

Local examinatio: Walton Training 
. 8583-54. 

tax Service, Class 11. 1097-98. 
Sikhs taken as peons in the Government 

of India —. 964-6: 
of a enh. 

Muslim Pilgrim Officer in the —— of the 
Government of India, 183-96, 506-14. 
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SECURITY (IES)— 
Question re value of Dollar requisi- 

* tioned by Government of India from 
private holders. 77-71. 

» SELECTION(S)— 
‘Question re —— of candidates for emer- 

gency commissions and as privates for 
the army. 781-82 

SELECTION BOARD— 
estion re— 
Proceedings of the ——lield at the 

Divisional Office, Howrah, Hast 
indian Railway for filling vacancies of 
Luggage and Parcel Supervisors. 593. 

ittees assembled in Mora- 
ion on the Hast Indian 

8 
persons selected by the Divi- 

at Karachi for training and 
promotion as guards, grade, 11, on the 
North Western Railway to further 
tests. ~ 228-229. 

SELECTION COMMITTEES— : 
See Committee(s) ?..._ 

SELECTION GRADES— 
See जज Grade {5 es 

SELECTION POST(S)4 
Question re’ sel 

— in the Departments 
“Indian and) “Haste 

aN ONG AOE at 
See also under ** Post(s)*”’. ef 

SENIOR REFRESHER COURSE— 
‘See * Refresher course.” 

SENIOR SUBORDINATE(S)— 
estion re scales of pay and seniority of 

i of the 
and the 

tion for appoiitment to 
of the East 

way 

See also under 
SENLORITY. 

Question re— 
Seales cfipay and of senior subordi- 

~ nates in non-gazetted seryices of the 
old East Indian Railway and the old 

Se and Rohilkhand Railway. 607- 

ertain subordinate staff on the 

nd Rohilghand’ Railway. 

| 

| 

Bengal Railways2|~ 

SENIORITY LIST(S)— 

Question re of the Binding Branch of 
the Government of India Press, New 

Delhi. 701. 

SEPARATION ALLOWANCE— 

See * Allowance(s) ™*. 

SERVANT(S)— 
Question re orders in force for promotion 

of on the North Western Railway 
on communal basis. 872, 

SERVICH(S)— 
Question re— 
Appointment of candidates in the Posts 

and Telegraphs subordinate in 
the Sind and Baluchistan Circle with- 
out the production of valid domicile 
06 tes. 359-60. 

Paucity of Sindhis in the subordinate 
on the North Western Railway. 

365-65. 

SESSION(S)— 
Motion for adjournment re— 

Delay in holding the of the Legisla- 
tive Assembly. 155. 9" 

Failure of Government to enable Mr, 
Subash Chandra Bose to attend the 

f the Legislative Assembly. 
148-49 

Failure to) calla —— of the Legislative 
ibly between the period April 9 
tober 1940. 145-148. 

3 Non-holding of the of the Legis- 
lative Assembly for a long time. ~156- 
57. 

Question ve delay in holding the Autumn— 
of | the Legislative Assembly. 130- 
134. 

SEWER(S)— 
Question ye connecting of drains with 
-in Karol Bagh, Delhi.» 707. 

SEWERAGH— 
Question re incomplete in Karol Bagh, 

Delhi. 706-07 

SHAHBAN KHAN BAHADUR MIAN 
GHULAM KADIR MUHAMMAD— 
Question re— 

Apprentice Train Examiners on the 
North Western Railway. 852-53. 

Deductions made from the salaries of the 
gang staff on Jacobabad-Kashmere 
Section. 85d. 
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SHAHBAN KHAN BAHADUR) MIAN 
GHULAM KADIR MUHAMMAD—conid. 
Question re—contd. 

Discharge of staff controlled by the 
General Manager by the Divisional 
Superintendent on the North Western 
Railway. 19. 

Instances in which mandatory provisions 
of rules reculating discipline and rights 
of appeal of non-gazetted employees 
on the North Western Railway were 
not observed. 867-63. 

Issue of certain instructions for ampli- 
fication of Rule 34 of the Railway 
Services (Classification, Control and 
Appel) Rules. 867 

Local examination for Walton Training 
School qualified guards. 853-54. 

Muslims in certain categories of appoint- 
ments officiating against permanent 
vacancies on the North Western Rail. 
way. 581-82. 

Muslims selected for direct recruitment 
to certain categories of appointments 
on the North Western Railway. 580- 

Non-Sindhi Muslims in clerical posts in 
186 office of the Divisional Superin- 
tendent, North Western Railway, 
Karachi.” $51-52. 

Provision of a channel for’ promotion of 
Markers to Subordinate Service Posts 

SHILLONG— 
Question re— 

Arrangement of through’ railway jour- : 
ney from Daeca and —— to Cawn- ‘a 
pore and Lucknow. 1018 . : 

Diversion of carriage of postal mails 4 
hetaveen Sylhet and —— from road to 
railway. 353-54 

SHIP(S)— : 
Question re— 
Encouragement to Indian enterprise for 

Manufacturing aircrafts motors or for 
ildit 967-68. 

Shipping Fares from Indian Ports to 
Jeddah and low Speed of certain Pil- | 

142-144. ¢ 

OMMO DATION — 
‘Question re steps for increase and distri- i 

bution of the —— 

SHIPPING ARRANGEMENT(S)— 
Question re for the=next Haj pil- ५ 

grimage. 141 z: Z 

SHIPPING FARK(S)— ‘ 
See ‘* Fare(s) !' 

SHOP(S)— 
Question re— 

Assessment value of houses’ ant 
the Kasai प्र Cant itonment.. 

ition of journeymen 
on the North Western Railway. 579- 
80. 

Reduction of the gang staff on Jacob- | 
abad-Kashmore section. North Western 
Railway,-to lower scales of pay. 854+ 

Steps for velieving the hardships due to 
block on grade I on the North West- 
ern Railway. 580. 

SHAMLAL, LALA— Ete 
Indian Finance (No. 2) Bill— 

Motions to consider and io circulate. 
636-41 

SHERHY, MR. J. F.— 
Excess Profits Tax (Amendment) Bill— 

Motion to.vefer to Select Committee. 
8 

Indian Finance (No. 2) Bill— 
Motions to consider and to circulate. 

‘ppointed in certa’ on the North | 
Western Railway 38. 

HOR IR— 3 

Motion for adjournment re closing down 1 
of the branch line between and 
Nilambur in | the lahar District. 
1026-27,.1080-95. ae 

val
 

ot 
e steps taken by the Delhi Im- 

Trust for planting trees and 
—— in Karol Bagh. Delhi. 906. 

SHUNTING— 
Question re want of ——— facilities: at 

Bukhtiarpur Junction of the Hast’ In- 
dian Railway. 349 ae 

SHUNTING STAFF: : sz r 
See ४ Staff है 

SHUNTING TRAIN(S)— 

Amendment) Bill— 
४... 953, 954, 955. 
clauses. 959. 

Oath of Office. 1. 

Questi iption of the European and 
Anplo-Indian guards on Lahore division 
of North Western Railway from. ed 
certain ——~ and‘ van =~. 364 a 
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STAU— 59591 SIMLA—contd. 
Motion for adjournment re closing of the} Question re—contd. 

2a Ged Chandpur - —— - Bijnor section of the Conk ; ittees or sub ite 

5:72 Gajraula Muazai tees held at last summer under 

PS > ‘of the East Indian Railway, 982-83 and the control of the Commerce Depart- 
996-1011. myguitets 

SICK LEAVE== 
Question re calculation of period of —— 

on the State Railways: 17-18: 
also under 

DDIQUE ALI KHAN, KHAN BAHA- 

aaa 

* Leave 

DUR NAWAB— 

Question re— 

cies filled in the 

dealing: I 
fhe Government ot India 
“38. 
Third Division vacancies 

im the Government of, India 
6: 37. 

Temporary 
= filled 

SESH(S)/ स्का 
Question 7e— 

Appointment of a —-— officer to’ Officer's 

ce of th 
retary and the Private Secretary to His 
Excellency the Viceroy. 913 

—— teligious programmes im certain 

SILVER BULLIO! 
See “* Bullion(s 

“SILVER COINS— 

amation of Goverhment.of India 

ment of water rates on 
Telegraph officials द 

Government {quarters in» —— . 
ay 

ing 
«8598. 

t-+— and New Delhi: 702- |. 

= 

ment. 681-82. 
Conferences, committees or sub-commit- 

tees held at last summer under 
the control of the Defence Co-ordina- 
tion Department. 668. 

Conferences, committees or sub-com- 
miittees held at — last summer under 
the eontrol of the Defence Depart- 
ment. 506. 

Conferences, committees or sub-com- 
mittees held’at ———~ last summer under 

i rdl of the Department of 
nmunications, 579 

है vices, committees’ or sub-com- 
mitte’s  héld~ at — Jast -summer 
under the control of the Department 

f Education, Health and Lands 

70-76, .. 
Conferences, conunitier 

20 2 24722 
Conferences, committees ‘or 

mitiees 180. 8६७ उ 1 
th a 

sub-com-~ 

है hh 
under the control of the Home. De- 
partment. 498-99. 

Conferences, committees:.or» . sub-com- 
mittees held) ,at.——. last summer 
nder «the control’ of: the Labour 

Department, 61-63: 
Conf or sul 

mittees held at —— last. -summer 
under the control of the. Legislative 
Department. 677-78. 

9. 

Conferences, committees. or. sub-com- 
hel —— last summer 

_-under the control of the Political 
Department. 679-80. 77 व 

Co! : 

mittees: held. at. —— las 
under the. control of 

Department. 576-78. 
Extension of the duration of the —— 

Season, 1 494.95, 

Move of the Army Headquarters to 
—— and back. 979-80. 
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SIMLA—contd. 
Question re—conid. 

Officers and ministerial staff of the Com- 
merce Department who moved up 
to —— last summer ard expenditure 
incurred in the move. 680-81. 

Officers and ministerial staff of the 
Defence Co-ordination Department 
who moved up to last. summer 
and expenditure incurred in the 
move. 667-68. 

Officers and ministerial staff of the 
Defence Department who moved up 
to last summer and expenditure 
incurred in the move. 505. 

Officers and ministerial staff of the De- 
partment of Communications and its 
attached and subordinate offices who 
moyed up summer and | 
expenditure incurred in: the move. 
578. 

Officers and ministerial staff of the De- 
partment of Education, Health and 
Lands and “its attached and sub- 
ordinate offices: who moved up to 

last summer and expenditure 
incurred in the move. 668-69. 

Officers and thinisterial staff ‘of the |, 

SIMLA—coneld. 

Question re—coneli. 

Officers and ministerial staff 
Railway Department who moved up 
to last summer and expenditure 
incurred in the move. 572-76, 

Savings due to Partial Exodus to —— - 
200-0. 

Unduly large number of officers moying 
up to 495-96. 

Relinguishment of —— for sittings of the — 
Legislative Assembly. 103-105. 

SIND— 
Motion for adjournment re lawlessness in 

Question 

Appointment of candidates in the Posts 
and Telegraphs subordinate service 
in the and Baluchistan Circle 
without the production “of valid domi- 
cile certificates, 359-60. 

Appointment of unqualified perrons in 
he —— and Baltichistan Postal 

Circle. 569-70. 

Tnconveniences suffered by third class 
on the Jacobal 

more Railway in 

Boy Messengers acting 
External Affairs Department who} Packers and Balu- 
moyed up to —— last summer and chistan Postal Circle to appear fot 
expenditure incurred in the move. elerica] éxaminations. 56 i 

570-72, Recruitment of postal clerks in the —— 
Officers and ministerial staff of the Fi- and Baluchistan Circle. 63. 

nance t and its att Repre: ion for construction of a 
and subordinate offices who moved up trunk road Hyderabad —— to 
to —— last summer and expenditure Bombay ria Badin and Viramgam. 
incurred in the move. 499-501 

Officers and ministerial staif of the 
Home’ Dep: d its attached 
and subordinate offices who moved 
up to —— last summer and expendi- 
ture in the move. 496-98. 

Officers’ and ministerial staff of the 
Labour Department who moved up to 

(४ —— last summer and expenditure 
incurred in the move. 660-61. 

Officers. and ministerial staff of | 
Legislative Department who moved | 
up to —— last summer and expendi- 
ture incurred in the move. 677, 

Officers and ministerial staff ‘of the 
Political Department who moved up 

last and 6x| 

358-59. 
Scheme for preventing raids into 

from Baluchistan and Kalat. 230-31. 
Shortage of goods wagons on Jacob- 

abad-Kashmore arrow gauge sec? 
tion in ~ 41९65 

SINDHI(S8)— 2 
Question re— 

Non- Muslims in clerical posts in 
the office of the Divisional Super- 
intendent, North Western Railway, 
Karachi. 851-52. 

Paueity of in the North Western 
Railway subordinate service, 223- 
225. 

 Pancity of —— in the subordinate 
1688 on the North Western Rail- 

incurred in the move, 678-79. way. 365-66. * 

of the ~ 

ना 

कु,
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SINKING(S)— SRI PRAKASA, MR.—contd. 
estion re —— of the steamer Kemen-| Question (Suppl y) ntd. 
ae 566, 981-82. Issue of one rupee notes. 769. 

SOM, MR. SURYYA KUMAR— 
+ Expressions of regret on the deaths 

of Raja Sir Vasudeva Rajah and 
—— 31005 

SON(S)— 
Question re discrimination in the matter 
_ of passes and privilege ticket orders 

between an adopted and step——on 
State Railways. 355-56. 

SORTER(S)— 

Question re passes for van —— on the 
North Western Railway. 873. 

SOUTH AFRICA— 

Question. vei indignities suffered by In- | 
“dian Las 088 in —— . 134-36. 

SPECIAL DUTY— 

Question 72 report of the officer on ——- 
appointed to inyestigate into certain 

oeasecutnabters’ atte rs affecting communal representa- 
tion in railway services. 225-226. 

SPECIAL TRAINS— 

See“ Train(s).” 

SPECIFIC RELIEF 
BILL— 

~ See “ Bill(s).”” 

(AMENDMENT) 

een ane S 

delivered to the Council of State 
and the Legislative Assembly by His 
lixcelleney the Viceroy. 841-848, 

SPEED— : 

Question ve shipping fares from Indian 
, a —— poe to Jeddah and low —— of cer- 

Pilgrim Ships. 142-144.’ 
SPENCE, STR GRORGH.— 1 
War Donations and Investments (Compa- 

niés) Bill— ae 
Consideration of clauses, 262. 

SRI PRAKASA, MR.— 

Indian Finance (No, 2) Bill— Moti Wo teatsider and 165 0 

Private houses in New Delhi reserved for 
accommodation of the extra members 
of the Viceroy’s proposed expanded 
Cabinet. 698. 

Promotion of a record lifter as a clerk 
in the Chief Accounts Office on the 
North Western Railway. 860. 

Relaxation of the financial control of 
the Government of India over the 
Supply Department. 280, 

Steps for the Defence of India, 282. 
STAFEF— 

Question re— 

Allotment of Government quarters to 
the —— of the Home and Legislative 
Departments. 700. 

Appointment of Muslim 
Pilgrim ships. 141, 

Building of quarters separately for its 
headquarters by the Railway 
Board in New Delhi. 687-88. 

Communal composition of the —— of 
the Imperial Veterinary Research 
Institute. 695, 1107. 

Deductions made from the salaries of 
the gang on  Jacobabad-Kash- 
more Section. 855, 

Disadvantages of the of company- 
nae section of the Hast Indian 

iy trained at the Railway 
School of Transportation, Chandausi. 
17. 

Discharge of controlled by the 
_ General Manager by the Divisional 

Superintendent of the North Western 
Railway. 11, 19, 857. 

Bligibility of the night vision failed 
station masters group for certain 
appointments, 874. ; 

Goyernment Service Rules applicable to 
the stafi of the Delhi University. 

on Indian 

-. 7 699. 
Increments of pay of working as 

temporary guards in the Howrah 
Division of the East Indian Railway. 
1025-26, Neu कं ँ 

319-34, 381, 451, 462, 470, 483, 615, 
616, 734, 835. 

ua ipplementary) re— 
tion in the matter of passes 

and privilege ticket orders between 
an adopted and step-son on State 
Railways. 356. 

of review on the working 
of the State Railway Regulations re 
dismissal of non-gazetted —— in the 
Railway Administration Report. 
876. : 

Non-transfer and Supersession of certain 
in the Railway Clearing Ac- 

counts Office, 1019-20. 

। 

। 

मु 

॥ 
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STAFF —conid. 
Question re—conid. 

Officers and ministerial ——— of the 
Commerce Department who moved 
‘upto Simla last summer and expendi- 
ture incurred in the Move. 680- 
81. 

Officers and ministerial of the 
Defence Co-ordination Department 
who moyed up to Simla last summer 
aid expenditure incntred in the 
Move, 667-68. 

Officers and ministerial —— of the De- 
partment of Communications and its 
attached and subordinate offices who 
moved up to Simla last summer and 

expenditure ineurred 
578: csi ot 

Officers. and ministerial 
Department” of Education. Health 

and Lands and its attached and sub- 
ordinate offices who moved up to 
Simla 1886 summer and ‘expenditure 
incurred in the Move. 668-69. 

ers and. ministerial of the 
al Affairs Department who 

moved up to Simla last summer and 
४ titure incurred in the Move 

= it | 

Officers and ministerial —— of the 
Legislative Department .who moved 
up to mer and expendi- 
ture incurred in the Move. 677 

Officers and ministerial of the 
Political Department who moved up 
to Simls last summer and ae diture 
incurred in the Moye. 678 

Officers and- ministerial ‘of th 
Railway Department who moved 
to Simla last summer and expenditure 

-jneurred in the Move. 572-76 
Officers and of the Delhi ) 

thent Trust. 689-91 

Paucity of Muslims in the —— of th 

rial earch Insti- 

STAFF —contd. 

Question re—tonid. 

Publication of a classified list of a 
certain class of subordinate of 
all branches of Railway service on - 
the North Western Railway. 888- 
89. 

Railway passes allowed to Messrs, ५ 
‘Thomas Cook. and Son and their, 

+ 45, 
Railway quarters at Moradabad and _ 

occupying them. 594. 

Recruitment, communal composition, 
salaries, etc., of certain in the 
Suppl: Department and Allied 

287-95. 
101 of the gang —— “on Jacob- ; 

vabad-Kashmore section, North Western 5 
pay. Raily to lower scales of 

854-55. 
Re-employed 

Department and Al 
297 

Reservation of Government bungalows 
and quarters for particular officers 
or——in New Delhi or Old. Delhi. 
911-12 

Ys 

Delhi during: the last 
Scope of exemption of from attend- 

ing refresher courses at, Area, Schools 
on ‘State Railways. 17. 

on the Delhi Improvement Tru 

a, the =F 
= Indian Railway. 1026. 

STAIG, MR. 8. M— 

Motion for adjournment re closing down 
of the branch line between Shoranur 
and Nilambur ‘in the Malabar’ Dis- a 
trict. 1094-95. $ 7 

Motion to consider the Report of the 
Public Accounts Committee. 1066-67. .—~ 

STALL(S)— 
Question re— 

Tnstruction: 

otion. i 
North Western Railway. 64-65. 

ceived from 
"Assam Bengal Railway. 
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: 

a) INDEX 10 LEGISLATIVE, ASSHMBLY DEBATES. 199 

sat) 
a STANDING COMMITTER(S)— SLEATION MASTER(S)—condd. 

* lection of Members to. the ——for the| Question re—contd. 

ae Department of Supply. 918-23, 1113. Introduction of senior refresher course 

— STANDING FINANCE COMMITTER— ie Ae —— on the Hast Indian 

हर ऊ lection of a Member to the—.- 284, Biailwarye_ 0025 
297 STAY— 

STATES) Question xe extension: of the period of 

ie Motion for adjournment re fai'ure of th in, Simla, 1775 29089: 404/95. 

—— Government of India to evoke whole-| STEAMER(S)— 
= hearted enthusiasm in the nation to} “Question re sinking of the Kemundine . 

fight. the totalitarian 71-72. 566, 981-82. i : 

Questionve personnel of the Roger Con STEDS 3 
कि mittee from Overseas. Dominions and— STEP SON— 

| छा its mission. 429-34. See “ Son(s)”. 

; STATE-MANAGED RAILWAY ADMINIS-| STORE(S)— 

Question 
“awarded 

Statement laid on the 
or soptec b: 

for the Government 
2 “* Railway(s) ५ 15; 

STATEMENTS 

. 93-101, 102-03, 
re’ certain ‘quarterly —— for- 1079 
by ४6: Divisional Superin d 

tendent, Moradabad Division, on the STREETS) — 

East Indian Railway. 878. 
re net earnings of new railway lines. 

81-82 

STATE 

Appointments made 
with war werk. 708. 

in the Naiwala area 

in” connection UB-INSPECTOR(S)— 

Lowest tenders not accepted by the} Question re recruiiment 
High Commissioner for India in 
pure! 
ment of India. 

STATION(S)— 

hasing stores for fhe Govern 

SUB-LETTING— 

ciple of 

advertised. 1018-19. 

tine —— at Kamaran, | SUBORDINATE(S)— 

Question re non-observance of 
of railway contracts in 

the case of a certain contract at the 
Delhi Railway Station. 864-66 

able re lowest 

y the High Com- 
anissigner: for India in purchasing —— 

of India, 1113- 

STORES AND WORKSHOP—EXPENDI- 
TURE NOT CHARGED TO REV ENUE— 
Demand for’ Excess Grant in respect of 

Question re failure to name or light —— 
of Karol Bagh, 

of —— of Works 
the North Western Railway. 54- 

ऊँ 367, दर Question re— 

STATION DIRECTOR(S)— 3 Disabilities of the ——of the Bridge 
Engineering “Works ~ at’ Manmad, 

Question re age limit of candidates for the 
post’ of —— AllIndia, Radio, recently cet Tndian Peninsula Railway. 

< कफ Engineering working as» Assist- 
ON MASTER(S)— ant Engincers.on the North West- 

i ern Rain ays. 
of the night visicn failed Promotion to senior——of  Trans- 

staff for certain aj.j oint- portation staff and to senior —— 
of Loco staff. 882. 

Mi 3LAD 
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SUBORDINATE(8)—eontd. 
Question re—contd. 

and clerks who worked under 
the Building Inspector of the Delhi 
Improvement Trust and “resigned 

SUBORDINATD, OFFICH(S)\— 

Question ‘re officers and tinisterial staff 
of the Department of Edueation, Health 
and-Lands and its attached and 
who moyed up to Simia last summer 
and expenditure incurred in the move. 
668-69. 

See also under “ Office(s) 7... 

SUBORDINATE RAILWAY SER- 
३०० VICES) 

Question re report re the represent 
- of Muslims and other minority communi- 
{ities ini the ——-.. 561. 
SUBORDINATE SERVICE(S)— 

‘Question re— 
Advisability ‘of holding conipetitive 

examinations fer recruitment to. the 
on fhe North Western Rail- 

SUDETENLAND— 
Question re repatriation of Mr. L. N. 

Khanna’s wife and danghter front ——. 
Germany. 775-76. 

SUIE 
Question ve notice of a ——on behalf of 

Mir Maqbool Mahamtood of Amritsar 
against. the North Western Railway. 

9 

sUMMER— 
Question re— 

Conferences, conimittees ot “stib-con- 
mittees held at Simla last —— under 
the control of the Commerce! Depart- 

69% stth-com- 
mittecs held at Sina Jast —— tnder 
fhe controt of the Defence Co-ordina- 
tion Department. » 668. 

Conferences, commit 
mittees held “at 

sub-com- 
Sinda 1 

ander the control of the Defente— 
Department. 506 

Conferenees, conmuiittees or 
mittees held at Simla last 

sib-com~ 
under 

the control of ‘the. Department of 
579. 

way. 226-27, 
Certain - resiri 

——posts North Western 
Railway, 882, Cea wae 

Paticity of Sindhis in the North Westert 
Railway —— . 223-225 

Reervitment of Indian Christians to 

ः the —— and Superior Service of the 

SUBORDINATE SERVICE POST(S)— 
Question re provision of a channel for pro- 

motion of Markers to ——on the North 

of eertain —— on 

Si
re

 
c
a
t
e
s
 woe
” 

(९७;
 

Question re. seniority 
si the Hast Indian Railway. 16, 1109. 

See also under “Staff”. 

SUBSIDY(IES)— .. 3 
tion of new indm or 

427-28. ~ Government 

Conferences, - 
न he (ontittees: held 

State and Company-managed | Rail- 
y 6 

-ovorkshops.on permanent basis and! 
th 

- eontrot een rep of 
Rdecation, Health and Lands. 6707 

Conferences, conimittees or--sub-com- 
miittees held-at Simla last under 
the control of the External Affairs 
Departusent... 572. 

(e7 or ‘sub-com. 

niittees held at, Strila last —— under 
finance Depart- 

Conferences, Contiittees or, sub-cori+ 
~~ tiittees held at Simla last under 

the control of the Home Depart- 
ment, 498-99. 3 

Gi s or 
niittees held at Simla last —— under 
the control of the Labour Depart- 
ment. 661 हू 

Conferences, conmittecs or sul 
~ nilttees held at Simla. last 

COM: 

under 
Legislative 

Conferences, contmuittecs or stth-com- 
mhitte! id at Simla last —— under 
the control of the Political Depart- 
ment. 679. 

= 

cae 

. 

a 
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SUMMER—conid. 

Question re—conid. . ६ 

“Defence Go-otdination » Department 
who moyed up to Sinila 1980 and 
expenditure incurred in the moye. 

667. 
‘Officers and ‘niinisterial staff of ‘the 

Defence Department whe moved up 
to Simla’ Jast—= and ~ expenditure 
incurred in = move. 505. 

of |. the 

Department of Communications 
its attached and subordinate offices 
who moyed up; te Simla Jast 

_ ineurred — in 

Departinent of Wducation, Health 
and Lands and its attached and 
subordinate: offices who moved up te 
Simla... last and expenditure 
incurred in the moye. 668 

5 of thi 

Officers and ministerial staff of the 
Finance Department and its attached 
and subordinate offices who moved 
up. te Simla last and expendi- 
ure incurred in the move. 499-501 

isterial staff of the 
and its attached 

SUMMBR—coneld. 
Question re—coneld. : 

Retention of almost entire ministerial 
staff of Labour Department in New 
Delhi during the lasb——. 905. 

SUMMER ALLOWANCE— j 

See “ Allowanee(s) ?-- 

SUPERINTENDENT(S)— 
Question re promotions 16 the 

General of Posts and Telegraphs. 80-51 

SUPERTOR SERVICE(S)— 
Question re recruitment of Indian Chris- 

tians to the Subordinate and ———of 
the State and Company-managed Rail 
ways. 561-63. 

ERSESSION(S)\— 
Question re  non-transfer and of 

tain staff in the Railway Clearing 
“= Aceounts Office.” 1019-20 
SUPERVISOR(S) = 

Question re— 

Proceedings of the Selection Board 
held at the Divisional Office, Howrah, 
Fast Indian Railway for filling 
vacancies of Luggage and” Parcel 

93... 

Railway.. 857-59. 

SUPERVISORY POST(S)— 
Question re Muslim graduate: 

ment offices “a 
Indian and Bas 
1024, 1025. 

SUPPLY DEPARTMENT — 
Motion re election of three mémbers for 

Standing Committee attached to 
हु + 918-23, 1118. 

Question re— 

in establish- 

in the move, 660. 
and ‘ministerial Stsfi of the 

Legislative Department who moved 
up to Simla. last and expendi- 

incurred in the move. 677. 
and ministerial staff of the 

partment who moved 
last —— and expendi- 

53) 816 of Mr. 
<o=——and! his duties. 705: 
Commission’ charged by = 

ment of India on articles purchased 
by His Majesty's Government for 
the maintenance of th + 961. 
63. 

the moye. 572. 
Creation of the ——and its functions 

and working. 285. 

posts in the offices of ‘the Director- , 
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SUPPLY DEPARTMENT—ontd. 

Qnestion re—contd. 

Recruitment, communal composition, 
salaries, etc., of cértain staff in the 

and Allied Offices, 287-95. 

Recruitment of officers in the 
through the National Service Com- 
mittee. 905-06. 

Re-employed.. staff in 
Allied Offices. 295-297. 

Relaxation of the financial control of 
the Government of India over the 

——. 279-80. 

SWITCH(ES)—. 

Question ‘re provision 
controlling lights in intermediate’ class 
carriages. 1017-18 

SYLHET— 
Question re diversion of carriage of postal 

mails between and Shillong from 
road to railway. 353-54 

SYLLABUS— 

Question re books or prescribed for 
promotion courses on State : 
868. : 

the—— and 

TE 

TARIFY (AMENDMENT) BILL— 
See “ Indian ——” under “Bill(s)” 

TARIFF (SECOND AMENDMENT) BILL— 

See “Indian ——” under * Bill(s) ”. 

TECHNICAL SCHOOL(S)— 
See “ School(s)””. 

TELEGRAPH OF FICH(S)— 
Question re——in the Delhi Province 

making deliveries of messages. 606- 
07. 

TELEGRAPH OFPICIAL(S) 

of water 
rates on Postal and —— oceupying 
Government quarters in Simla. 595. 

TELEGRAPHIC TRANSFER(S)— 
See “ Transfer(s)”. ee 

TELEPHONE OPERATOR(S)— 
Question 7e non-transfer of certain 

Dacea Division, 1017 
in 

TENDER (S)= 
Question re— 

Taking of lease of a Roller Flour Mill at 
Lyallpur and —— for grinding wheat 
for use of military forces. 5498-94. 

invited for the printing ‘of the 
Fauji Akhbar. 774-75. % 

Statement laid on the table re lowest पर 
not accepted by the High Commissioner 
for India in purchasing stores for the 
Government of India, 1118-16. 

TEST(S)\— 
ices 1 

re persons ted by 
the Divisional Selection Board at Karachi 
for. -and promotion 88 guards, 

Wi grad aes North Western Railway 
to further 228-229. 

THAKUR SINGH, CAPTAIN— 

Oath of Offiee, 1. 
THEFT(S)— es, 

Question re steps to reduce the number 
of ——and other crimes in Delhi. = 
981. जज 

THIER(VES)— ae 
Questi ij 
5 Baur -eriminal trib ee 

THIRD CLASS— — हे 
Question 7e inconveniences suffered hy —— 

passengers on the Jacobabad-Kashmore 
Railway in Sind. 5-6. 

THIRD DIVISION— 

Question re temporary —— vacancies filled 
in the Government of India Offices. _ = 
36-37 << 

THOMAS COOK AND SON, MESSRS.— 

Question re— 
City Booking and: Parcel Offices worked 

by 45-46. 
Railway passes allowed te —— and their 

staff. 45. t - 

THROUGH RAILWAY JOURNEY— 

See “ Journey,” 

TICKET(S}— 
Question re alleged sale of used railway 

5 

TICKET INSPECTOR(S)— 

Question re"seniority of travelling ——on 
the Hast Indian Railway. 18 
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TONGA(S) 
Question १९ permitted to rin from the 

Meerut Cantonment Railway Station. 
58. 

; TOTALITARIAN STATE(S)— 

Motion for adjournment re failure of the 

é overnment of India to evoke whole- 
hearted enthusiasm in the nation to 
fightthe ——. 71-72. 

TRADE(S)— 
Question re steps for increasing the:export 

of India. 657-59. 

TRAFFIC INSPECTOR(S)— 

Question re— 
Muslim —— on. 

Railway.—32 

the North — Western 
566-68 

° 
o 

a 

North Western the 

; Railway. 

Vs the North W. 

TRAEFIC ‘“PUPIL(S) 
re— 

Promotion of ——as Traffic Inspectors 
on the North Western Railway. 

566-68. 
+ Promotion ० thi rth m the N. 

TECHNICAL — INFERIOR TRAFFIC 
| STAR F— 

Question re percentage of leave reserve for 
the on the North Western Railway. 

~ 876. 

Question 7e— oe 

Abolition of vending on the Assam 
Bengal Railway. 849: z 

Exemption of the European and Anglo- 
= %ndian guards on Lahore division of 

North Western Railway from working 
certain shunting and van . 364. 

Indian Railways where yending is 
not maintained. 850. 

wities in the running of special 
the North Western Railway. 

Par 

ay employees. to 
icket Orders by 

mail and express ——, : 1020-21. 

Promotion of traffic pupils working) on || 
ilway- as —. | 

TRAIN(S)—contd. 

Question re—contd 
run throvgh Delhi-Shahdara on 

the North Western Railway. 880 
Workings of the —— between Hardwar 

anil Rikhikesh on the Hast Indian 
ailway. 1108 

TRAIN EXAMINER(S)— 
Question re— 

Apprentice on the North Western 
Railway. 852-53. " 

Extra expenditure incurred by not 
appointing an Assistant +o officiate 

ead ——,, Bareilly. 604. 
Grade I——on the’ Hast Indian 

Railway. 859-60. 

TRATINING— 
Question re— 

of the new army in India, ‘its 
cost an ‘angements for —— 0: 
the additional officers. ie ५ 

Scholarships for special ----- given by 
the Government of India or the 
Calcutta Port: Trust. 582. 

University. 1100-01 
TRAINING COURSE(S)— 

Question re maximum age limit for all 
kinds of-——at the Walton Training 
School. 11... Seri 

RAINING SCHOOL(S)— 
Question re quota of Muslim candidates 

at the flying ——, 1016 

TRANSFER(S)— 
Question re— 
Non-employment of Indian brokers by 

the Calcutta Port Trust for purchasing 
telegraphic of the local Exchange 
Banks to the United Kingdom, 
229-30. 

Non- and supersession of certain 
staff in the Railway Clearing Accounts 

Office. 1019-20. 
-Non- —— of certain members of regular 

electrical establishment on duty in 
New Delhi. 910, 

Non- of certain officers of the 
Central Public Works Department. 
910. 

Non- —— of certain telephone operators 
in Dacca Division. 1017. 3 

of non-gazetted railway servants 
in the Moradabad Division of the 
East Indian Railway and the Delhi 
Division of the North Western Rail- 
way. 590. 
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TRANSPORTATION — 
Question re disadvantages of the staff of 
company-managed section of the East 
Indian Railway trained at the Railway 
“School of Chandausi. 17. 

TRANSPORTATION INSPECTOR(S)— 
Que ition re— oe: 

. Duties of Assistant Officers and —— on 
State Railways. 28-31. 

Holders of the appointments of — in 
the Moradabad Division, East Indian 
Railway. 601-02. 

Sanctioned strength of the 
Moi 

in th 
bad. Division, East Indian 

Railway. 602. 

TARE: 

Question re promoti c 
mates of and 
Of Loco. staff. 882.. itt 

TRAVELLING ALLOWANCE— 

4968 + Allowance(s) ”” 

TRAVELLING, TICKET INSPECTORS— 
“See * Ticket Inspector(s) 

TREATMENT— 

7 Question re~coniplaints about the 
patients’ in’ the: Irwin: soap 
Delhi. 435-36. 

TUBERCULOSIS CLINIC— 
Question re— 

Central =—, Deihi, ..909-10. < > 
Location of a in Karol Bagh, Delhi, . 

Shifting of the ——from Karol Bagh, 
Delhi. 64. ies 

TUMBLER SWITCH(ES)— 
See ‘ Switch(es).*’. तु 

PYPIST(S)— 

Question re Invoice 
Western Railway. 

TYSON, MR. J. Di— 

popes: re 

Indian Merchant” Shipping (Amendment) 
Bill— 

Motion to refer to Stlect Committee. 
215-17, 218, 219, 2: 

Motion for adjourmmen 
Mr. M. Faroqui and Mr. D. Sanghi from 
the University of Delhi. 1111, 1112 

Motion re election of a Member of the 
Council of the Indian “Institute, ७ 
Science, Bangalore. 

on® the’ North 
28. b 

Agricultural Produce 
“83:58. 

TREE(S)— | 

5 ee oe 4 Motion for introduce... 235: 4 
eglect ol fed —— ed ti = 7 | 
lawns in the D. I. Z. area of New Delhi Mouaieto maxendisiade.— 1002 

Oath of Office. 1. . 

~ ‘Steps taken hy the Delhi Inipro || 2 perm 
* ‘frist for planting —— and shrubbery Muslim Pilgrim “Officer @ 

in Karel Bagh, Delhi. 906.” atof the Government of India. 188-91, 
T 194. ——e ~~ 
'RIAL(S)— “>> 

Question 96 -persons tried, convicted or U 
i trial under the Deft a 

of India Act. 914-17. UMAR ALY SHAH MR ” 
TRUNK ROAD(S). Indian Finance (No: 2) Bill— 75 + ह 

Question re representation for construction Motions to consider and” to circulate. —™ 
3) from Hyderabad (Sind) to Bom- 640, 641. > 

iy via Badin and Viramgam. 358-59. | Question re differential treatment meted 
; out to the Indian Medical Department. - 

66. > 

Reeohition ré appointment of a Committee ~ 
of the Central Legislature regarding 
economy in war expenditure. 538-39. os 

= SSS ws _ 
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PCO See ee 2 न अमन न अजब कट : 

न | 
UNITED KINGDOM— | VACANCY (IES)—contd. £ 

a Question re— Liss? Question re—contd. 

~~ .dmports and = consumption of ‘hid Muslims in certain categories of appoint- 

P<. Coffee in the ——: 42: ments officiating against’ permanent 

~ Not-employment, of Indian ——on the North Western Railway. 

the Calentta: ae 
581-8: 

= telegraphic a0} Proceedings of the Selection Board-held 

- ae aks to the ——. 229-230) at the Divisional Office, ase ih 

UNITEDSPROVEINCES GOONDA: ACT— fas x 

wsee* 3008)” Temporary Third Division filled in 

UNIVERSITY (IES)— the Governnient of India Offices. 36- 

37, 
Motion for Adjournment re rustication of 

i) (Mr. M. Faroqui and Mr, D, Sanghi from We ete Wee on the North 

a the —— of Delhi. 1111-12 
i 

‘ —— of peons filled in the Government 

: Question re— of India Offices. 38-42 

Government-Service Rules appical ble to VALUE 

=~" Draining of marksmanship by the Nag- 
; ? pur ——. 1100-01 Oe हि 

. WoNIVERSITY, TRAINING) CORP(S)— esas Sy Nes 
- 
os nT a 10th (Nagpur) Lower rates of consolidated travelling 

© 7183-84. allowance for on the North West- 

_ UNORTHODOX QUARTER()— ern Railway. 875-16. 

See * Quarter(s)”. se for pias 

URDU SCRIPT. = ae 
Question ve knowledge of Hindi and ability VAN ss jae 
_ 0 write it in or Roman — for 

recruitment 3 

TSED RAILWAY TICKETS— ~~ 

See “ Ticket’s)” 7 4 4 

UTENSIL(S)= लक Question re detention of —— at stations in 
Question re diserimination in the matter of| —the: Moradabad Division, East Indian 

scale of furniture and —— in European Railway. — 594. 

Indien Guards Running Rooms on | yeTERINARY. INSPECTORS) = 
= थे Question ré pernianent Muslim in the 

Imperial Veterinary Research Institute. 
696, 1108 ne 

; आग RESHARCH INSTITUTE, 

of certain’ ——— ‘of clerks | Question re— 
oectrring in the Karachi Communal composition of the staff of the 

Divisional Office of the North Western Sees UP 
88: Muslim clerks in the ——. 696.5 

Muslim dressers promoted as Laboratory 
‘Assistants in the ——. 695. 

Muslims in the poultry research sec- 
tion of the——.. 696. 

Paucity of Muslims in the staff of the 
——. 693-95, 696. 
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= 

| 
VETERINARY RESEARCH INSTIEUTE, 
IMPERIAL—oontd. 
Question *e—contd. 

Permanent Muslim Veterinary Tnspect- 
ors in the 696. 1108. 

See also under “Imperial Veterinary Re- 
‘search Institute”. 

VICEROY, HIS EXCELL 
Message from —— asking for the passage 

f the ——-in the Legislative Assembly 
in the form recommended, 882-83 

Motion for adjournment re expansion of 
——’s Executive Council and the consti- 

CY THE— 

| TRER CORP(S)—= 

Question re High School. —— and Rifles 
1101. ca - 

VOLUNTEER FOROK(S)— ’ 

Question ve grant) of Meave to: the “Nast 
Indian Railway employees serving in 
the —— ‘when req tired to join the army. 
67. 

WwW 

WADI BUNDER— 

Question ve non‘applicability of the funda- 
tution of War Adyisory Committee. 73- mental leave rules to inferior staff of the 
75. Goods Depot at on the Great Indian 

Question |. Peninsula Railway, 
Priva reserved for | WAGON(S)——_——— sists 

accommodation of fhe extra HEMP | G.stion re shortage of gools on 
of =a proposed expanded Cabi- Jacobabad:Kashmore narrow gauge 

net. 697-98. section in Sind, 4:5. 

Reertiitment of Sikhs as inferior servants |... x = = ae ¢ 

in the, 01106 of the Military. Secretary | VAEENG LISTS) Seis 
Seni -WhielePiivate Secret Q m ve —— of persons not provided, 
913. with Government quarters in New Delhi, __ 

Speech delivered to the Couneil of State and 683:845 हि 
and the Legislative Assembly by WALL(S} 4 
841-848. 

VICTIM(S)— 
Question re relief given'to the 

Dacea Mail disaster. 351 

_ VIRAMGAM— 
Qestion re representation for construction 

of a trunk road from Hyedrabad (Sind) 
~~ to Bombay via Badin and 358-59 

VISION. 
Question. 185 : के 

- Eligibility of the night —— failed 
stati. station masters grow 

appointments. 874. 

Reservation of the posts of enquiry 
clerks, ete., for guards with defective 

on the North Western Railway. 
863-64, 

“VISION TEST(S)— 
Question re classes and groups for the pur- 

न if कर f certain railway 0॥- 

VISTLOR(S)— 
Motion for adjournment) re prohibition of 
=— from entering the Khyber P: 
436-38. 9 

Question ve erection of a on the south 
yf Me ad Railway Station Yard 

Question re— 
Local examination for 

guards. 853-54, 
Maximum age limit for all kinds [0 

qualified 

training courses at the - Ll. 

-| WAR— 
révof-ther Centr 

s detained “or di 
prisoned since the —— began. 969-70. 
tatement laid 6n the table re appoint- 
ments made in connection wi work, 
703. अर 

WAR ADVISORY COMMITTEE— 
Motion for adjournment re expansion of 

H. &. The Viceroy’s Executive Council 
and the constitution of 18-75. 

WAR DONATIONS AND INVESTMENTS, 
BIL! 
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« . WAR. PURGHASE(S)— 13 “2 कह WORKER(S) 

Question re contractors for the=———,, 5.287. 

-. WAR WORK— हलक at 

7 Question re appointments made’ in con- 
nection wit 708. 

su 

“suet supply of unfiltered —— in 
‘orthodox quarters in’ New Delhi. 689. 

= WATER CHARGEH(S)— 

Question re reduction of in New Delhi. 

sHEOD. 5: 

WATER RATE(S)— 

Question € collective assessment of —— 

WAZIRISTAN 
Motion for adj pore re 

Hie Asaf Ali to yisit 

WHEAT— 
“Question re taking of lease of a Roller 

Blour Mill at Lyallpur and tenders for 
grinding —— for use of military forees. 

79493294. ‘ 

refusal of per 
i Desai and to 

76-77. 

Contract for book stalls given to 
by the General Manager, 
Western’ Railway. 597: 

Extension of —— contract for book- 
stalls on the North Western Railway. 

2 599-600. 

North 

Question fe on 
Khanna’s —and datighter 
land, Germany. 775-76. 

NDOW(S)— 
re representation for replacing 

iron —— by we 1 —— in Raja 
Bazar Square, New Delhi. 700-01 

. WORK(S)— 

a of reporting the after 
of the probationary period. 

it of Sub Inspectors of —— 
on the North Western Railway. 54-56. 

Question re stoppage of payment for meal 
interval to the industrial of the 
Government of India Press, New Delhi 

701-02 

WORKING ENSES —— EXPENSES 
OF HLECTRICAL .DEPARTMENT- 

Demand for Excess Grant in respect of —— 
1078. 

WORKING EXPENSES MAINTENANCE 
AND SUPPLY OF LOCOMOTIVE 
POWER— 

‘Demand for Excess Grant in respeet of —— 
1077-78. 

WORKING EXPENSES—MAINTENANCE 
OF CARRIAGE AND WAGON STOCK— 

Wo. iG. EXPENSES— 
OUS EXPENSES— .. ५ 
Demand for Excess Grant in’ respect of— 

1078 

WORKS MISTRY(IES)— 
Question ve instructions for excess  reser- 

vation for Muslims in the vacancies of 
by the General Manager; North 

WORKS OF DEFENCE (AMENDMENT) 
BILL— 

See “ Indian — 

WORKSHOP(S). 
Question 7é creation/of new industries or 
—— 01 basis 
ment subsidy thereon. 

* ander “ Bill(s) ”. 

427-28. 

x 

eo 

YAMIN KHAN, SIR MUHAMMAD— 

Cantonments (Amendment) Bill— 
Consideration of clauses. 244-45, 

Finance Member’s statement on the finan. 
cial position. 101 

Indian Finanee (No. 2) Bill— 
Motion for leave to introduce. 102- 
Motions to consider and to circulate. 

386-87, 388-90, 391-92, 393-96, 410, 
488, 722, 752, 753. 
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YAMIN KHAN, SIR MUHAMMAD— 

ser Navy (Discipline) Amendment 

Motion to consider. 237, 238. 
Motion for Adjournment re— 

Closing of the Chandpur-Siau-Bijnor 
section of the Gajraula Muazzampur 
Narain Branch of the East Indian 
Railway. 1003: 

Failure to call a Session of the Legislative 
Assenblry between the period April 9 
to October 1940. 147 

Placing of large orders of purchases with 
& few individuals. 151 

Motion re election of three members for the 
Standing Committee attached to the 
Department of Supply. 921-22. 

Question (Supplementary) re— 
Advisability of release of Alama Mash- 

rigi. 209. 
Delay in holding the Autumn Session of 

the Legislative Assembly. 131, 132. 
of the iple of sub- 

letting of railway contracts in the case 
of a certain contract at the Delhi Rail- 
way Station. 865. 

Relaxation of the financial control of the 
Government of India over the Supply 
Department. 279, 280. 

Votable and non-votable expenditure 
sanctioned outisde the Budget. 199. 

Relinguishment of Simla for sittings of the 
Legislative Assembly. 104-05. 

Repealing and Amendment Bill— 
Motion to consider. 248, 254. 

ARD FOREMAN(EN)— 
Question re retrenchment in the higher 
fgrade appointments of and Yard 
Supervisors on the North Western Rail- 
way. 857-59. 

YARD SUPERVISOR(S)— 
Question re retrenchment in the higher 

grade appointments of Yar/Foremen and 
—— on ‘the North Western Railway. 

SI 

mi E 
a 

857-59. 

j 3 : Z 

ZAFAR ALI KHAN, MAULANA— 

Berar Laws Bill— 
Motions to consider,  ¢irctlate, ‘and 

refer to’ Select Committee. 940, 944- 
46. 

Indian Finance eee) Bill— 
Moti to i and to i 

ZAFAR ALI KHAN, MAULANA—contd, 

Indian Railways (Amendment) Bill 

Motions to refer to Select Committee, 
and to circulate. 925) 

Motion for adjournment #७-- 
Alleged occupation of the Muslim Jdgah 

at Burhanpur by the Military. 785. 
Closing down of the branch line between 

Shoranur and Nilambur in the Malabar 
District. 1081, 1086, 1092-94. 

Closing of the Chandpur-Siau-Bijnor 
section of the Gajraula Muazzanipur 
Narain branch of the East Indian 
Railway. 1000-01, 1007. 

ca. Mail disaster. 1. 

Legislative Assembly 
Question re— 

Allotment of duftries’ quarters in New 
Delhi. 136-37. 

Allotment of peons’ quarters in New ‘s 
Delhi. 137-138. : 

Promotions to the Superintendents’ 
posts in the office of the Director- 
General of Posts and Telegraphs, 
50-51 

Question (Supplementary) re— 
Communal reservation both on appoint- ‘ 

ment and confirmation-of new re- 
cruits on the North Western Railway. 
7 

Inadequate Indian representation in the 
Port Trusts. 3. 

Issue of one rupee notes without the 
agency of the Reserye Bank of India, 
278. 

Resolution re— 
Appointment,of-a™~ Committee of the 
_ Central Legislature regarding economy 

in war expenditure. 542-43. 
Appointment of a Committee to examine 

the conditions of Detenus under the 
Defence of India Act. 556-57, 

t of a P Muslim 
Pilgrim Officer in the Secretariat of | + 
the Government of India. 187-88. 

Fiscal Policy of the Government of, 
India. 178-79. 

ZAFRULLAH KHAN, THE HONOUR- 
ABLE SIR MUHAMMAD— 
Berar Laws Bill— me 

Motion for leave to introduce. 235. 
ti to consider, circulate, and refer =“ 
to Select Committee. 939-41, 947 
948. 334-40, 383. 
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+ ¢ ZAFRULEAH KHAN, THE HONOUR- 
= ABLE SIR MUHAMMAD—eontd. | 

6; (Amendment) Bill— 

Consideration of clauses. 245 
Expressions of regret on the deaths of 

Raja Sir Vasudeva Rajah and Mr. 
{ Suryya Kumar Som. 70. 
4 Indian Finance (No. 2) Bill— 

Motions to consider and to. circulate. 
411, 421, 440, 448, 614, 648, 719-38 

801 
Indian Railways (Amendment) Bill— 

Motions to refer to Select Committee 
and to circulate. 896. 

Motion for adjournment re— 
Delay in holding the Session of the Legis- 

“= Expansion of H. FE. The Viceroy’s Exe- 
cutive Council and the constitution 
of War Advisory Committee. 74, 
75: 

Failure of Government to enable Mr. 
i Subhash Chandra Bose to attend the 

Session of the Legislative Assembly. 
148. 

Failure to call a Session of the Legisla- 
= | tive Assembly between the period 

April 9 to October 1940. 145-147. 
“ Non-association of non-official _repre- 

| sentative Ini 
~ 6. 

Non-holding of the Session of the Legis. 
lative Assembly for a long time 
156, 157 

‘ Placing of large orders of purchases with 
a few individuals. 150, 151 

Motion re election of three members for 
the Standing Committee attached to 
the Deparemtnent of’ Supply. 918, 
922-93. 

Position of the Nominated Members of the 
, House. 1027-1028. : 

Relinquishment of Simla for sittings of| ~ 
x“ the Legislative Assembly. 3 

Motion to‘consider. 248, 252. 
Rey: Motion to 

ZAHEER, MR, SAIYED HASAN— 

Oath of Office. 2. 

ZIAUDDIN AHMAD, DR. SIR— 

Berar Laws Bill— 
Moti to id and refer 

to Select Committee, $41, 948. 
Cantonments (Amendment) Bill— 

Consideration of clauses. 
Demand for Excess Grant in’ respect of 

Working Expenses—Mainienance and 

14 

Supply of Locomotive Power”. 1077, 
1078. 

lection of —— to the Couneil of the 
if 367. 

Blection of —— to the Standing Com- 
mittee for the Department of Supply. 
1113. > 

Txcess-Profits-Tax (Amendment) Bill— 
Motion te consider. 1117-18. 
Consideration clauses. 1121-22. 

Finance Member’s statement on the finan- 
cial position. 101 

Indian Finance (No. 2) Bill— oe 
to and to circula’ 

$40, 343, 413-16, 417-21, 422, 439- 
42, 443-50, 477, 492, 614, 615, 648, 
650, 720, 721, 741, 815. 

Indian Merchant” Shipping (Amendment) 
Bil— 
BRONTE etek 0 5०60: Continitice 
218. 

Indian Railways (Amendment) Bill— 
Motions to refer to Seleet Committee 

and to circulate. 896-903, 924-29. 

_ 936. 
Indian Sale 6f Goods (Amendment) Bill— 

Motion to consider. 1061 
Motion for Adjournment re— 

Alleged embezzlement in the Multan 
Division of the North Western Rail. 
way. 1109-1110, 1111 

Glosing down of the branch tine between 
Shoranur and Nilambur in the Mala- 
bar District. 1087 

Dacca Mail disaster. 112-14. 
Failure of the Government of India 

to evoke whole-hearted enthusiasm 
in the nation to fight the totalitarian 
States. 72. 

Financial arrangements with His 
Majesty’s Gov $ for 
the purchase of materials from India. 

Opinions of the Honurable Member for 
Railways and Cominunivations on the 
D'Souza Report. 153. 184. 

Nees
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ZIAUDDIN AHMAD, DR. SIR —conti. 

Motion for Adjourameut re—coutd. 
Placing of large orders 0 purchases 

with a few tidividuals,’ 9150,151 152. 

‘Motion re election of three members -for 

_. the Standing Comusittee attached to the 

Department of Supply... 915-19. 

Motion to consider the Report of the Public 
Accounts Committee. 1067-72. 

to, the Panel of 

5... Chairmon.: 211. , 
‘Presentation of the Report of the Public 

Accounts Committee. 609, 010. 

Question re— 5 as 

~~ Accommodation reserved in. the Impe- 

Tigi. 
Alleged nude, b 
Railway Station 

President-elect of the to, the 
Baluchistan Muslim League Session. 

583-84. : 
Appoi ts made in tion with 

war work, , 708. <> 
Catering as a source of income to Rail- 

vy administra 61, ae 

Cee by वि ti 

~*~ of India on articles purchased by His 

Majesty’s Government for the. main- 

tenance of the Supply Department. 

961-63... 
Complaints 

=). tients» i es es 
about the treatment. of pa- 

the Irwin Hospital, New 

Hote for the delegates of Hastern 
fares 00 licecass 

ZIAUDDIN AHMAD, DR. SIR— contd 
Question re —contd. Te ie 

Muslim officers einplay@dby the Cal 
Port Trust. 582. ~ . 

Muslim: Railway officers = fie Railway 
Board-proper. 859. ; 

Non-transfer of certain teleph ope- 
rators in Dacca Division, 1017.75, 

Playing of music through loud speakers” 
during prayer time at Delhi. 2 

Private Houses in New Delhi reserved 
for accommodation of they extra 

members of the Viceroy’s proposed 
expanded Cabinet. 697-98. 

Quarantine: at 

Nee 
icutta 

~ 
4 

Kamaran. 

© Reeruitments— commana! —eom posi 

salaries, etc: of certain staff in the 

Supply Department and Allied Offices, 
Poe ie bw 

Recruitment of officers in the Supply 

Department through the National 

Service Committee. 905-06. 

‘Re-employed staff in the Supply Depart- 

ment and Allied Offices. 295-97. 

_. Relaxation of the financial control of the 

Government of India over the Supply 
5 278-80 

Responsibility न निकोम 1 

of the Coal-mine Disaster at Kurhur-= 

vari. 286-87. 

“Savings due to 
Simla. ~ 200-01. 

Scholarships for special training given 

by the Government of India or the 

Caleutta Port Trust. “pS2-80 ser 

t 

% 

partial exodus to 

_ Departures inthe working of the financial 

276-78. 

- Standard Rene मम ० dail i ghee 

adopted by the Government of India, 

जज 188:39: r 

Steps for increase and distribution of the 

shipping accommodation. 655-57. _ 

: adjustment between the Government Steps for increasing the export: tradeiof 

। of India and the British. Government. Tndin. 657-59. = 

= OBE Reet Steps for the Defence of Indin. 280- © 

£ _» Detention, of Alama Mashriqi.. 208. 92. 

aatstebustmelt of a, Paper Boonomy De- Total weight of silver bullion and silver _. 

iy शिव iP, ७. Goyernment of coins in the possession a Gover 

i ea ging rent for use of pysment.) 710. ae i 

सर 8 
aunitios. _ zs 

~~ Bailwa, Sahmenit Value of Dollar oe Seoutities requisitioned ०7 

ae oY agi 68 srnere foeey. by Government of India from private 

Issue of one rupee notes. 765-69. oe oe fen ee 

Issue of one rupee notes without the | gaa ve 4 

agency of the Reserve Bank of India. ‘Abolition of train - vending on the 2 ; 

sam Bengal Railway. 850. 
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2 ZLAUDDEN AHMAD, DR. SIR— contd. ZIAUDDIN AHMAD, DR. SIR—coneld. 

Qiiestion (Supplementary) re—contd. Question (Supplementry.) re—coneld. 

+.) Assignment: by the A. E. G. India Elec- Rise in| the salary of the Director of the 

wi tric Company, Limited. incorporated London Market Expansion Board. 

_ in Germany, of their busines”, assets 425. 

em cte,, to certain parties in Be hay. Selection for appointment to selection 

2 posts in the Departments of the Bast 
29, 

ites considerations in the promo- 

tion of Guards on the North Western 

Railway. 1015. 
Declaration of Muslim holidays 88 gene- 

ral holidays on the Assam Bengal 

Railways. 850, 881. 

Desirability—of uniformity as to the 

Indian. catering system on all Indian 

oes! . 

ee scholarships 

Indian and Eastern Bengal Rail- 

ways. 1023. 

Shortage of goods wagons on Jacobabad- 

Kashmore narrow gauge section in 

Sind. 6. 
Suggestions made by the Port Haj 

Committees. 693. 

Taking of lease of Roller Flour Mili 
at Lyallpur and tenders for grinding 

wheat for use of military forces. 
me 

in flying. 1017. 
‘Inadequate Indian representation in, the Relinquishment of Simla for sittings of 

Port Trusts. 3, 4. the Legislative Assembly. 103, 104. 

Income-tax charged on gratuities paid| Reserve Bank of India (Third Amendment) 

the non-gazetted State Railway Bill— 

employees. 207. Motion to consider. 265-66, 267. 

Non-observance of the principle of Resolution re— = 

sub-letting of railway contracts in the ppoi it of a ९ ittee of the 

case of a certain contract at the Delhi Central Legislature regarding eco- 

Railway Station. 865, 866. nomy in war expenditure. 8589-42, 

Promotion of ‘Traffic “Pupils” as 545, 546, 547, 549. 

‘Traffic Inspectors on the North West: Appoi nt of a Committee to i 

567 the conditions of Detenus under the 

osecution of Pandit Jawahat Lal Defence of India Act. 551. 

Lal Nehru. 973-74. ppoi # of a permanent Muslim 

; Quota of Muslim candidates at the fiying| Pilgrim Officer in the Secretariat of 

training schools. 1102. Z the Government of India. 511, 512. 

Railway Advisory Committee. 228. | Fiscal Policy of the Goyernment of 

> Report of the officer on special duty India. 161-64, 168, 174, 180. 

appointed to investigate into certain | Scrapping of the London Coffee Market 

matters att cling communal rep! | expansion Board by the Indian Coffee 

tation in railway services: 925-226. | Cess Committee. 523. 

३ | 
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